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Wednesday, December 11, 1963/Agra-
hayana 20, 1885 (Saka)

The Lok Sabha met at Eleven of the
Clock

[Mr. DEPUTY-SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Serajuddin and Co. Affairs

+
Shri P, K. Deo:
*501. { Dr. L. M. Singhvi:
L Shri Surendranath Dwivedy:

Will the Minister of Home Affairs
be pleased to state:

(a) whether cases against any Cen-
tral or State officials have been filed
in any court in connection with the
Serajuddin and Co. affairs;

(b) the nature of these cases and
the officers involved; and

(c) whether they are under sus-
pension or whether any other depart-
menta] proceedings have been taken
against them pending disposal of the
cases?

The Minister of State in the Minlis-
try of Home Affairs (Shri Hajarnavis):
(a) and (b). One case has been filed
in court against an officer of the In-
come-Tax Department for offences
under Section 165 of the Indian Penal
Code and Section 5(2) read with See-
tion 5(1) (b) and (d), of the Preven-
tion of Corruption Act, 1947, and an-
other case has been filed in court
against an officer who was formerly
Private Secretary to the Minister of
Mines and Fuel and later an Under
Secretary in the Oil and Natural Gas
Commission for offences under Section
"20-B read with Section 161 LP.C;

1732 (Ai) LSD—1.

4002

Section 161 IP.C. and Section 5(2)
read with Sections 5(1) (d) and 5(1)
(") of the Prevention of Corruption
Act. Mohamed Serajuddin and his
nephew have also been prosecuted
alng with these two officers.

(c) Both the officers are under sus-
pension. No departmental proceedings
have been jnitiated against them.

Shri Surendranath Dwivedy: Is it
not a fact that the house of Shri
Dewan, Director of the Bureau of
Mines, was searched twice, and later
searches werg made in the house of
Shri R. D. Gupta, until recently Pri-
vate Secretary to Shri Malaviya, and
in the house of Shri Malaviya, and it
was discovered that the same model
of cars that was entered in Serajud-
din’s books was found with these
gentlemen, and the cars were being
used by Shri Dewan and Mrs.
Malaviya? May I know why Shri
Dewan has pot been suspended as yet
in gpite of this proof?

Shri Hajarnavls: As regards the
search of the houses of Mr. Gupta and
Mr. Malaviya, I have no information.

Shri Ranga: No information? It is
strange!

The Minister of Home Affairs (Shri
Nanda): There has been a search, as
far as I know.

Shri Surendranath Dwivedy: May I
know why Mr. Dewan was not sus-
pended, in whose house after the
search the same model of cars as was
entered in Serajuddin’s books was
found?

Shri Hajarnavis: Mr. Dewan has

been guspended.

Shri Surendranath Dwivedy: May I
know whether any action has been
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taken against Mr. D’Cruz who hap-
pens to be the Deputy Director of
Eastern Railways and Mr. Amjad
Hussain, Income-tax Officer and Mr.
S. Misra, 1.A.S. officer? From the
houses of these persons materials
either in cash or kind have been seized
which tally with the entries in the
account books of Serajuddin. May 1
know why no departmental action was
taken against them?

Shri Hajarnavis: Mr. D'Cruz has
been suspended. So far as the LAS.
officer is concerned, the action has pri-
marily to be initiated by the State
Government.

Shri Surendranath Dwivedy: So far
as an L.AS. officer is concerned jt is
for the Central Government to decide
whether action has to be taken.

Shri Hajarnavis: [ gaid it has to be
initiated by the State Government.

Shri Surendranath Dwivedy: This is
not a fact, because the search was
conducted by the Special Police Estab-
lishment, and any action that has to
be taken must be recommended by
the Central Government.

Shri Herjarnavis: May I explain?
There are two things. Ome is criminal
prosecution. The second is suspension
from service. So far ag suspension
from service is concerned, the initia-
tive has to come from the State Gov-
ernment, [ believe, so far as IL.AS, is
concerned; I am not quite sure. I am
inclind to think that so far ag 1.A.S.
is concerned, suspension can be made
only by the State Government,

Shri Surendranath Dwivedy: It is
only when the State Government has
initiated action....

Mr. Deputy-Speaker: He has replied
to the question you put.

Shri Ranga: He has given one rea-
son which is wrong.

Shri Surendranath Dwivedy: We
want your protection. The Central
Government conducted the searches,
They have come with some proofs. It

is for them to initiate action. How
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can the State Government which is
not in the picture, do it?

Shri Nanda: I agree that the Cen-
tra] Government are in the picture in
this matter. The initiative may come
from the State if @ person is function-
ing there. But we do have to deal
with this matter. And I have got be-
fore me every case that is coming up
and every information that is found,
and we are pursuing and taking neces-
sary action.

Shri Ranga: So far as my friend's
question is concerned, only recently
1 think my hon. friend js aware. ...

Mr, Deputy-Speaker: You may put
your question.

Shri Ranga: I think he is aware of
the decision by the Supreme Court..

Mr. Deputy-Speaker:
vour question.

Please put

Shri Ranga: 1 generally start my
question with a preface.

Mr, Deputy-Speaker: No
should be given.

Shri Ranga: Al] right, Sir, I bow to
your advice.

preface

In view of the fact that the Supreme
Court has recently given its judgment
that it is not the State Government
which can guspend an IAS officer but
the Union Government, why is it that
the Government of India, whose Cen-
tra] Intelligence officers have given
them the necessary information to
strengthen their hands, have so far
failed to suspend that IAS officer when
they have found tangible proof of
that man's culpability?

Shri Hajarnavis: May I submit that
there are two things here? One is the
criminal prosecution. So far us the
criminal prosecution is concerned, the
SP.E. are investigating. They will
prosecute. There is no question about
that. The other thing is the suspen-
sion from gervice, that ig to say, sus-
pending the bond of the employer and
the employee for the time being. When
they are in a particular cadre the
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initiative for suspending shoulq come
from the State Government; or we
ourselves can suggest to them that
such an action can be taken.

Shri Tyagi: I am surprised at the
answer given by the Home Ministry.
Are they acting as the Home Ministry.
- They want us to believe that a crimi-
nal prosecution. ...

Mr. Deputy-Speaker: Order.
No comments.

order.

Shri Tyagi: May [ know whether ijt
is their custom that in cases where
crimina] prosecutions are running on,
the officers are not suspended, is that
the custom?

Shri Hajarnavis: There is no ques-
tion about that. They ought to be sus-
pended. The question is who is to do
it and what is the procedure. That
is the only question, which T ans-
wered.

Shri Nanda: May I say this? I know
this matter. It 'may be that during a
period the material is being collected.
investigations are going on in order
lo make sure that there is a case for
prosecution. The moment it comes to
the State Government that there is
a cage for prosecution or even at an
earlier stage, jf necessary, in the in-
terests of the investigation, suspen-
sjon ghould take place.

Shri Tyagi: Then say so.

Shri Nanda: [ think so. And what
are the formralities, we will have to
see to that.

Shri Hari Vishnu Kamath: Is it a
fact that apart from these officers
whose names have been mentioned
just now, the Dag Commission report
has referred to the misdoings of cer-
tain other officers who were related or
connected officrally or by blood or
otherwise to the former Minister of
Mines and 0il, Shri K. D. Malaviya,
or to the former Chief Minister of
Orissa, and does Government propose
to appoint a special court to try these
five or six cases....
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Mr. Deputy-Speaker: This is only
about Central and State officials.
Shri Hari Vishnu Kamath: I am

sorry you have not followed my ques-
tion.

Mr. Deputy-Speaker: It does not

arise.

Shri Harj Vishnu KEamath: How does
it pot arise?

Mr. Deputy-Speaker: You can table
a scparate question for that. This re-
fers only to Central and State Gov-
ernment officials.

Shri Hari Vishnu Kamath: I am re-
ferring to the officerg only. There are
other State and Central Government
officers also who have been mentioned
by Mr. Das in his enquiry report, who
are connected either officially or by
blood or otherwise with Mr. Malaviya
or with Mr. Patnaik. And does Gov-
ernment propose to appoint a special
court to try these cases, because they
will otherwise drag on for a long
time?

Mr. Deputy-Speaker: Any reply?

Shri Hajarnavis: So far as the ques-
tion of separate court is concerned. ...

Mr. Deputy-Speaker: Are there any
other officials mentioned in the Das
Commission Report and is any actlon
being taken,

Shri Nanda: I would require sepa-
rate notice for that.

Shri Buta Singh: May [ know whe-
ther Goverrment are duly seized of
the basic problem of immunizing pub-
lic servants from the corruptive con-
tiguity of commercial activity in our
State of socialism?

Mr. Deputy-Speaker: That does not

arise out of this.

Shri Hari Vishnu EKamath: He did
not answer second part of my ques-
tion. You yourself put it to him. He
did not answer that ulso.
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Mr. Deputy-Speaker: The hon.
Member clubs two or three questions
at a time,

Shri Hari Vishnu Kamath: That has
been done before. You have been
watching from here what the Speaker
has been permitting. We have done
it for the last 18 months or so.

Mr, Deputy-Speaker: Hon, Speaker
has told Members many times that
two or three questions should not be
clubbed together and that only one
question should be put at a time.

Shri Hari Vishnu Eamath: Often we
have clubbed two questions, even
three questiong sometimes. You should
follow the distinguished example of
the Speaker.

Shri Nanda: There is no further in-
quiry.

Shri Harj Vishnu Kamath: I could
not hear the answer.

Shri Nanda: There is no further in-
quiry.

Shri Buta Singh: What is the answer
to my question?

Mr, Deputy-Speaker: That does not
arise out of this. That is too wide a
question,
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(a) No, Sir.
(b) Yes, Sir.

(¢) During the Third Plan period,
seven factories are jn operation and
twelve arc under construction or at
the stage of planning. Proposals for
the Fourth Plan are under considera-
tion.

oY fawmm seng ;o At S T
aar 5 92 9 T35 A9 #
T &7 &1 2rgwg1 2 | E ST |
g f5 7 93 F=f w¢i anm 04w, I 0
faamm &5 2/ @0 37T @1 g
grm ?

sit g wfax @ matfas wws
FT 3B TATRLAT Z1 T {1 F 7 7z T
21 g1 f& q2 ST Iy F wmu
HET | A FioqAT & are g ar #9 w7
gy fa woft framanda & 1 & aemar 41
f W A9 & o wtq F A7 93
FATY AT 1@ § a1 WITIAT FT nAEqT H
g

it Fersgrer stetTe - Y WO 92 I
f aam oT T@ &, F FgI Fal FAT A



4099 Oral Answers AGRAHAYANA 20, 1885 (SAKA) Oral Answers 4100

FATTAN § A€ FT@AT Q& 37T 727
¥ oy a Y sgawar § 7

it gargA wfax : mifaw =y
®1 WAz AA g fF TTEgTH 0w
@I 7 T3 F71 707 77 faam g
AT 3F 9 FH AT qE i war g o

Shri D. C. Sharma: I was told last
time that there were some factories
going to be started in the private sec-
tor. May I know how many of those
factories have come into being and
what is the total capacity of the facto-
ries that are going to be started in the
private sector?

Shri Hunmayun Kabir: I am very
sorry to say that out of the new fac-
tories licensed in the private sector,
not one of them has come up yet. The
position ig that at the end of the Third
Plan the contribution of the private

sector wil] be negligible, may be less
than 50,000 tons.
Shri P. C, Borooah: May I know

whether India has attained the position
of designing and building up the ferti-
liser plants indigenously and, if so,
whether any scheme has been adopted
to be implemented during the Third
Five Year Plan?

Shri Humayun Kabir: Yes, Sir, We
are planning that one of these factories
will be designed by our pcople,

Mr. Deputy-Speaker: Next question.
Some Hon. Members rose—

Mr. Deputy-Speaker: I am not allow-
ing more supplementaries on this
because we have discussed the food
situation for 15 hours and the planning
is under discussion,

All India Service of Scientists

+
Shri Yashpal Singh:

*503.4 Shri D. C. Sharma:

Will the Minister of Education be
pleased to refer to the reply given to
Starred Question No. 744 on the 18th
September, 1983 and state:

(a) whether the Scientific Personnel
Comrmittee has since considered the
proposal to set up an Al]l India Ser-
vice of Scientists; and

(b) if so, the main features of the
proposal?

The Minister of Education (Shri M.
C. Chagla): (a) Not yet, Sir.

(b) Does not arise.
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Shri Warior: May T know whether
the Government has an idea to pool all
the scientisis into one central pool so

that no State will be debarred from
getting efficient scientific personnel?

Shri M. C, Chagla: It is our intention
to have a scientific pool. We are going
to work for it so that it will act as a
sort of rescue squad and if any State
is in need, we wil]l be able to rush re-
inforcements from that pool. But that
will take some time.

st et srervay: #ny W A4 @ Feof
e Hlo THo HR =rfo To Ao
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Shrli M. C, Chagla: I am not aware
of that.
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Shri Kapur Singh: May I know whe-
ther the principle of an all-India Ser-
vice of Scientists with all its adminis-
trative implications will finally be ac-
cepted by the Government?

Shri M. C_ Chagla: Well, we attach
the greatest importance to it, We will
be able to submit the proposals as
soon as possible.

Shri Kapur Singh: That was not my
question.

Shri Ranga: The question was, whe-
ther the principle has been accepted by
the Government or not. There is no
proper answer to that question. My
friend wanted to know whether the
principle has been accepted or not
because of administrative implications.

Mr. Deputy Speaker: They are going
to submit the proposals, It means that
the principle has been accepted.

Shri Ranga: Why does he not say so?

Shri Kapur Singh: He understands
my question all right, The administra-
tive implications are wide and far-
reaching.

Shri M. C. Chagla: 1 am very sorry
I did not answer the hon, Member as
he wanted me to answer. The principle
has been acctpted and it is our desire
to have as many all-India services as
possibse. Therefore, it fits in with the
general plan of having all-India ser-
vices,

t fadeae s : & 73 S
Trgen § fr ot wreeTe o wiew wreg
Sy ot Far A w faa F @
3, xut dmfre e wefafrefor
w3 a1 forer w1 Y T w0 ? Aafy
frr w1 ¥ Y ¥F o @ o
TR 7 OF F1 =Ty €
Shri M. C. Chagla: Well, the emphas-
is will be on the technical side, But

undoubtedly, it also needs to have
some administrative officers.

Bhri Sham La] Saraf: 1s it contem-

plated to create a pool of scientists
subject-wise all over the country in all
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Stateg or it will confing to such of the
scientists only who may be out of the
job for the time being?

Shri M. C. Chagla: Well, all the de-
tails have not yet been worked out.
The wvarious implications will be con-
sidered.

Shri D. C. Sharma: May I know if
this All-India Service of Scientists will
be made so attractive as to bring bick
all those Indian scientists who have
taken up service in other countries of
the world?

Shri M, C. Chagla: I sincerely hope
so. I am most anxious to get back to
India all the eminent scientists who
are serving abroad to their proper
place in this country. I hope they will
all come back.
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Shri Ramanathan Chettlar: The hon.

Minister of Education has said that the
all-India services will be fitted into

the Plan and the All-India service for
sclentists will wlso be included in
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them. But, recently, we read that
the All-India Agricultura] Service was
not going to be set up on account of
the emergency......

Mr. Deputy-Speaker: The
should be very short.

Shri Ramanathan Chettiar: In view
of that, may I know whether the
All-Indja Service for gcientists will be
set up even during the period of the
emergency?

question

Shri M. C. Chagla: I am not aware
of what the position is with regard to
the All-India Agricultural Service.
That question should be addressed to
the Minister of Agriculture. But as
far as science is concerned, we realise
that scientific progress in this country
is not possible unless we organise
science on all-India basis.

Shri Ranga: Is it obligatory on the
part of a State Government, if they
do not agree to this idea of the Central
Government to provide ap all-India
service for scientists, to accept such
a service for their own gcientists also?

Shri Chagla: It is not obligatory, but
I am sure that all the States will
agree, because there js a shortage of
scientists and science teachers in al-
most every State, and they have been
asking us to supply scientists to them.

Shri Hari Vishnu Kamath: Is jt a
fact that al] the incentives offered by
Government for the return home and
service at home, that is, in India, of
our distinguished scientists working
abroad have proved unattractive so far
to them, and if so, what has been
the unsatisfactory nature of the incen-
tives offered so far, and why have
they not returned home?

Shri M. C. Chagla: My experience in
the United States and the UK hag been
that most of our young Indian scien-
tists are patriotic, and they want to
come back and serve this country,
but I am gorry to say that things have
not worked out as they ghould. My
attempt will be to see that these peo-
ple come back and they are put in
proper places.
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Inter-University Youth Festival

+

r Shri Kapur Singh:

Shri R, G. Dubey:

Shri Ram Ratan Gupta:
Shri D. D. Mantri:

Shri Bishanchander Beth:
Shri Dhaon:

Shri B. P. Yadava:

Shri Solanki:

Will the Minister of Education be
pleased to state:

*504.

(a) the number of universities which
participated in the Inter-University
Youth Festival held in Delhi in. Nov-
ember, 1963;

(b) the broad features of the Festi-
val;

(c), the representatives of foreign
countries, if any, taking part in the
Festival; and

(d) the total expenditure incurred
on the Festival?

The Deputy Minister in the Ministry
of Education (Shri Bhakt Darshan):
(a) Thirty-six.

(b) The festival reflected the intel-
lectual, the cultural and the physical
aspects of the life of University
students. Besides, by bringing to-
gether studentg and staging cultural
items from different parts of the coun-
try it assisted in the task of their emo-
tional integration.

(c) None.
(d), About Rupees two lakhs.

Shri Kapur Singh: May 1 know
whether Government are satisfled that
these intangible results clubbed under
the neme of emotional integration
justify the huge expenditure incur-
red?

Shri Bhakt Darshan: At the outset,
1 would like to deny the charge that
the expenditure was rather huge. A
sum of Rs. 2 lakhs was provided for
for this purpose, and we are saving
about Rs. 20,000 out of that money.
So, the expenditure was not huge,
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and I think that these festivals are
becoming popular year by year,
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Shri Swell: Out of 53 universities or
so in the country, only 36 participated
in this festival May 1 know whether
Government have ascertained from
those universities that did not parti-
cipate in this festival the reasons why
they did not participate?

Shri Bhakt Darshan: Yes Sir. 62
invitations were sent, Out of that
number, 36 participated in this festi-
val, and as for the 26 universities
which did not participate in this,
there were no objections from their
side, but they said that the notice was
rather short and they could not make
preparations.
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Shri Vasudevan Nair: May I know
the process of selection of the partici-
pants from the various universities,
and whether Government have exa-
mined and found that it is really a
democratic process whereby al] the
students are able to participate in the
selection process?

Shri Bhakt Darshan: Sir, in the
selection of these participants, the
Central Ministry of Education does
not come in the picture. The univer-
sities are free to select their own par-
ticipants, and we have not received
any complaints on that score so far.
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Uniform Secondary Education
+
Shri lHHem Raj:
fDr. L. M. Singhvi:
Shri A. N. Vidyalankar:
| Shri Sidheshwar Prasad:
Shri Jashvant Mehta:
Shri Bibhuti Mishra;
Shri Umanath:
Shri Vishwa Nath Pandey:

Shri Balgovind Verma:
[ Shrj D. C. Sharma:

*506.

Will the Minister of Education be
pleased to state:

(a) whether it is a fact that certain
States have declined to implement the
uniform pattern of secondary educa-
tion of 12 years schooling, and if so,
the names thereof and the reasons ad-
vanced by them; and

(b) the specific steps taken by Gov-
ernment to secure a uniform pace of
growth of  gecondary education
throughout the country?

The Minister of Educatien (Shri M.
C. Chagla): (a) and (b), A statement
is laid on the Table of the Sabha.
[Placed in Library, See No. LT-2081/
63].

Shri Hem Raj: Al] the Education
Ministers were present at the confer-
ence held in Delhi. What were their
reactions so far as higher secondary
education wag concerned? Were they
a]] agreeable to continuing with that
or were they opposed to it?

Shri M. C. Chagla: The principle
was accep:~i, but the main difficulty
with the States is the budgetary posi-
tion. They have not been in a position
to allocate sufficient funds to carry out
this scheme. We have been assisting
the States, but the assistance has not
been adequate.

Shri Hem Raj: From the statement,
it appears that out of 13,640 high
schools, the number which has been
raised to the higher secondary stan-
dard is about 4,000. May I know under
these circumstances by what time all
the high schools will be converted into
higher secondary schools?

Shri M. C. Chagla: We have not
worked out the exact time, but we
are trying {o expedite the implementa-
tion of the suggestion us much as possi-
ble,
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Shri Jashvant Mehta: In the state-
ment, it has been said that the princi-
ple has been accepted in the last con-
ference held on 10—12 November.
What was the reaction of the States
which have not implemented it, espe-
cially Kerala and Gujarat and Madras?
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Shri M. C. Chagla: As [ stated ear-
lier, at the Chief Ministers' confer-
ence, all the Chiet Ministers accepted
the principle. They gaid they would
go back to their States and implement
it. Seme States have implemented it;
others implemented it and then went
back upon jt. But the main trouble
was the financial one.

Shri D. C. Sharma: The hon, Minis-
ter referred to the financial difficulties
of the States. May I know what part
of the expenditure for the reorganisa-
tion of the scheme has go far been met
by the Central Government and what
part is expected to be given to those
States which follow the pew pattern
of 12-year higher secondary educa-
tion?

Shri M. C, Chagla: As far as rais-
ing the salaries is concerned—because
we want good teachers for this pro-
jecl—we mre giving matching grants.
We have told the States that if they
fel] into line with our suggestion, we
would give 50 per cent of whatever
they spent.

Shri Warior: It js stated in the state-
ment that the Governments of Madras
and Kerala subsequently did some re-
thinking on the subject and discon-
tinued the programme. Have they con-
veyed their views after rethinking, and
if s0, what are those views?

Shri M, C. Chagla: As far as I am
aware, they have not yet conveyed
their opinion.

Shri Swell: With reference to this
uniform growth of secondary educa-
tion, is it a fact that during the last
conference of the Boards of Secondary
Education, the Education Minister
suggested that viva voce would form
an essentia] part.of the training of a
student in that stage? If go, has the
suggestion been accepted by the Boards
represented at the conference?

Shri M. C. Chagla: The whole ques-
tion of reform of examinations ig under
consideration and the question of viva
voce will certainly be considered.
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Shri Kashi Ram Gupta: Is the hon.
Minister aware that in Rajasthan the
Ministry has turned higher secondary
schools into junior higher secondary
schools due to which the grades of
teachers have been lowered down?

Shri M. C. Chagla: I am very sorry
to hear jt because our proposals are
to raise the grades and not to lower
them.

Shri S. N. Chaturvedi: In view of
the recommendation, wil] the degree
course now take 15 years from the
beginning?

Shri M. C. Chagla: That is the sche-
me, 12 years in schoo] and 3 years for
the degree course. But even with re-
gard to the degree course, two or
three Stateg have nol agreed to il.

Shri P. Venkatasubbaiah: During
the recent meet of Vice-Chancellors,
was the question of raising the dura-
tion of the secondary education from
12 to 13 years discussed? If so, will
this also be taken into consideration
when a final decision is taken?

Shri M. C. Chagla: 1 am not aware
of 13 years. The alternative sugges-
tion was 11 or 12. 12 was held up as
the target. But many States have not
been able to implement the proposal.

Strike by Sindri Fertilizers Workers
+
Shri Bibhuti Mishra:
Shri Subodh Hansda:
Shri S. C. Samanta:
Shri Indrajit Gupta:
Shri G. Mohanty:
Shri P. R, Chakraverti:
Shri P. C. Borooah:
Shri Sidheshwar Prasad:
| Shri D. D. Puri:

Will the Minister of Petrolenm and
Chemicals be pleased to state:

(a) whether it is a fact that the
workers of Sindri Fertilizers went on
a sudden strike during the third and
fourth weeks of September, 1963; and

(b) if so, the reasons therefor?
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The Minister of Petroleum and
Chemicals (Shri Hamnyun Kabir):
(ay Yes, Sir; from 23rd to 26th
September, 1963.

(b) The strike occurred because of
a demand for formal recognition to
one of the two rival factions in the
Workers' Union.
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Shri Subodh Hansda: It is stated
that the strike was held because of
the bifurcation of the union. If so,
was the other union which out of
the parent union given recognition?

Shri Hamayun Kabir: As I ssi# just
now, there is only one union. But
there were two rival groups, one led
by Shri Shiv Chandika and the other
led by Shri Michael John, It was the
latter group which placed certain
demands. These were referred to
conciliation and adjudication. At the
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time of conciliation, the other section
of the union took part. But the tribu-
nal held that the talks should be with
Shri Michae] John, In the meantime,
discussions had been held and the
Chandika group had become more
prominent. The management sugges=
ted that there should be fair elections
and they would deal with whichever
group came inlo power after the elec-
tions. Unfortunately, there was the
strike. Ultimately  Shri Michael
John's group has been recognised on
the advice of the Bihar Labour
Commissioner.

Shri 8§, C. Samanta: How is the fac-
tion of the unions being dealt with by
Government?

Shri Hamayun Kabir: It is very
difficult to answer, We want as far as
possible to avoid factions. That is why
specially in public enterprises we
want to take labour’s organised
unions with us as far as posaible, 1f
unfortunately, faclions develop, the
only way out is betler education
among workers and greater  cons-
ciousness of their responsibility and
their participation also in the life of
the concern as a whole.

Shri P. C, Borooah: In view of the
scarcity of fertilisers in the country,
do Government propose to issue ins-
tructions to the fertiliser factories to
prohibit strikes there under the DIR?

Mr, Deputy-Speaker: A suggestion
for action,
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Shri Warior: Why was the earlier
election when Shri Michael John was
defeated, not considered fair and why
did the management order another
fair election so that he could come
back?

Shri Hamayun Kabir: The question
does not arise, There was no qQues-
tion of Shri Michael John being de-
feated.
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Surgical Instruments Factory at
Nandambakkam

+
( Shri Warior:
*508 ) Shri Bhagwat Jha Asad:
. Shri D. N, Tiwary:
Shri Bishwanath Roy:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) the progress made so far in set-
ting up the Surgical Instruments Fac-
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tory at Nandambakkam with Soviet
aid;

(by the total expenditure incurred
so far in this respect; and

(c) when the factory is expected to
go into production?

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir):
(a) Factory buildings and other civil
works are in progress. Machinery and
equipment are arriving at the site, The
installation of equipment will be
taken up by April, 1964.

(b) The total expenditure incurred
on the Project till the end of October,
1963 is about Rs. 1.26 crores.

(c) The Plant is expected to go
into production by about the middle
of 1965.

Shri Warior: What part of this col-
laboration 1s to be met by the Soviet
Union, and what portion by nurselves,
and what are the categories that the
Soviet Union have to undertake.

Shri Humayun Kabir: The agree-
ment with Messrs. Technoexport,
Moscow covers import of equipment,
training of Indian  specialists and
technicians in the USSR and supervi-
sion of installation of the plant in the
country by Soviet experts,

Shri Warfor: May I know if the
technicians have already been selected
and sent to the Soviet Union for
training, and for how long will the
training be?

Shri Humayan Kabir: I ask for
notice.

Shri Bhagwat Jha Azad: May I
know whether the construction work
is progressing according to schedule,
and when it goes into production in
1965, what will be the worth of the
materials that would be produced
from this?

Shri Humayon Kabir: Tt is going
more or less according to schedule.
Shipments of machinery from the
USSR have started arriving at the

Oral Answers 4116

site, and we propose to start installa-
tion from April, 1964, The target is

that by April, 1965 the factory should
go into production,

Shri Bishwanath Roy: May I know
whether India would have self-suffi-
ciency in surgical instruments after
this factory attains full capacity?

Shri Humayun Kabir: This will
have a rated capacity of manufacture

of 2'5 million picces of surgical ins-
truments per annum,
Shri Shivajirao S. Deshmukh: May

I know what portion of surgical steel
is proposed to be imported from
abroad, and what portion is proposed
to be indigenously produced?

Shri Humayun Kabir: I ask for

notice,

Shri R. Ramanathan Chettiar; What
are the ivpes; of surgical instruments
that are likely to be manufactured in
this faclory?

Shri Humayun Kabir: All types of

surgical instruments as I mentioned
earlier.
st vRTroee fasafaaredt #

q&T AATT AT MY frend TaTE oy #
gt 7 ¥ AT A 77§, 7 oY wrek
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Shri Kapur Singh: Let him answer
that. !

Mr. Deputy-Speaker: It is a differ-
ent question. Next question,

Shri M. L. Dwivedi: 511 may be

answered with this,

Shri Harish Chandra Mathur: 511 is
entirely different.

Mr. Deputy-Speaker: They will be
taken separately,
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Uniform Syllabus in Universities

+
8hri S, C. Samanta:
Shri Subodh Hansda

| Dr, P. N, Khan:
 Shri M. L. Dwivedi:

Will the Minister of Education be
pleased to state:

(a) whether there is any proposal
to introduce uniform syllabus on all
subjects in all the universities under
the three year degree courses;

(b) if so, when such uniform sy!-
labus is expected to be introduced;

(c) whether any progress has been
made in this regard; and

(d) if so, the nature thereof”

The Minister of Education (Shri
M. C. Chagla): (a) to (d). A statement

is laid on the Table of the House.
STATEMENT

(a) to (d). There is no pro-

posal as such to introduce uniform

syllabuses on all subjects in all the
Universities under the Three Year
Degree Courses Scheme. However,
recognising the need for improving
the standard of collegiate education,
the University Grants Commission
appointed Review Committees in
various subjects in order to examine
in detail the syllabuses at different
levels of University education and to
suggest measures for their improve-
ment and modernization. The reports
of the Review Commitees on Botany,
Mathematics and Biochemistry, which
also include model syllabus for the
subject concerned have already been
published and circulated to the Uni-
versities for their guidance. The
reports of other Committees are ex-
pected to be released shortly.

2. The Committees have stated that
the curricula and courses in the Uni-
versities have not evolved at a pace
commensurate with the rapid growth
of knowledge in the subjects con-
cerned. They have therefore given the
broad outlines of the model syllabuses

. and also indicated the cxtent of trai-
ning desired at each level, leaving thc
Universities free to medify tshem
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according to their needs and the facili-
ties available to them, The Committees
are not in favour of drawing inflexible
and uniform syllabuses for &ll the
Universities.

Shri 8. C. Samanta: From the state-
ment I find that a uniform syllabus is
not welcomed by all State Govern-
ments. May I know whether model
syllabi have been formed by the re-
view committees or any other com-
mittees and sent to the State Govern-
ments?

Shri M. C. Chagla: The main diffi-
culty is this, that knowledge is advane-
ing very fast, and the syllabuses in
our universities do not keep pace with
them, especially in science and tech-
nology, and the attempt of this com-
mittee is to draw up syllabuses and
to tell the universities that these are
the proper syllabuses which they must
introduce in the colleges. In that
sense, we are drawing up model
syllabuses.

Shri §. C. Samanta: How will the
minimum standard of these degree
courses be maintained when there is
no uniformity?

Shri M. C. Chagla: I agree with him
that we ought to have uniform sylla-
buses, but there are two main difficul-
ties. The first is that all the States
have not accepted the three year
degree course, and the second is that
there is still friction and conflict with
regard to secondary education. When
we have solved these two problems, it
would be easier to impose or suggest
uniform syllabuses.

Shri Subodh Hansda: From the
statement I find that the Review Com-
mittee has prepared some model sylla-
buses with regard to botany, mathe-
matics and biochemistry, and that they
have been circulated to the universi-
lies for their guidunce. How will it
be judged whether the standard is
uniform where these model syllabuses
have been introduced?

Mr. Deputy-Speaker:
different question on that.

=t 7o W0 fyadt: a8 I vF g
qremw &, w1 ¥ fesafrarsay &

There is a
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xaw! Ara ferar §, afe gf oY 7 § ug
qIETH 9 TF AT G W@ ¢
Shri M. C. Chagla: The Central

universities have accepted it.
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Shrl Vasndevan Nair: The hon
Minister just said that knowledge was
growing at a rapid pace and that our
syllabuses were not keeping pace with
it. What is the machinery set up by
the Ministry to prepare proper and
model textbooks in the different flelds
of knowledge?

Mr. Deputy-Speaker: That is a diffe-
rent question.

Shri Vasudevan Nair: There is no
use having a syllabus unless the mate-
rial is provided by the Government or
some other agency, so that the stu-
dents can be taught according to that
syllabus.

Mr. Deputy-Speaker: He can ask a
question on anything that promotes
uniform syllabuses.

Shri Vasudevan Nair: I think this
is a very relevant question.

Mr. Deputy-Speaker: He may put it
in a different form.

Shri Vasudevan Nair: May [ know
what concrete steps Government is
taking to really help the States and
the universities to carry on teaching
according to the syllabuses that they
are suggesting?

Shri M, C. Chagla: Once the sylla-
bus is accepted, two consequences
must follow. We must have textbooks
to teach these advanced subjects.
Secondly, we must have proper tea-
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chers to teach them. Both these
matters will be taken up once the
syllabuses have been accepted.

Shri S. M. Banerjee: The hon.
Minister stated, that in some of the
States they have not accepted the
three year degree course. I would
like to know the circumstances under
which the three year course has not
vet been accepted by U.P.?

Shri M. C. Chagla: 1 am sorry to
say that my own State of Maharash-
tra has not accepted it, and four uni-
versities in U.P. have also not accepted
it, but we are trying our best to bring
the universities into line.

Shri H. N, Mukerjee: May I know if
it is not the idea of Government that
certain universities should specialise
in certain particular subjects on ac-
counts of objective circumstances; if
so, may I know whether Government
is working out syllabuses keeping in
view the specialised advantages of
particular universities?

Shri M, C. Chagla: We have those
ideas. We want to create certain
advanced centres of learning, and
when we find that a university has a
faculty which is far advanced, we try
to give it aid and build it up. We do
not want dissipation of our energies.
If a particular centre is best suited for

a particular subject, we try to en-
courage it.
Shri Kapur Singh: May | know

whether this pre-requisite of a uniform
syllabus is going to be applied only
to the positive branches of knowledge
or also to the humanities; if it applies
to the latter may I know whether at
the time of preparing the standard
syllabi only the dominant parochial
strain of our Indian culture will be
kept in mind or all the basic elements
of our composit culture will be kept in
view?

Shri M. C. Chagla: ] disagree, with

my hon. friend that the basic element
of Indian culture is parochial

Shri Kapur Singh: My question
was whether only the dominant paro-
chial strain of our Indian culture
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would be kept in view, or all its basic
elements would be kept in view.

Shri M. C. Chagla: All the basic
elements of Indian culture will be
taken into consideration.

stay : weg w3w A1 gfqafadm
7 g wrew fadaw v 781 e
o afs F faar @ A g A
st ar g 7

Wt Ho o gEar: WA WA
T F wex w2 ¥ T wqA fEw d

ar JE | W A Ag FEAT AT
aEILT

Shri Hari Vishnu Kamath: Accord-
ing to the statement the committees
have stated that the curricula and
courses in the universities have not
evolved at a pace commensurate with
the rapid growth of knowledge in the
subjects concerned. May I know
whether it is due to the fact that
though we want more and more uni-
versities in our country, the establish-
ment and growth of universities in
recent years has proceeded in a
rather haphazard fashion and some at
least of the universities are not being
manned by the best talent available
in the country?

Shri M. C. Chagla: I am painfully
conscious of the fact that in some of
the universities standards are not high
and even the existing standards are
falling. Our attempt will be to see
that the standards are maintained.

st THREAE gwE ;. # A
g f& s e F avoan
a1 79 a9 N fa=re fegr mm
o q¥ 237 ¥ M G & AT HAAET
T, afz g, oy #r g qreEw F e
¥ wraey ¥ TFETC A 1 TH AVE T
de frar & fF miwalr Y wmes <@
Shri M. C. Chagla: That is another
question. The question of medium of

instruction has been considered and
will be considered on a different plane.

DECEMBER 11, 1963

Oral Answers 4122
But there is some connection between
the study of science and the medium
of instruction.

Shri Swell: Is the Government's
intention to pursue the idea of having
a uniform syllabii for all the univer-
sities in the country?

Shri Kapur Singh: Syllabus.

Shri Swell: Syllabii is plural....
(Interruptions). You have to learn
it. If that is the intention what steps
are being taken to overcome the diffi-
culties of universities which expressed
their inability to accept this idea?

Shri M. C. Chagla: In the first place,
I agree with my hon. friend that
syllabus being a latin word, the plural
is syllabii. But people also use sylla-
buses. The difficulties will be met
when we are told what the difficulties
are.

Shri Kapur Singh: On a point of

correction.

Mr. Deputy-Speaker: Both are cor-
rect, I am not here to examine your
knowledge.

Shri Kapur Singh: Uniform syllabus
is itself a collective singular; there
need be no plural.... (Interruptions).

Shri Harish Chandra Mathur: To
what extent and in what manner the
University Grants Commission has
promoted the Central Government’s
policy for uniformity of syllabus?

Shri M. C. Chagla: In a most impor-
tant way, the UGC has the power of
the purse and the grants will depend
upon the standards being maintained
by the universities.

Shri Harish Chandra Mathur: I am
asking whether to promote and bring
about this policy of the Government
the UGC had in any manner influenc-
ed and if so in what manner and to
what extent?

Shri M. C, Chagla: Not yet because
uniform syllabuses are not laid down;
when they are laid down the univer-
sities which do not conform to them—
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it is open to the UGC to say with
regard to them that they will not give
them assistance uniess they conformed
to that syllabus.

Shri S, N. Chaturvedi: Is it the
intention of the Government to bring
about a dead uniformity in the courses
or there will be some sort of a discre-
tion to universities to vary the sylla-
bus and maintain the standards?

Shri M. C. Chagla: 1 am a great be-
liever of experiments in education. I
think a dead uniformity is a terrible
thing. But that is not the intention.
The intention of the syllabus commit-
tee is to tell the wuniversities: look,
knowledge is advancing but your syl-
labus did not come up to that advance-
ment.

Shri Shivaji Rao S. Deshmukh: The
standard of syllabus and the standard
of text-books are an integral part of
the whole. What steps does the Minis-
ier propose to take to inlegrate the
standard of the text books to the
standard of syllabus?

Mr. Deputy-Speaker: That has been
answcered; next guestion.

Fertilizers

4
Shri B. K. Das:
*510 JShri Subodh Hansda:
"7 Shri 8. C. Samanta:
LShri M. L. Dwivedi:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that the
cost of Fertilizers produced at Sindri
Fertilizers Ltd. is very high as com-
pared to imported fertilizers;

(b) if so, the reasons for this high
cost; and

(c) how do Government propose to
bring down the high cost?

The Minister of Petroleum and
Chemicals (Shri Hamayun Kabir):
(a) and (b), Yes, Sir. The high cost
is due mainly to the fact that produc-
tion in Sindri is based on Gypsum and
Coke as raw materials whereas other

1732 (Ai) LSD-2.
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countries have pgenerally switched
over to natural gas or fuel oil.

(¢) By increasing the volume of
production and progressive change
over to a direct neutralization process.

Shri B. K. Das: May I know whether
the inadequate working of the coke-
oven plant and gas plant also contri-
buted to the rise in cost?

Shri Humayum Kabir: This is also
one contributory factor.

Shri B. K. Das: May I know whether
in respect of two other products, urea
and double salt, there is high cost?

Shri Humayun Kabir: The overall
position is this. There was some short-
fall in production in 1961-62. But bet-
ween 1962-63 and 1963-64, especially
1963-64, the position has improved
and we hope the plant will now be
able to produce at full capacity. When
it does so, naturally the overhead costs
would be distributed over a larger
volume of production and to that
extent the cost will be reduced but
the initial disadvantage is there,
that is to say, we are using there gyp-
sum and coal whereas in modern fac-
torics natural gas or fuel oil is used.
In addition there was deterioration in
quality of gypsum. Originally it was
estimated that for every ton of
ammonia, 0.76 ton of coal, 0.486 ton
coke and 1.50 tons of gypsum would
be required. In fact the amount
required now is 0.895 of coal, 0.487
of coke and 1.86 tons of gypsum. That
means the cost has gone up. We are
doing our best to adopt new processes.

Shri Subodh Hansda: The hon.
Minister stated that the cost of pro-
duction will go down when the volume
of production increases. If that is so,

what is the Government's plan to
increase production?
Shri Humayun Kabir: In 1958-59

the production was 3.35 lakhs. In 1959
it went down. In 1961-62 it was 2.84
lakhs and in 1962-63 it was 3.23 lakhs
We hope to raise the production so
that the cost will be reduced.
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Shri S, C. Samanta: Who were the
consultants who advised us to set up
this fertiliser plant which is wvery
uneconomical?

Shri Humayun Kabir: In 1958-59
this went into production. It means
that it must have been planned about
1852-53. My hon. friends should
remember that the development of
petro-chemical industries in America
and in England is a matter of deve-
lopment for the last ten years or so.
I do not know who were the advisers
but I am sure they gave us the best
advice that was available at that time.

st wo Ao fr&dt : e A
freif@ ®di & w7a @ 3% &
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T
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f& o¥ wI5d T S & WG af gq
&0 § Fx W fafegs zq wwifaan
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Shri H. V. Koujalgi: What is the
period by which Government propose
to bring down the cost by applying
the new processes?

Shri Humayum Kabir: It is very
difficult to give any time-limit with
regard to these mechanical and chemi-
cal processes.

Shri P. R. Patel: What is the cost
of production of fertiliser per ton and
at what price do we sell it? What is

the cost of imported fertiliser per
ton?

Mr. Deputy-Speaker: This is only
about the Sindri fertilisers. Shri
. K. C, Pant.

Shri K. C, Pant: Since the imported
fertiliser is cheaper than the indigen-
ous fertiliser, may I know if the
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Government is taking advantage of
this fact to revise the pool price of
fertilisers and, if not, how much profit
has the Government been making in
selling this fertiliser every year?

Shri Humayun Kabir: It is true
that at the moment the imported price
is lower than the price of the fertiliser
produced within the country, But
there must be a pool price because we
do not want to be dependent for
fertilisers on foreign imports alone.
When all these new fertiliser factories
go into production, and especially
when, in the case of new factories,
we are going to use naphtha and gas
as the base for the production of the
fertiliser, I hope that within about
three years wo shall be able to achieve
a fairly reasonable balance between
the imported price and the price of
the fertiliser produced within the
country.

Mr. Deputy-Speaker: The Question
our is over.

Shri K. C. Pant: The Question is
whether. ...

Mr. Deputy-Speaker: The Question
Hour is over,

WRITTEN ANSWERS TO QUES-
TIONS

Age Limit for Entry into Universities

r Shri Bhagwat Jha Azad:
+505. J Shri D N. Tiwary:
" Shri R. G. Dubey:
Shri Sarjoo Pandey:

Will the Minister of Education be
pleaseqd to state:

(a) whether the Union Government
have suggested to the State Govern-
ments for prescribing a uniform age
limit for entry in universities; and

(b) it so, the reactions of the State
Governments in this regard?

The Minister of Eduocatioa (Shri
M. C. Chagla): (a) and (b), The ques-
tion of fixing the age of entry into
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Universities was considered at the
State Education Ministers’ Conference
held in November, 1863. The Con-
ference agreed that the age of entry
into the Universities and comparable
institutions should generally be 17+
and in no case less than 16 -

Standard of University Education

!' Shri P. C, Borooah:

Shri Yashpal Singh:

{_ Shri Rameshwar Tantia:

Will the Minister of Eduncation be
pleased to state:

(a) whether the Committee set up
by the University Grants Commis-
sion to undertake a systematic and
objective investigation of the standard
of University education has since sub-
mitted its report, either preliminary
or final; and

*511.

(b) if so, the main suggestions and
recommendationg of the Committee?

The Minister of Education (Shri

M. C. Chagla: (a) No, Sir.
(b) Does not arise.
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Correspondence Course of Delhi Uni-

versity
{ Shrl Ramachandra Ulaka:
. 513.% Shri N. R, Laskar:

Shri Dhuleshwar Meena:
|_ Shrimati Savitri Nigam:

Will the Minister of Educatiom be
pleased to refer to the reply given to
Starred Question No, 624 on the 11th
September, 1963 angd state:

(a) whether the Universiy of Delhi
has since considered the matter regard-

ing the extension of correspondence
course to the Indian emigrants; and

(b) if so, the result thereof?

The Minister of Education
M. C. Chagla): (a) Yes, Sir,

(Bhri
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(b) The University did not favour

the extension of Correspondence

Courses to the Indian emigrants.

Students for Vocational Courses

*514, Shri D. C. Sharma: Will the
Minister of Education bc pleased to
refer to the repiy given to Starred
Question No. 50 on the 14th August,
1963 and state the progress so far
made by the Committee appointed
to examine the role of ecducation in
relation to employment opportunities?

The Minister of Educatiom (Shri
M. C. Chagla): The first meeting of
the Commitiee on Education in rela-
tion to Employmenl Opportunities
was held on 11th October, 1963, at
which the procedure of work to be
adopted by the Committee was broad-
ly discussed.

LA.S. Officers

Shri P. Kunhan:
Shri Sudhansu Das:
Shri Subodh Hansda:
Shri S. C, Samanta:
LShri B. N. Kureel:

*515.

Will the Minister of
be pleased to state:

Home Affairs

(a) whether it is a fact that there
is shortage of I.A.S. Officers; and

(b) if so, the steps taken by Gov-
ernment to meet the shortage?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
(a) Yes. At present there is a gap of
296 officers in a total cadre strength
of 2,278,

(b) The rate of recruitment from
the annual competitive examinations
has been stepped up.

Pakistanis in Assam

Shri Swell:

Shri Hem Raj:

Shri Onkar Lal Berwa:
Shrimati Shashank Manjari:

*516.

Will the Minister of Home Affairs
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be pleased to state:

(a) whether it is a fact that a large
number of Pakistani nationals in
Assam who formcrly admitted them-
selves to be of Pakistan nationality
have now retracted their former state-
ments; and

(b)y if so, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
(a) and (b). The information is being
collected and will be laid on the
Table of the House as soon as it is
available,

New Drug for Blood Pressure

*517. Shri Yashpal Singh: Will the
Minister of Education be pleased to
state:

(a) whether the investigations for
the assessment of the therapeutic
value of the new drug for blood pres-

sure discovered at the Indian Insti-
tute for Bio-chemistry and Experi-
mental Medicine in Calcutta have

been completed;

(b) if not, the time to be taken to
complete the same; and

(c) the steps taken for its early

release for sale?

The Minister of Eduecation (Shri
M. C. Chagla): (a) Laboratory asses-
sment of therapeutic value of the
drug on animals is nearing completion
but clinical trials have yet to be con-
ducted.

(b) It is difficult to
time that will be taken,

envisage the

(c) Steps can be taken onlv after
successful completion of clinical
trials.

National Research Development Cor-
poration of India

Shri Bhagwat Jha Azad:
Shri D. N. Tiwary:

Will the Minister of Education be
pleased to state:

(a) whether
Development

*518.

National Research
Corporation of India
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formed some nine years ago is conti-
nually incurring losses;

(b) whether in spite of heavy
expenditure the research work in this
Corporation is very inadequate; and

(¢) whether any Reviewing Com-
mittee has been set up to make an
overall survey of the problems and
to suggest steps to streamline its
working?

The Deputy Minister in the Minis-
try of Education (Dr. M. M. Das): (a)
Yes,

(by The Corporation is not intended
to, nor does it carry out any research
work; it is concerned only with the
development and exploitation of the
results of researches, carried out in
research organisations, etc., Govern-
mental and private,

(c) Yes.
Shortage of Raw Spirit

Shri Subodh Hamsda:

Shri S. C. Samanta:
*519.
Shri M. L, Dwivedi:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether it is a fact that a num-
ber of industries are suffering from
want of raw spirit;

(b) whether West
worst affected;

Bengal is the

(e) the steps being taken to meet
the shortage at present; and

(d) for how long this shortage will
continue?

The Minister of Petroleum and
Chemicals (Shri Hamayun Kabir):
(a) and (b). Owing to the unexpected
poor sugar-cane crop this year, the
production and supply of alcohol has
fallen short of the demand of the
alcohol-based industries and Govern-
ment are aware of the difficulties of
alcohol-based  industries in West
Bengal.

(c) and (d). All export of molasses
and alcohol have been stopped. The
minimum essential requirements of
all States have been assessed in close
consultation with the State autho-
rities concerned and quotas of alcohol
have been fixed and placed at the
disposal of each State for allocation
to their eonsumers according to pri-
orities fixed by them. The position
is expected to improve during the cur-
rent sugar cane crushing season.

Oil in Upper Assam

Shri P, C. Borooah:
Shri N. R, Laskar:

Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minster of Petroleum and
Chemicals be pleased to state:

*520,

(a) whether exploration of oil re-
sources in Doom Dooma area in Upper
Assam which was suspended earlier
hag since been resumed;

(b) if so, the success so far atained
in that direction; and

(c) the latest estimate of the oil
reserves in that areg made omn the
basis of the results of exploration so
far?

The Minister of Petroleum and
Chemicals (Shri Hamayun Kabir):
(a) Seismic Survey operationg were
resumed in September 1963,

(b) Results obtained from the Seis-
mic Survey have enableq Oil India to
locate sites for two test wells.

(e) It will be possible to assess the
reserveg in the area only after an ade-
quate number of wells have been
drilled.

Eoyali Refinery

[ Shri D, C_Sharma:
'\ Shrl Onkar Lal Berwa:

Will the Minister of Petrolenm and
Chemicals be plcased to state:

(a) whether an Indo-Soviet cell
comprising of Indian and Soviet engl-

*521,
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neers has been set up to design and
engineer certain jobs of the Koyali
refinery being set up in the public
sector with technical and financial
asgistance from the Soviet Union near
Baroda; and

(b) if so, the particulars thereof?

The Minister of Petroleuyyn and
Chemicals (Shri Hamayun Kabir):
(a) and (b), Yes, Sir, A Design Organi-
sation comprising of 7 Soviet specialists
ang 17 Indian engineers has been set
up at Baroda to prepare working draw-
ings for certain jobs like water sup-
ply, workshops and telecommuni-
cations etc. of Koyali Refinery.

Central Government Employees’
Consumer Cooperative Stores

Shri Vishram Prasad:
Shri P. C. Borooah:

Will the Minister of Home Affairs
be pleased to state:

*522.

(a) the number and locaticns of the
Central Government Employees’ Con-
sumer Cooperative Stores opened
in Delhi/New Delhi;

(b) whether there is a proposal to
open more stores;

(c) how the prices of mnin consu-
mers' items in these stores compuare
with general market rates; und

(d) whether employees working
under Delhi Administration arc also
eligible to become members of the
Stores?

The Deputy Minister in the Minis-

try of Home Affairs (Shrimati
Chandrasakhar): (u) One main slore
and four branches as indicated below:

Store . Location o
Main Store Raisina Road opposite

‘P* Block.
Yojana Bhawan Store Behind the Yojana
Bhawan Building.
Sarojini Nagar Store I Flat No. XY-21
Sarojini MNagar.
Sarojini Nagar Store II Flat No. B-245 Saro-
jini Nagar,
Shops Nos. 20to 23

Ramakrishnapuram
Sector IV Market.

Store,
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(b) Yes, Sir.

(c) The general level of prices of
main consumers’ items in these stores
is lower than in the market for goods
of comparable quality. The weigh-
ment and measurement of articles
sold by the stores are also guaran-
teed.

(d) This question is under conside-
ration.

Explosions in Sindri Fertilizer
Factory

[ Shri P, C. Borooah:
| Shri B. P. Yadava:
Shri Dhaon:
Shri Bishanchander Seth:
[ Shri G, Mohanty:

Will the Minister of Petroleum and
Chemicals be pleased to state:

*523.

(a) whether it is a fact that a
series of explosions occurred on or
about the 21st October, 1963 in the
Synthetic Ammonia section of the
Sindri Fertilizer Factory;

(b) if so, the cause of the explo-
sions; and

(¢) the extent of damage suffered?

The Minister of Petroleu;m and
Chemicals (Shri Hamayun Kabir):
(a) Yes, Sir. There was one explo-
s'ion followed by some minor explo-
510NS.

(b) The explosion was due to the
failure of the high pressure gas line
and sudden emergence of gas under
pressure. The failure of the pipe was
due to excessive erosion at the bend
in the pipe.

(c) There was no damage to equip-
ment or machinery and total financial
loss is estimated to be Rs, 6.30 lakhs.

University at Belur

*524. Shri D. C, Sharma: Will the
Minister of Education be pleased to
refer to the reply given to Starred
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Question No. 482 on the 4th Septem-
ber, 1063 and state:

(a) whether the representation
made to Government by Ramakrishna
Mission, Belur in West Bengal for
financial help to set up a university in
the name of Swamj Vivekananda to
commemorate his birth centenary has
been considered finally; and

(b) if 5o the decision taken in this
regard?

The Minister of Education (Shri
M. C, Chagla): (a) Yes, Sir. The ap-
plication and the draft bill submitted
by the Ramakrishna Mission, Belur
through the Government of West Ben-
gal for obtaining the advice of the
University Grants Commission was
considered by the Commission in
their meeting held on the 4th Decem-
ber, 1963,

(b) While the Commission did not
favour the proposal for the establish-
ment of g University at Belur, it felt
that the best way to commemorate the
memory and ideals of great men would
be to set up specialist institutions in
the fielq of their work and interests,
which could on merits be accordeq the
status of a University under Section 3
of the University Grants Commission
Act, in due course.

Mobile Libraries

f Shri Karni Singhji:

1447. 1 shri V. B. Deo:

Will the Minister of Education be
pleased to state:

(a) the number of Mobile Libraries
functioning Siale-wise in the coun-
try;

(b) the number of books in these
Libraries

(¢) whether there has been a pro-
gressive increase in this service; and

(d) whether the results achieved are
satisfactory?

The Minister of Education (Shrl
M. C. Chagla): (a) to (d). Informa-
tion is given in the statement laid on
the Table of the House [Placed in
Library. See No. LT-2082/63].

Post-Matric Scholarships to Backward
Clagg Students

1448. Shri Rama Chandra Mallick:
Will the Minister of Education be
pleased to state:

(a) the total number of scholarships
awarded to the students belonging to
(i) Scheduled Castes, (ii) Scheduled
Tribes and (iii) Other Backward
Classes for post-Matric studies in
the country during 1063-84; and

(b) the total number of students
who applied for these scholarghips in
the country?

The Minister of Education (Shri
M C. Chagla): (a) and (b), The exact
position will be known after the finan.
cial year 1963-64 is over,

Post-Matric Scholarships to Orissa
Backward Classeg Students

1449. Shri Rama Chandra Mallick:
Will the Minister of Education be
pleased to state:

(a) the total number of scholarships
awarded to the students belonging to
(i) Scheduled Castes, (ii) Scheduled
Tribes and (iii) Other Backward
Classes for Post-Matric studies in
Orissa during 1963-64; and

(b) the total number of students
who applied for them from the State
of Orissa during the above-mentioned
period? -

The Minister of Education (Shri
M. C. Chagla):

(a) Scheduled Castes 184
Scheduled Tribes . 220
Other Backward Classes . 86

(upto the 31st October, 1963
The exact position will be
known after the financial
year 1963-64 is over )

(b) Scheduled castes 307
Scheduled Tribes . 284
Other Backward Classes 5614
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Political Sufferers in Orissa
1450. Shri Rama Chandra Mallick:

Will the Minister of Home Affairs be
pleased to state:

(a) the amount distributed among
political sufferers in Orissa during the
last five years year-wise;

(b) whether any applications from
Orissa are stlll pending; and

(c¢) if so, the reasons therefor?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati
Chandrasekhar): (a) The information
is given below:

-

Rs,
1959-60 2,150
1960-61 2,100
1961-62 . 1,200
1962-63 . 6,900
1963-64 B 6,000
(upto 30-11-63)
—

Total 18,350

(b) No.

(c) Does not arise.
Aid for Cultural Schemes of Orissa

1451. Shri Rama Chandra Mallick:
Will the Minister of Education be
pleased to state:

(a) whether any grants have been
given by the Central Government to
the Government of Orissa for cultural
schemes during 1963-64; and

(b) if so, the details of the schemes
and the grants given for each so far?

DECEMBER 11, 1968  Written Answers

The Minister of Education (Shri
M. C, Chagla): (a) Yes, Sir.
&—
Name of scheme Amount
Rs.
() Inter-State  Exchange of
Cultural Troupes 75500
(i) Development of Modern
ndian Languages . 40,000
(allocated)
(") Re-organisation and Deve-
lopment of Museums . 50,000
(allocated)

4138
Welfare of S.C. in Mysore

1452, Shri Siddiah: Will the Minis-
ter of Home Affairs be pleased to
state:

(a) the total amount allotted to
Mysore State by the Central Govern-
ment for the welfare of the Scheduled
Castes in 1962-63 and 1963-64; and

(b) the amount actually given to
the State Government during the
above years, up to date?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimatt
Chandrasekhar): (a) The following
amounts were allotted:

Rs. in lakhs
1962-63 " 61-0%
1963-64 . 43-55

(b) The following amounts were given :
Rs. in lakhs

. . 39-88
Centra] share of

1962-63 ,
(Representing the

actual expenditure of Rs. 63'32
lakhs)

1063-64 . ' . . (No grant
has so far been given. The
Central grant will become due

only at the end of the financial
year. The amount will depend on:
the expenditure during the year).

Buildings for the Welfare of 5.Cs. &
of S.Ts. In Bangalore

1453. Shri Siddiah: Will the Minis-
ter of Home Affairg be pleaseq to
state;

(a) whether the Central Govern-
ment has given any financial assist-
ance to the Government of Mysore to-
wards the purchase of two buildings
in Bangalore to house the pre-exami-
nation coaching centre and the college
hostel for Scheduled Castes and Sche-
duled Tribes; and

(b) if so, the amount given so far?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati Chan-
drasekhar): (a) No.

(b) Does not arise,
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Merit-cum-Meams Scholarships ia
Maharashtra

1454, Shri D. S. Patil: Will the
Minister of Education be pleased to
state:

(a) the number of merit-cum-means
scholarships allotted to each technical
institute in Maharashtra during 1962-
63; and

(b) the amount given to that State
for the said purpose during the same
period?

The Minister of Education (Shri
M, C. Chagla): (a) In addition to the
renewal of scholarships allotted pre-
viously, the number of fresh scholar-
ships to the first year students allot-
ted to technical institutions in Maha-
rashtra during 1962-63 under the
merit-cum-means scholarships scheme
is as given below:

No. of fresh
scholar-
ships
allotted
during
1962-63

I 2

Name of the Institution

1. Institutes for first degree courses.

1. College of E.n,gmccrmg,

Poona . 38
2. College of Englnccrmg,
Aurangabad. . 15
3. Victoria Jubilee Techmcal
Institute, Bombay. . 20
4. Walchand College of En-
gineering, Sangli . 10
5. Department of Chcm:cnl
Technology, Bombay. . 19
6. Laxminarayan Institute
of Technology, Nagpur I3
7. Sir J.J. College of Arch',
Bombay. . 10
8. College of Bngmcenng,
Karad. . . 15
. S.P. College of Engmeenng
Andheri, Bombay. : 15
10. Government Polytechnic,
Nagpur . . . . 4
Total . 151

I1. [Institutes for Diploma Courses.

1. Government Polytechnic,
Poona . . f f

2. Government Polytechmc,

Aurangabad.

3. Government Polytechmc.
Karad .

4. Government Polytechmc,
Amraoti .

5. Government Polyt:chmc,
Nagpur

6. Government Pol_w.-chmc
Sholapur

7. Government Pblmchmc,
Dhulia . .

8. Sir Cusrow Wadia Insti-
tute of Electrical Tech.,
Poona . :

9. Government Tralmng Ins-
titute, Bombay . -

10. Government Polytechnic,

Latur

11. Victoria Jubilee Technical
Institute, Bombay . .

12. Walchand College of En-
gineering, Sangli .

13. Government Po!y(ec]m.lc,

Ratnagiri
14. Government Polytechnic,
Kolhapur . . 5
15. Government Polytechnic,
Khamgaon : R B
16. Government Polyicvchnic,

Bombay.

17. Government Pol?techmc
Jalgaon

18. M.H. Saboo Siddik Po!y-
technic, Bombay .

19. D.E. Society’s chhmca.!

3
3
4
5
4
2
4
I
2
6
4
2
2
2
4
2
2
Institute, Poona . 1
Total ____6‘2;

Grand Total . 213

——

(b) The amount given to that State
for the fresh awards is Rs. 1,52,690.41
nP,
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Legal aid to Scheduled Casteg and
Scheduleq Tribes

1455. Shri D S. Patil: Will the
Minister o Home Affairs be pleased to
state:

(a) whether legal aid hag been given
to Scheduled Castes, Scheduled Tribes
and other Backward Classes in Maha-
rashtra during 1962-63 and 1963-64 so
fair; and

(b) if so, the amount spent during
the same period?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati Chan-
drasekhar): (a) and (b). There is no
scheme ‘Legal aid’ in the Maharashtra
Plan for welfare of the Backward
Classes. However, the Maharashtra
Government have a non-Plan scheme
of Legal aid’, The amount spent
during 1962-63 was Rs. 35,646. Infor-
mation regarding the amount spent
during 1963-64 ig not awvailable

Political Sufferers

1456. Shri D _S. Patil: Will the Min-
ister of Home Affairs be plecased to
state the total amount distributed to
the political sufferers of Maharashtra
up to the end of October, 19637

The Deputy Minister ip the Minis-
try of Home Affairs (Shrimati Chan-
drasekhar): Rs. 15,400.
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Personnel Management Courses

1459 Shri Kapur Singh:
* Shrimati Shashank Manjari:
Will the Minister of Education oe

pleased to lav on the Table z list of

Universities and Institutions in India

which run exclusive and specialised

courses in Personnei Management lea-
ding to Degrees or Diplomas in that
subject recognised by Government?

The Minister of Education (Shri
M. C. Chagla): No University or Insti-
tution ig conducting an exclusive and
specialised course in Personnel Mana-
gement,

Reservation for Scheduled Castes and
Scheduled Tribes

Shri Vishram Prasad:
1460. Shri H C. Soy:
Will the Minister of Home Affairs

be pleased to state:

(a) whether it ig p fact that under
provision of Article 18(4) aund 335 of
the Constitution, the Government of
India have made reservation i Ser-
vices for the Scheduled Castes 12}%
by open competition and 18-2|3 per
cent by recruitment and for Scheduled
Tribes 5 per cent in all the services;
and
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(b) if so, the number of Scheduled
Caste and Scheduleq Tribe employees
in Class I, II, III and IV Central Gov-
ernment Services as on 1st January,
19637

The Deputy Minister jn the Ministry
of Home Affairg (Bhrimati Chandra-
sekhar): (a) Yes.

(b) The figures as on lst January
1983 are still being collected, A state-
ment will be laid on the Table of the
House as soon ag the full information
becomes available,

Central Library Servicec

1461. Shri Yashpal Singh: Will the
Minister of Education be pleaced to
refer to the reply given to Unstarred
Question No. 1108 on: the 28th August,
1963 and state:

(a) whether the question of set-
ting up a Central T.brary Scrvice has
been finally settled, and

(b) if so, the main features thereof?

The Minister of Education (Shri
M. C. Chagla): (a) and (b}, The pro-
posal to sct up a Centrai Library Ser-
vice has been dropped.

Natlonal Discipline Scheme

1462, Shri Yashpal Singh: Will the
Minister of Education be pleased to
state:

(a) the total number of training
centres of Mational Discipline Scheme
in the country;

(b) the number of persons trained
so far by the wvarious centres;

{c) whether Government prcpose to
set up new centres in U.P.; and

(d) if so, when these are likely to
be set up?

The Minister of Educatlon
M. C, Chagla): (a) Six,

(b) 6C12 (3617 Fresh NDS .nsiruc-
tors and 2396 In-service Physical Edu-
catinn ‘Teachers).

(Shri

(c) and (d). The matter is under
consideration.
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Export of Copra and Betelnuts

1465 J Shrimati Savitri Nigam:
”“ Shri Maheswar Naik:

Will the Minister of Home Affass
be pleased to state the amount of
royalty collected by the Andaman
and Nicobar Islands' Administration
from the export of copra and betel-
nuts from Nicobar Islands during
1960-61, 1962-62 and 1962-63.

{G-“"Fﬂ(,w

n

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):

Rs., P,
1960-61 . 3,08,941.24
1961-62 ) . 3,45,059'64

1962-63 - 3,93,383-77
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4146
Hostels for the Deaf and Rumb

1466 J Shrimati Savitri Nigam:
"\ Shri Yashpal Singh:

Will the Minister of Educatfon be
pleased 1o refer to the reply given to
Unstarred Question No. 631 on the
21st August, 1963 and state:

(a) the number of Centra! Govern-
ment-aideq instituteg and Central Gov-
ernment-run institutes whicn have got
no hostel facilities; and

(b) whether any institutes have
applied to Government for grart to be
given for the construction of the
hostel for the deat and dumb during.
1962-637

The Minister o Educatiom (Shri
M C Chagla): (a) All the institu-
tions rup by the Central Government
have hostels. 7 institutions which
weTe given grantg by Central Govern-
ment do not, however, have hostels

(b) None.

National Atlas

147, J Shrimati Savitri Nigam,
" Shri Yashpal Singh:

Will the Minister of Education be
pleased to refer to the reply given to
Unstarred Question No. 633 on the
21st August, 1963 ang state:

(a) whether any final decision has
been taken regarding the publication
of National Atlas; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Education (Dr. M. M. Das):
(a) Yes.

(b) It has been decided that the
National Atlas Organisation may print
their maps in private printing organi-
sations, provided the cost is compar-
able with that charged by the Survey
of India and that the maps can be
printed in a shorter time.
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Unauthorised Archaeological Execava-
tions

1468. Shri Surendra Pal Singh: Will
‘the Minister of Education be pleased
to state:

(a) whether it is a fact that a large
number of private parties carry out
excavations for hidden treasures atun-
protected ancient and idstorical sites
each year and bring to ruin places of
historical and religious importance by
their indiscriminate diggings; and

(b) if so, whether any steps arc
being taken by the Centre to stop
such unauthorised excavations at an-
cient sities?

The Minister of Education (Shri
M. C. Chagla): (a) Government are
aware that private parties carry out
such excavations, but have no infor-
mation about the number or extent of
such excavations.

(b) Government have drawn the
attention of state povernmenls to the
danger of such indiscriminate exacava-
tions and requested them to take steps
for checking treasure-hunting activi-
ties of this kind.

Civil Aviation Spirit

1469, Shri Warior: Will the Minis-
‘ter of Petroleum and Chemicals be
pleased to state:

(a) the total amount of civil avia-
tion spirit consumed during 1963 so
far; and

(b) the total foreign exchange in-
«curred on this account?

The Minister of Petroleum and Che-
micals (Shri Hamayun XKabir): (a)
“The total quantity of Light Distillates
including Aviation Spirit consumed
upto September 1963 was 834,000
tonnes approximately.

(b) An expenditure of approximately
Rs. 665 crores was incurred on this
Aaccount,

Suicides by Women

1470. Shrimati Savitrli Nigam: Will
the Minister of Home Affairs be pleas-
ed to state whether it is a fact that
the number of women who committed
suicide in the Union Territories during
1963 has been more than men?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
No, Sir.

Law and Order Situation in Delhi

1471 _r Shri P. R. Chakraverti:
) \_ Shri P. C. Borooah:

Will the Minister of Home Affairs
be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to remarks
made by the Chief Commissioner of
Delhi at a meeting of the Rotary Club
on 10th October, 1963 that thcre was
lot of goondaism in the Capital and
that the “disciplined State of mind”
which could contribute to the tackling
of the law and order problem was
lacking in the Capital;

(b) if so, the measures taken to put
down anti-social elements in the Capi-
tal; and

(c) whether non-official association
with persons responsible for adminis-
tration has been brought about to
tackle the problem arising out of the
partition and its after effecls?

The Minister of Home Affairs (Shri
Nanda). (a) Yes Sir.

(b) A special drive against violent
criminals, “roughs”, anti-social ele-
ments and eve-teasers was launched in
the latter half of October, 1963. Des-
parate and incorrigible criminais are
being dealt with under the Defence
of India Rules. Action under the pre-
ventive Sections of the Criminal Pro-
cedure Code is being taken against
anti-social and rowdy elements. Per-
sons who tease women and girls are
being dealt with under ordinary law.
A scheme for maintaining records of
roughs, which are useful in proceeding
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against criminals is also in foice. The
special drive has had a salutary effecl.

(c) In certain areas Ilaga Samitics
are functioning to maintain liaison
with the authorities in matters relat-
ing to law and order, settlement of
local disputes and curbing soeial cvils.
Besides these Samities, senior police
officers frequently meet members of
the Public in different areas w0 ex-
change views on matters affecting law
and order and adopt concerted mea-
sures to deal with specific problems.

0Oil Wells in Gujarat

1472, Shri D. C. Sharma: Will the
Minister of Petroleum and Chemicals
be pleased to state:

(a) whether it is a fact that oil and
Natural Gas Commission has ar. ambi-

tious plan of drilling a number of wells
in Gujarat;

(b) if so, the main features of this
plan; and

(¢) the total capital invesiment in-
volved?

The Minister of Petroleum and Che-
micals (Shri Hamayun Kabir) (a)
Yes, Sir,

(b) The Commission propose to crill
402 wells in Gujarat during the Third
Five Year Plan period, and plan to
achieve a crude oil production rate of
3 million tons per year by tho end of
the Third Five Year Plan.

(c) Separate estimates of capilal
expenditure in the Gujarat region have
not been worked out.

Insurance of University Teachers

Shri Rama Chandra Ulaka:
Shri N. R. Laskar:

Shri Dhuleshwar Meena:
Shrimati Savitri Nigam:

Will the Minister of Educatlon be
pleased to refer to the reply given to

1473.

DECEMBER 11, 1963

Written Answers 4150

Starred Question No. 619 on the 11lh
September, 1963 and state:

(a) whether the scheme of annuities
and insurance for university und
college teachers has since been fiqna-
lised; and

(b) if so, the result thereo.?

The Minister of Education
M. C. Chagla): (a) No, Sir.

(b) Does not arise.

(Shri

Ship for Andamans

[ Shri Rama Chandra Ulaka:
1474 ) Shri N. R. Laskar:
") Shri Dhuleshwar Meena:
|_ Shrimati Savitri Nigam:

Will the Minister of Home Affarrs
be pleased to refer to the reply given
to Unstarred Question No. 1€3 on the
14th August, 1963 and state:

(a) whether any final deciston has
since been taken to acquire onc pass-
engr-cum-cargo ship and a cargo ship
for augmentation of means of com-
munications between the main land
and the Andamans and Nicobar I.-
lands; and

(b) if so, the details thereal?

The Minister of State in the Ministry
of Home Affairs (Shri Hajarnavis): (a)
and (b). The matter is still under
consideration.

Science Teaching at Elementary Stage

{ Shri Ramachandra Ulaka:
1475. { Shri N, R, Laskar:
LSh.rl Dhuleshwar Meena:

Will the Minister of Education be
pleased to refer to the reply given to
Unstarred Question No. 656 on the
21st August, 1963 and state:

(a) whether all the State Govern-
ments have since considered the pro-
posal to implement the recommenda-
tions of National Seminar of Science-
Consultants for improvement of science
teaching in the elmentary stage; and
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(b) if so, the details thereof?

The Minister of Education (Shri
M. C. Chagla): (a) The Report is still
under the consideration of the State
Governments,

(b) Does not arise.
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Compensatory Allowance to Central
Government Employees in H.P.

1478. Shri Hem Raj. Will the Min-
ister of Home Affairs be pleased to
state:

¥,

(a) whether it is a fact that the pre-
vious Himachal Pradesh Administra-
tion had recommended to the Central
Government that the Himachal Pra-
desh Government Employees should
be granted compensatory allowance;
and

(b) if so, the decision taken thereon?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
(a) and (b). The proposal of the
Himachal Pradesh Administration was
for rationalising the rates of compen-
satory allowance in those areas of the
territory where it was already admis-
sible and for extending it to the rest
of the territory. This proposal was
under consideration of the Govern-
ment of India when the Punjab Gov-
ernment decided to discontinue the
grant of compensatory allowance to
their employees in places other than
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Spiti and Lahaul. As Himachal Pra-
desh follow Punjab in such matters,
the proposal had to be droppel here
also. Punjab Government have since
restored the allowance to their em-
ployees. Accordingly the proposal of
Himachal Pradesh Government for
rationalising the rates and extension
of Comensatory Allowance {o other
areas has been revived and 1s under
active consideration of the Government
of India. Compensatory Allowance has
already been restored in areas where
it was admissible before,

“Indian Observer” Articles

Shri D, N. Tiwary:
1479. { Shri Bishanchander Seth:
Shri H. C. Soy:

Will the Minister of Home Affairs be
pleased to state:

(a) whether attention of Governnient
has been drawn to the issues of the
English weekly, “Indian Observer”,
published from Delhi containing the
-cases of (i) Rani and Haji Sabar Aii
(i) Story of a Call Girl;

(b) whether the cases referred to
therein have any factual basis;

(¢) if not, the action proposed to be
taken against the paper for publishing
indecent material;

(d) whether the allegations made
against the Delhi Police in one of the
articles have been inquired into; and

(e) if so, the result thereof?

The Minister of State in the Ministry
of Home Affairs (Shri Hajarmavis):
(a) Yes Sir.

(b) It is not possible to say whether
th story entitled “Confessions of a
Connaught Place Girl” (Story of call
girl) is based on facts. The other -‘ory
relating to an affair between Rani and
Haji Sabar Ali seems to have a factual
basis.

(c) Delhi Administration have start-
ed a case against the Editor and Pub-
lisher of the “Indian Observer” under

DECEMBER 11, 1963  Written Answers

4154

section 282 of the Indian Penal Code
for having published the serial story
entitled “Confessions of a Connaught
Place Girl”,

(d) and (e). The story relating to
an affair between Rani and Haji Sabar
Ali is the subject matter of a case
under Sections 497|498 Indian Penal
Code filed by the husband of Rani and
the matter is, therefore, sub judice.
The Police could not by themselves
take any action under the law against
the Haji Sabar Ali as it was held that
he had not committed any cognizabie
offence.

% faeelt 3@ wo Txgara gfew
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() feafa 1 gure & fag s
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TEHT WA | W HAr (s
gaeEm) (%) o A& 1 mfw
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(@) =¥ (7)., 997 & & 3541
Cyclone in South

Shri P, Venkatasubbaiah:
1481, { Shri Balakrishpnan;
Shri M. G, Thengondar:
Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that due to
severe cyclone on 2lst October, 1863
great damage has been caused to
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transport and communications and
standing crops in Madras S!ate and
some parts of Andhra Pradesh; and

(b) whether the State Governments
have approached the Central Govern-
ment for help and the steps Govern-
ment have taken to provide relief to
the affected areas?

The Minister of State in the Minis-
try of Home Affairs (Shri Ilajarnavis);
(a) The information is being collected
from the State Governments and will
be placed on the Table of the House.

(b) The State Governments have
not approached the Central Goavern-
ment for help,

Tea Research Association

1482. Shri P. C. Borooah: Will the
Minister of Education be pleased to
state:

(a) whether the Council of Scienti-
fic and Industrial Research at its meet-
ing held in New Delhi in the fourth
week of October had approved a pro-
posal to set up a tea research associa-
tion; and

(b) if so, the precise constitution
and functions of the proposed research
body?

The Minister of Education (Shri
M. C. Chagla): (a) Yes, Sir. The Tea
Research Association is being set wup
by the Tea Industry; and the Council
of Scientific and Industrial Research
will render technical and financial
assistance.

(b) The Memorandum of Associa-
tion and the Rules and Regulations
are being finalised. The object of the
Association is to carry out and pro-
mote research and other scientific
work connected with the cultivation,
production and processing of tea.

1732 (Ai) LSD—3.

Tribal Blocks in Singhbhum

1483. Shri H, C. Soy: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that large
amount of money could not be spent
and had to be surrendered by tribal
development blocks in  Singhbhum
District of Bihar during First and
Second Plan periods; and

(b) if so, the steps Government
propose to take to improve the posi-
tion? '

The Deputy Minister in the Ministry
of Home Affairs (Shrimati Chandra-
sekhar : (a) and (b). The scheme of
tribal development blocks was not
included in the First Plan. One Spe-
cial Multipurpose Tribal Development
Block wag started in the Second Plan
at Manocharpur in Singhbhum district.
The expenditure incurred exclusively
on this block is being ascertained
from the State Government. The in-
formation will be laid on the Table
of the House soon after it is received.

UNESCO Educational Air

1484, Shri P, C. Borooah: Wil] the
Minister of Education be pleased to
state:

(a) whether some proposals had
been made by India at the UNESCO
executive board’s meeting held in
Paris recently urging large education-
al assistance for developing countries;

(b) if so, the nature of proposals;
and

(c) the board’s reaction thereto?

The Minister of Education (Shri M,
C. Chagla): (a) At the last meeting
of the Executive Board, which took
place from September 25 to October
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29, 1963, India along with other
Afro-Asian countries made a plea for
adequate budget resources being pro-
vided for the biennium 1965-66 in
order to ensure that UNESCO played
an appropriate part in the application

of science and technology for the
benefit of less developed areas.
(b) No detailed proposal was re-

quired to be submitted. The Execu-
tive Board was to make a recommen-
dation for UNESCO's budgetary ceiling
for the biennium 1965-66.

(c) The Executive Board decided to
recommend a budgetary ceiling of
$46.8 million as against the budget
of $39 million for the current bien-
nium,

famafaarm forn & fgedt

tesy. ot faufe fsr @ w1 foem
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waa famdls, e wrE -
faameg w s faamdts

Rehabilitation of displaced Tribal
Population

1486, Shri H. C. Soy: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that Dhebar
Commission has recommended and
the Central and State Governments
have accepted that the persons direct-
ly displaced on large scale by big
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industrial and other projects are re-
habilitated at the cost of those pro-
jects; and

(b) it so, how far the projects in
Ranchi, Kiriburu and Baliadila and
other projects are acting upto this
recommendation?

The Deputy Minister in the Ministry
of Home Affairs (Shrimati Chandra-
sekhar): (a) Yes, Sir. )

(b) Precise information is not avail-
able with the Government of India.

Advisory Committee of Sclentists

( Shri Bishanchander Seth:
Shri B. P. Yadava:

1487, 4
LShri Dhaon:

Will the Minister
pleased to state:

of Education be

(a) whether it is a fact that recent-
ly Government have set up an
advisory committee of scientists to
survey research work in different
flelds of natural sciences;

(b) if so, the composition of the
Committee; and

(c) whether the
started its work?

Committee has

The Deputy Minister in the Ministry
of Education (Dr. M, M. Das): (a)
Yes, Sir,

(b) Chairman:
tion.

Minister of Educa-

Members: Prof. P. C. Mahalanobis,
FRS, Member, Planning Commission in
charge of Scientific Research.

Prof. M. S. Thacker,
Planning Commission
Education,

Member,
in charge of
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Dr. H, J. Bhabha, FRS, Chairman,
Atomic Energy Commission,

Dr. D. S. Kothari, Chairman of the
University Grants Commission.

Dr. S. Bhagwantam, Scientific Advi-
ser to the Minister of Defence,

Dr, C. G. Pandit, Director of the
Indian Council of Medical Research.

Dr. B. P. Pal, Director, Indian Agri-
cultural Research Institute,

Prof. S. N. Bose FRS, National
Research Professor.

Dr, D, N. Wadia,
Research Professor.

FRS, National

Prof. T. R, Seshadri, FRS, Univer-
aity of Delhi,

Dr. H. I, Jhala, Director of the Haff-
king Institute, Bombay,

Dr. S. R. Sen Gupta, Director of the
Indian Institute of Technology, Kha-

ragpur.

Dr. S. Dhawan, Director of the
Indian Institute of Science, Bangalore.

Dr, Alladi Ramakrishnan, Director
of the Institute of Mathematical Sci-
ences, Madras.

Dr. K, Chandrasekharan_ Deputy
Director of the Tata Institute of Fun-
damental Research, Bombay.

Prof. P. Maheshwari, University of
Delhi,

Prof. K. A Chowdhury, Aligarh
University,

Dr. S. R. Palit, Indian Association

for the Cultivation of Science, Cal-
cutta.

Prof, Ajit Ram Verma, Banaras
Hindu University,

Member-Secretary:

Dr. S. Husain Zaheer, Director

General of the Council of Scientifie
and Industrial Research,

(e) No.

Working of Scientific Laboratories and
Organisations

1488, Shri Krishnapal Singh: Will
the Minister of Education be pleased
to state:

(a) whether his attention has been
drawn to the Prime Minister's re-
marks at the Science Congress to the
effect that the working of the National
Laboratories and other scientific orga-
nisations was not satisfactory and red-
tapism was prevalent;

(b) whether he has obtained clari-
fication of these remarks from the
Prime Minister;

(c) if so, the details thereof; and

(d) how Government
remedy the defects?

propose 1o

The Minister of Education (Shri M,
C. Chagla): (a) Yes, Sir,

(b) No Sir. It has not been consi-
dered necessary,

(c) Does not arise,

(d) Government is fully alive to the
need for improving the working of
the National Laboratories and other
Scientiflc Organisations and do take
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from time to time such steps as may
be appropriate to effect necessary im-
provements, wherever needed.

Pre-University Course im Kerala
University

( Shri Vasudevan Nair;
1489, { Shri Sideshwar Prasad:
| Shri Warior:

Will the Minister of Education be
pleased to state:

(a) whether the Central Govern-
ment have received any information
from the Kerala Government or the
Kerala University about the proposal
to make the Pre-University Course a
two year course; and

(b) if so, the reaction of the Uni-
versity Grants Commission to this
proposal?

The Minister of Education (Shri M.
C. Chagla): (a) No, Sir.

(b) Does not arise.

Ankleshwar Qil Field

1490. Shri Jashvant Mehta: Will the
Minister of Petroleum and Chemicals
be pleased to state:

(a) the total amount of oil sold
to Bombay Refinery from Anklesh-
war Qil Field by Oil and Natural Gas
Commission during the last two
years;

(b) the quantity of gas in cubic
meters burnt down at Ankleshwar
Oil Field during the same period; and

(c) the total income earned out of
sale of oil by Oil and Natural Gas
Commission from Ankleshwar Oil
Field during the last two years?

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir):
(a) 870,091 tons of oil have been sold
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to Bombay Reflneries upto 31-10-1963.

(b) About 122 million cubic metres
of gas have been flared during the
production of ofl.

(c) Total income received for the
period upto 31-10-1863 is Ras.
6,02,47,634.
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“The Miracle of Vedic Mathematics”

1493, Shri Harl Vishnu Kamath:
Will the Minister of Education be
pleased to state:

(a) whether it is a fact that some
time ago a manuscript entitled “The
Miracle of Vedic Mathematics” was

received from Shri Sankaracharya of
Gordhan Peeth, Puri;

(b) whether Government propose to
publish it;

(c) it go, when; and

(d) if not, the reasons therefor?

The Minister of Eduvation (Shri M.
C. Chagla): (a) No, Sir.

(b) to (d). Do not arise.
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W. F. A, Memorial Shivaji College,
New Delhi

1497. Shri G. S. Musafir: Will the
Minister of Education be pleased to
state:

(a) whether five students in First
Year (Three Years' Degree Course)
offered Punjabi as an elective subject
in W.F.A. Memorial Shivaji College,
Najafgarh Road, Matiala, New Delhi;

(b) whether any arrangement has
been made for the teaching of the
subject; and

(c) if not, the reasons therefor?

The Minister of Education (Shri M,
C. Chagla): (a) This year five stu-
dents in W.F.A, Memorijal Shivaji Col-
lege offered Punjabi as Modern Indian
Language (compulsory subject), but
not as an elective subject.

(b) The College had actually adver-
tised the post of a lecturer in Punjabi
and arrangements for recruitment of
a lecturer were being completed by
the College, but in the meantime four
out of the five students had changed
over to Hindi from Punjabi as Modern
Indian Language and the fifth left
the College. The College did not
therefore, pursue the matter,

(¢) Does not arise.

Welfare of S. C, and S.T. in Punjab

1498 Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) whether any scheme for the
welfare of Scheduled Castes and Sche-
duled Tribes has been formulated for
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the State of Punjab in the Third Plaa

period under the Centre gs well &s
the State Sector;

(b) if so, the details thersof; and

(c) the schemeg and the amount
spent during the first two years of the
Third Plan?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati Chand-
rasekhar): (a). Yes, Sir.

(b) and (c). A statement is laid om
the Table of the House. [Placed in
Library., See No. LT-2085/63].

Machinery for Dealings with Public
Grievances

1499. Shrimati Renuka Ray: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that Go-
vernment are considering the proposal
for setting up a machinery for dealing
expeditiously with public grievances;
and

(b) if so, its structure and scope?

The Minister of State in the Min-
istry of Home Affairs (Shri Hajarna-
vis): (a) and (b). Various sugges-
tions made at different times to set
up such a machinery have come to
the notice of Government. Govern-
ment are giving thought to this mat-
ter, but have not yet come to a deci-
sion.

Hindi Novel ‘Aavarn’

[ Shri Yashpa] Singh:

| Shri P, K. Ghosh:
1500. { Shri Gulshan;:

j Shri Solanki,

LShri P. H. Bheel:

Will the Minister of Home Affairs
be pleased to state:

(a) whether complaints have been
received by Government against a
recently published Hindi nowel
‘Aavarn” written by Shri Guru Dutt;
and
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(b) if so, the action being taken in
the matter?

The Minister of State in the Min-
istry of Home Affalrg (Shri Hajarna-
wvis): (a) and (b). Yes, Sir; such
complaints were received by the Gov-
ernment of India, which were referred
to the Delhi Administration gince the
book was published within their juris-
diction. The publication has since been
examined and found to be not action-
able under the law.

Committee on Contempt of Courts

1501. Shri Sidheshwar Prasad : Will
the Minister of Home Affairs be
pleased to state:

(a) whether Government have con-
sidered the Report of the Committee
on Contempt of Courts; and

(b) if so, whether they propose to
bring in a suitable legislation to give
effect to the recomrmendations and if
so, when?

The Minister of State jn the Min-
istry of Home Affairs (Shri Hajarna-
vis): (a) and (b). The State Govern-
ments, Union territory Administra-
tions, the Supreme Court and the High
Courts have been invited to express
their views on the Committee’s recom-
mendatjons. Further action will be
taken on receipt of their comments.

Appointment of High Court
Judges

1502, Shri P. R Patel: Will the
Minister of Home Affairs be pleased
to state the names of High Court
Judges appointed after 1st January,
1955 from amongst advocates?

The Minister of State in the Minis-
try of Home Acairs (Shri Hajarnavis):
A statement is laid on the Table of the
House. [Placed in Library. See No.
LT-2086163.

Theft of Scooters in Delhi

1503, Shri D C. Sharma: Will the
Minister of Home Affairs be pleased to
state:

(a) whether it is a fact that 24
scooters and two motor cycles have
been stolen from different shopping
centres and office areas during Nov-
ember, 1963 in Delhi;

(b) wheher it is also a fact that the
Delhi Police squad dealing with car
thefts did not deal with thefts of
motor cycles and scooters; and

(c) if so, the steps taken to recover
the scooters and motor cycles and to
check their theft in future?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarnvis):
(a) 6 scooters and 3 motor cycles
were stolen during November, 1963
(up to 25-11-63) from office areas and
shopping centres.

(b) No, Sir. Theft of vehicles, other
than cars, are investigated by the
District Police.

(c) Information js flashed to all the
mobile vans, neighbouring Police Sta-
tions and Border Check Posts. Parti-
culars of the stolen vehicles are pro-
vided to the beat constables and pub-
lished. Police officers and beat const-
ables have been directed to pay
special attention to places where vehi-
cles are parked and left unattended.

Nationa] Physical Laboratory, New

Delhi

Shri N. R. Laskar:

1504. o} ri Ramachandra Ulaka:

Will the Minister of Education be
pleased to state:

(a) whether the National Physical
Laboratory, New Delhi hag any posi-
tive contribution to our mnational
defence preparation; and
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(b) if so, the nature of such contri-
bution?

The Minisier of Education (Shri,

M, C, Chagla): (a) and (b). Yes, Sir,
the Laboratory is working on nearly a
dozen projects of Defence including
development and fabrication of specia-
lised apparatus, preparation of design
data, detailed reports and evolving of
technical know-how of items of De-
fence interest. The Laboratory is equip-
ped for manufacture of certain items
to 'meet the needs of Defence.

National Physical Laboratory

J’ Shri N. R. Laskar:
lm‘l Shri Ramachandra Ulaka:

Will the Minister of Education be
pleased to state:

(a) whether the National Physical

Laboratory at Delhi is in any way
helping development of our industry
in the country; and

(b) if so, the details thereof?

The Minister of Eduecation (Shri

M. C. Chagla): (a) Yes, Sir.

(b) The details are given in the
Technical Report of the Council of
Scientific and Industria]l Research,
copies of which are available in the
Library of the House.

Apart from the general technical as-
sistance and advice rendered to indus-
try, Government and Public Sector
Origanisations, the Laboratory has de-
veloped a number of new products
and processes for commercial produc-

tion from indigenous raw materials

resulting in gaving of foreign ex-
change. Some of the important items
are: (i) Silver mica capacitors, (ii)
ceramic capacitors, (iii) ceramic per-
manent magnets and ferrites used in
antenna rods and LF. cores etc, (iv)
procelean rods, (v) carbon blacks, (vi)
carbon brushes, (vii) search-light
carbons, (viii) cinema carbons and (ix)
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testing of signal glasses for the rail-
ways,

Population of Scheduled Castes in
Madhya Pradesh

1506. Shri Kajrolkar: Will the Min-
ister of Home Affairs be pleased to
state:

(a) whether jt is a fact that the
Scheduled Castes population of
Madhya Pradesh has fallen down in
the censug report so radically that
their seats in the House of the People
and State Assembly might be substan-
tially reduced; and

(b). if so, the causes of the fall?

The Deputy Minister in the Ministry
of Home Affairs (Shrimati Chandrase-
khar): (a) and (b). There has been an
increase of 8-71 per cent in the Sche-
duled Caste population of Madhya
Pradesh during the decade 1851—60
against a growth rate of 24:17 per cent
for the general population of the State.
The cause of the smal] increase in the
Scheduled Caste population is under
detailed study.

Training of Dogs for Serving the
Blind

[ Shri N. R. Laskar:
1507. { Shri Ramachandra Ulaka;
[ Shri Dhuleshwar Meena:

Will the Minister of Education be
pleased to state:

(a), whether it is a fact that the Union
Govermment are proposing to estab-
lish a school in Delhi for training dogs
for the use of blind people; and

(b) if so, whether the site and other
necessary arrangements for establish-
ing the school have been finalised, and
the details thereof?

The Minister of Education (Shri
M. C. Chagla): (a) No, Sir, The
Ministry of Education has no such:
proposal,

(b) Does not arise.
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Acquisition of Land in Delhi (@) T ¥ faaa s fg=y

1508. Shri Shiv Charan Gupta: Will X &7
the Minister of Home Affairs be
te: fa ;

pleased to state e (uﬂ' 7o wo ) .

(a) the quantity of land notified for (:ﬁ) feafafag fasal 0t € sHTa
acquisition in Delhi after November,

1959; (5% o qagzo ot mfeer ) -—
(b) the quantity of land flnally g, T
acquired and compensation paid in . greq
1960, 1961, 1962 and 1963; 3
o 3. I9gH
(c) whether it is a fact that several -
years are taken in the final settle- : ‘IE"
ment of compensation claims; and L. 797
(d) if so, the steps Government pro- . farem
pose to take to expedite this matter? 9. ?{ﬁIETH o
The Minister of State in the Minis- G- “1. e
try of Home Affairs (Shri Hajarnavis): & g9
(a) 52,000 acres within the urbanis- T
able limits of Delhi including about to. f
34,000 acres notified on the 13th Nov- 1t wEfas faarm
ember, 1959. 3. My fawm+
(b) Extent of land acquired— 3. guw arE-faarm
vy, gr-fax
1960 Nil ty. e g2
1961 . 2200 acres
1962 . . 6300 acres g ¥ m 1
1963 (upto 318t Oct., { ) ? ( )
1963) . . 3500 acres.
Amount of compensation paid=— faaat w=aAi & fﬂq forer &2
I 1960 . Nil .
1961 . Rs. 2°50 crores {4 8o, ot wopT : w7 fave S
1962 . . Rs. 8 20 crores 0 FATH FT FaT 4 fF:
1963 (upto 31st Oct:,
1963) . Rs. 4 35 crores (%) freadt wromdf =i &
(c) No, Sir., fog gt TR A R T A O §
(d) Does not arise. T

(&) 7ar T8 a=<1 &1 nfqad
T e e w1 ¥ frdt ot qgr R g7
t¥o&. Y oAt : a7 fawwy WA .
. ey Wt (s Ho wo gwrew) :
AL LRl R (7) =T (@). fa=oor awr-ged 93
(%) @t % A (wAw wafon omn @) [qeesen § e

% %) 7 7 % faT A f man o Xfed denn gw @ Rosy)
g o1 /7 fs faag) 9T ; oi% £3]
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CALLING ATTENTION TO
MATTERS OF URGENT PUBLIC
IMPORTANCE

(i) REPORTED CONSTRUCTION OF SPURS
ON THE BANK OF FENI RIVER BY
PAKISTAN

Shri Swell (Assam—Autonomous
Districts): I call the attention of the
Prime Minister to the following matter
of urgent public importance and I
request that he may make a statement
thereon: —

“The reported construction of
spurs on the bank of the Feni
river by Pakistan.”

The Minister of State in the Minis-
try of External Affaire (Shrimat
Lakshmi Menon): On the 2ngd Decem-
ber, 1963, the Government of Tripura
protested to the Government of East
Pakistan against the wunilateral con-
struction of spurs on the Feni river,
opposite Sabroom Sub-Division in
Tripura, The Tripura Government
asked the Government of East Pakis-
tan to siop constructions on their side,
immediately, and further said that, if
this was not done, Tripura would take
protective measures on the Indian side,
near Sabroom, to prevent any erosion
of Indian territory. Earlier, the Tri-
pura Government had made a proposal
to the East Pakistan Government for
a meeting at the level of District Offi-
cers of the two sides for a discussion
of the problem. A reply from the
Government of East Pakistan to this
request by the Tripura Government is
awaited. After the District Officers
have met, or, if that is not acceptable
to Pakistan, then, without any such

meeting at the District Level, we will,

propose to the East Pakistan Govern-
ment that, engineers of the two sides
should undertake a joint inspection of
the area, to determine whether the
construction of spurs by Tripura or
East Pakistan, would present dangers
of erosion to either bank of the Feni
river. This problem is primarily tech-
nical and is best solved at the techni-
cal level. In any event, the Tripura
Government has instructions to take
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a.l protective measures to prevent
their territory from being eroded by
u_rorks on the Pakistanj side of the
river.

Shrj Swell: Is it 5 fact that the
Feni river belongs to India and that
in 1959 Pakistan had agreed for a
joint inspection and that later on they
backed out on the ground that the
river belonged to them? Now, what
steps do the Government propose to
take if Pakistan continues with the
building up of spurs despite our pro-
tesis and if they do not want to parti-
cipate in any joint inspection?

Mr, Deputy-«Speaker: The answer
has been given. Shri Jashvant Mehta,

Shri Jashvant Mehta (Bhavnagar):
The hon. Minister stated that this is
a technical problem and it will be
taken up at the technical level. Since
the agreement of 1959 has been violat-
ed, and since it is alsp against the
principles of international decisions,
may I know whether Government is
proposing any high level meeting with
the East Pakisian Government?

Shri Swell: My question was, if the
Pakistan Government refuseg to have
a joint inspection, what steps would
the Government take....

Mr. Deputy-Speaker: Order, order.
I had called the other hon. Member,
Shri Jashvant Mehta.

Shrimati Lakshml Menon: Will the
hon. Member repeat his question?

Shri Jashvant Mehta: If these tech-
nical officers cannot solve the problem,
may I know whether the Government
is proposing a high level meeting with
the East Pakistan Government at the
Secretariat level or ministerial Jevel
for solving this problem?

Shrimatli Lakshmi Menon: That is

answered in the latter part. If the
Government of Pakistan does not
accept our suggestion, we will take

protective measures, and there is no
need for a high level discussion on
that, because, whatever measures we
take up in this matter, will be the
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protecting of our land, Tripura, from
erosion.

Shri Swell: My question was not
answered. What are those protective
measures that you are going to take
up, when Pakistan says that the Feni
river belongs to Pakistan?

Shrimati Lakshmi Menon: That is
ithe point in dispute, whether it be-
longs to Pakistan or to us, because
’akistan has not agreed; according to
international wusage, the midstream
should be the boundary separating the
two States when the river forms a
boundary. "(Interruption). Qur stand
has always been that the midstream is
the river boundary. There is an old
dispute between the Maharaja of
Tripura and the British Government
about this and that is how all the
confusion has arisen. In the map that
was put out, a point on the river is
marked in darker colours which
Pakistan thinks is the boundary. That
has been put jn darker colours in
order to show that the elevation is
higher there than on the other side.
There has been all this misunder-
standing. The question is asked, what
we will do. I have said that we can
also put spurs and that only means
that it will erode Pakistan side. All
that we want is that some agreement
should be arrived at and the construe-
tion should be made so that neither
Pakistan nor we suffer damages as a
result of indiscriminate building of
spurs. .

Shri Hari Vishno Kamath (Hoshan-
gabad): On a point of order. To say
the least, it is evasive for the Govern-
ment to say that if Pakistan does not
behave we will take other measures,
That is how I heard it. Government
owes it to the House. (Interruption)
that they should give us an idea, an
indication, of what those measures are,
It Pakistan does not behave—the ses-
sion is coming to a close very soon—
the Government must tell us what the
measures are going to be, the sugges-
tions that they have in mind. I do
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not know whether their mind is sim-
ply vacant or blank or open.
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Mr. Deputy-Speaker: I disagree with
the hon. Member when he says that
the answer is evasive.

Shri Hari Vishnu Kamath: You have
permitted an evasive answer.

Mr. Deputy-Speaker: It is not eva-
sive.

Shri D, C, Sharma (Gurdaspur): In
view of the fact that this dispute has
been going on for a long time and all
efforts at negotiations have so far
failed and since Pakistan has taken a
very aggressive attitude towards the
construction of these spurs, may I
know what course of action is left to

‘our Government 1o solve this dispute

and to see to it that the erosion to
which the hon. Minister referred does
not affect our land?

Shrimati Lakshmi Menon: I might
repeat the answer. The only protec-
tive measures that we can take up is
to build spurs on our side of the river,
and we have given instructions to
the Tripura Government to take up
these protective measures. At the
same time, we do not want Pakistan
to get away with a unilateral action.
Since this is a technical question
about the control of the river so that
the erosion can be prevented, we sug-
gest that the engineers on both sides
will meet and then find out the ways
and means by which spurs can be
constructed so that the erosion can
be prevented on either side,

Shri D, C. Sharma: It is very
strange: you say it is a technical
question. But this technical question

is mixed up with a political question.
(Interruption).

Mr, Deputy-Speaker: It is for the
Tripura Government to take all steps
necessary,

Shri Harl Vishnn Kamath:
whole approach is wrong,

The
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(ii) REPORTED ARREST OF GROUP CAP-
TAIN PRARASH CHANDRA ON A CHARGE
OF ESPIONAGE

Y sgmg (3Aw) o F wfFer

war #1 e fam  wfgenata @i
wgex & fama #1 w7 wFez ww@r g
"y =rzar g 5 38 19 gva § mqen
FFad § —

‘AT & AT § 99 dEd
w1 TEIETE &1 agiEied
fr

The Minister of Defence (Shri ¥. B.
Chavan): Mr. Deputy-Speaker, Sir,
on information received....

Some Hon, Members: Hindi,

Shri ¥, B, Chavan: I ghall make
an attempt at translation into Hindi.
This was prepared at urgent notice. ...

Mr. Deputy-Speaker: Is the Hindi
translation available?

Shri Y. B, Chavan:
an attempt,
«Y CwRAE avaw (=)
IUTA FEIH, UF SqAEqT T gAA

?

1 would make

Wt womm : # ¥ et W oqen @
Tafom wdt wgra fedy # oF | qw
s At Tg fer % &Y famm amw
I ¥ T g § 0gr oo |

Iqreaw wgEm c feedr W & 3
o @ ¥ ww afsr

of} THRATE AAW ;. TIMAT AT,
I &9 @YW H UF aarqr wetq
iz HIF AT AT A AT 9 Tg
fF &7 gv7 37 ¥ fe<t & far mar
o7 @Y A% HAWA F1 T2 F I ey
IHT A wadt 397 & fER wEw
FAR FTaT AT AR g7 1 ¥ FT AT
qaww ag g fF ot wEr aEdy
FARATIL T ITTAT Al @
f& ot =gt fAvg & @vavg & faar
[, IAFAE IeATA FCA(CE .
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IqEA WEERA WS, AET |

S TTRGATAR (FTATH ) © JIEAE
WEIRd, "I &7 A a1 A7 AiEw
o a7g & wAHT garAl 1 AAA I
qge & dure &7 forar smen & 9 A
& srafs g7 woa o=y &1 91 @) SoE
Fa7. Y fe=t § ago g =nfew a1 /=
ag gger § dorT g Wfgn | T 7
HERTY WOt T AT 97 e gi R
fr 3% o 21 H F F1Aw @ W/
¥ ogwe & oF | ¥ fag ww &
1€ e Y g wfEn W o 7w A
s ¥ dz1 F7 fawma (9 fear
|

Mr, Deputy-Speaker: 1 am telling
hon, Memberg that he is replying in
Hindi.

S TR WM WA
FIGAAT FT THTITH WTGT 1 TF WHHT
79 #27 dre F=ET NI AT FT F1-
Ffed’ & =9 g9 qvaT v | 48 gIRAr
foera o2 3F At ¥ T@iE w7 fa
T 1 I8 F faers A agaadr
F1TA ¥ WA oY FErEy &1 af @ o
T ATRe ¥ A afas gEar 2 |-
afrs feor & 781 2

On information received that Group
Captain P. Chandra, an officer of the
IAF in the Accounts Branch, was in-
volved in espionage activities, he has
been dismissed from service. Action
has also been taken against him
under the Preventive Detention Act
It is not in the public interest to dis-
close any further details regarding
this case,

Shri S, M. Banerjee (Kanpur): On
a point of order, Sir. In this parti-
cular case, the hon. Minister has said
that he is unable to give any infor-
mation in public interest. But this
has come out in the newspapers and
information is given there about the
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espionage. A man has been arrested
and he is in detention, Why should
this House be deprived of this legiti-
mate information?

Mr, Deputy-Speaker: Is the Gov-
ernment responsible for what appears
in the papers?

Shri §. M. Banerjee: He says it is
true that a man has been arrested.

Mr. Deputy-Speaker: There is no
point of order, Government can say
that it is in public interest,

Shri S, M. Banerjee: Then why
was thig calling attention admitted,
Sir?

ot wgEm ;- # 9g ArAAr Sedar
g % 7z axf fram O & g0 avg &7
SATET FT FTH F7 FT 97 W7 5747 39
wEER ¥ o oy o afem ¥ oo
T AE T T 57 72§ AT ATA §
gff T w4 & 7

Shri Y. B, Chavan: He must have
been there for quite a long time. He
was a senior officer—Group Captain.
He was doing this type of activity for
a few weeks when it was noticed and
action had been taken.

Shri Swell: In view of the fre-
quency of these caseg of espionage
by our own people in the defence
services, wil] the hon. Defence Minis-
ter assure us that there is no fifth
column working in the Indian army
against the country?

Shri ¥, B, Chavan: I can certainly
say that there is no fifth column as
such in the Indian zrmed forces. It
would be wrong to say that,

Shri § M. Banerjee: May I know
whether it is a fact that Group Cap-
tain Prakash Chandra was acting as
a Pakistani spy and has passed on
some information and maps to Pakis-
tan concerning our defence strategy?

Shri Y. B, Chavan: 1 do not want
to mention any country,
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Shri 8. M, Banerjee: What are we
after, Sir, if we do not even know
the names of the countries involved
in this espionage?

Mr. Deputy-Speaker: He said he
cannot disclose any information in
public interest,

Shri S, M. Banerjee: Then let him
not answer the question, I seek your
protection, Sir. In that case, the
calling attention should not have been
admitted. The Press people know
much more than the Members of
Parliament,

Mr, Deputy-Speaker: Order, order.
You are reflecting on the Chair,

Shri S, M. Banerjee: I am not re-
flecting on the Chair, Sir. I only seek
your guidance, Even the country’s
name is not disclosed......

Mr. Deputy-Speaker: Shri Yashpal
Singh,

st amoe feg (FT) 0 oF@
wfaer F1 wFRY & o7 K 9g A9
fF za=T 27 STHAY T FIH F € wEET
wET Al F FF A7 79 & fAU 0w
q% 7T &1 gL g 7

Shri Y. B. Chavan: He has not
asked for any information, It is just
an opinion he has expressed.

Shri Hari Vishnu Kamath: In view
of the serious state of affairs dis-
closed by this third or fourth arrest
of officers in the Indian armed forces,
has Government reached an aware-
ness of the exlistence of a joint China-
Pakistan spy ring in the capital, in
the country and in every department
of Government and if so, what steps
are being taken by the Government
to eliminate all these anti-social
elements of spies and agents of China
and Pakistan from the country, from
the administration and from the
Government? No answer, Sir?

Mr. Deputy-Speaker: He is making
a statement—in the Government, in
the country and everywhere there are
sples. y
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Shri Hari Vishnu EKamath: I am
not making any statement, but a
charge, First, is the Government

aware of it and if so what steps are
being taken?

Shri Y. B, Chavan: [ do not think
there is any organised attempt like
that, But I can say that the very
fact that we could detect this parti-
cular espionage itself is proof of our
awareness and our efforts.

Shri Hari Vishnu KEamath: The
Defence Minister is one of the most
responsible Ministerg In the Cabine
and he should not treat this question
with such indifference bordering on
disdain, This is not the way of
answering questions in Parliament.
He says they have arrested one man
and that shows their awareness. This
officer was arrested on the 4th
December and they have suppressed
that thing. The Press came out with
the news. What is all this coming to?
Does it mean that the Government
is not serious about the defence of the
country, doeg it mean that they are
sleeping on the treasury benches?

Mr, Deputy-Speaker: Order, order.

Shri Mohan Swarup,

Shri Harl Vishnu Eamath: What is
“Order, order”, Sir? You have called
me to order, but this is not the way
for the Defence Minister to answer
my question.

= wWig Tweq (qraAT) o oH
Y qrsafa ¥ ofa 5 2w & avm wrr
g7y 2, 9frrar waew #§ 57 gEer
waw7 & fF o7 a7F &7 wva F faeg
STgAT A AA o 0E F, A F Ay
AT 2 3w &1 UFam ¥ foo st
FaEr e & o1 @ & A
wAAPT A4 3W AVE &1 HMfATHT
wanfzal &1 OF &4 F fom smrew

g7

Y g oo - & 3 oare §
Fer & f g7 e & 717 &g frvwardr
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"R FEr Y wifx 1w A #oEaw @
fe g7 Fror sorew &

(iii) REPORTED TRESPASSING BY PAKIS-
TAN RIFLES INTO LOBACHERRA

Shri Bade (Khargone): I call the
attention of the Prime Minister to the
following matter of urgent public im-
portance and 1 request that he may
make a statement thereon:—

“The reported trespassing of
Pakistan Rifles into Lobacherra
in Khasi ang Jaintia Hills area
and firing on Assam  Border
Police.”

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): On the 9th December,
reports were received by the Chief
Secretary of Assam that at 9:10 in
the morning of that day, that an
Indian patro]l consisting of three men
and one Havildar in Lobacherra area
in the southern portion of the inter-
national boundary in Khasi Hill in
Pakistan were encountered and chal-
lenged by some Pakistanis claiming
this area, The situation developed
into an exchange of fire. Immediate-
ly the fire was opened. Pakistan
patrol fled inlo their territory. Our
men remained in position up to 16.00
hour: and returned to the BOP the
same day—I suppose BOP means bor-
der out-post. On the IMth, an Indian
patro] party of one NCO and 9 cons-
tables visited the area when Pakistan
EPR personnel ambushed them and
opened fire. Our party returned the
fire, The exchange of fire was conti-
nuing at the time the report was
received. No casualties on either side
were reported. We are awaiting
further information from Assam,

I might mention that demarcation
in this area has already been com-
pleted,
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sY ¥F ;¥ qE aq w9 2
agt 9x wifem & fav fanfeal &
wr &7 wrafor fear, 32ia, g awre
1 feas w2 20 #, 99 & wEw oy w9
wrso fear ? afz 27, & fev gardr
a6 ¥ 777 97 fafae?y ¥ &7 39 21
Sara F4i Ag femr amer & 7 @
oiffer o= O 39 g3 F1 fergfee
ofar wwem 27

s waTgTT AgE : & T T
fF ==y o AT frea & ar 2, afew
wimFz NI i aafm e fs
foeers @ 7@ 21 0

ot @3 : §9 A wyar 2 fF awr o
freerst wg gm

s} WA A€ o F1 w2,
e agvge ag femrse 21 I9 @
w919 oiffFaET o ¥, A1 99 97
s g€ qF AT 7 T T T@w A
gt & & @ w7 g o fEr dEra
F w q\ e gmfar g€

Shri Bade: Now there is no dis-

pute about land?
Mr. Deputy-Speaker: No.

W FgAT  TT g A gRem
fatty-9a 9g9AT HYRIT FT @AW
AT & | T FITT KAT qg TAH AT
g F4 fF oFm faOg-ow g @
/AT ACHT F TG AT A FA &I
T & 7

Y FATETITH AEE : WA T
X o\ & g A fe & F o w7y

ol WEET . I WA qIET A
qfFeaTs ST ®1 5 FET § #1%
fa<rg-ma og=mar @, dar f 9@ &
@y I T, WY AT 39 & Fean
A FTO A T FUAR F @S 7
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Y WATYT WIS ALE : WG T
g4 5 & & 7ar Trar fear @) Frdtg-aar
Ty & A1 AGT, qF ARy wrAd | afe
g fady 7@ g &7 w@dE aq
WA, A qF TgA FIST @EIE ¢ | T
fatra-aa & oY & Af FTAT R |
werd o gy &, @ Qe & A
gt & 1| S aF TH AFA AT AAS
2, wrafor g€ W F awr & 7@ fa
T | W9 AT A /YT 4T g
g7
Y ¥ ;T FT dErE AT ¥
T A |
Shrimati Jyotsna Chanda (Cachar):
May I know whether any Pakistani-

wasg arrested while the firing was
going on?

Shri Jawaharlal Nehru: Nobody
was arrested,

=t gme fey W Qarar da #
gy & f& wfyeam wTewew W FT
T T 2 1 A T AT 1 TaAH
farar o o7 2 & agi 97 gEr Wi
TaTé T WY qg 97 gAR T ES
7g fF gvae & aer q|T &1 A A
fasr

o) JAETHH ALE  OF AR
wfrq 07 g7 g fawg @ <F, aifs
IR B qHA w1 q¥ 7 frer @ g@
q W AR, 4F AL AT FOAT ALY
RIS FT | T d [IE, A IT AT qHEAT
AT ;fZm, IF ¢ garar ofgn w
i g

Shri P, Venkatasubbaiah (Adoni):
May I know to what extent the East
Pakistan Rifles made intrusions into
our border line and what was the
actual extent of area that has been.
intruded by them?
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Shri Jawaharlal Nehru: What area?
I can't give the exact area. It was
very near; it was just an intrusion
across the border.

Shri Swell: It is heartening to hear
from the Prime Minister that our
troops returned the firing and after
the return of the firing, the East
Pakistan Rifles had to withdraw and,
I suppose, our forces were in posses-
sion of their positions, May we have
the assurance from the Prime Minis-
ter that this pattern of sternness will
be followed henceforward in dealing
with Pakistan?

Shri Jawaharlal Nehru: 1 cannot
give an assurance about hypothetical
instance that might happen. It
depends on how it happens, Natural-
ly, our general practice is to push any
intruder out,

Shri Kapur Singh (Ludhiana): May
I request the Prime Minister to make
a positive reply as to whether these
recurrent provocations by Pakistan
spell out some cause of serious con-
cern for the nation?

Mr, Deputy-Speaker: It is a matter

of opinion.

Shri Kapur Singh: This is a ques-
tion which everybody is asking in
the streets. This is a question with
which the whole House feels concern-
ed, We want to know what our
Prime Minister thinks about it.

Mr. Deputy-Speaker: No, no.

Shri S, M. Banerjee: It appears
clear to me from the Statement that. .

Mr. Deputy-Speaker: What is your

question? We do not want your
«opinion,
Shri S. M, Banerjee: May I know

whether it is a fact that there is a
calculated move on behalf of Pakistan
to send the East Pakistan Rifles in
those areas and provoke the Govern-
ment of India tp take any drastic
‘step and to have a clash? I want to
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know if thig is true and, if so, what
concrete steps have been taken by the
Government of India {o counteract
this both politically and with armed
sticks?

Mr. Deputy-Speaker: An
has been given,

answer

Shri Jawaharlal Nehru: I do not
understand what the hon. Member
expects me to say about counteract-
ing the border intrusion by political
sleps.

Shri S, M. Banerjee: Both politi-
cally and with armed sticks.

Shri Jawaharlal Nehru: About the
other steps, I mentioned what were
taken. They were pushed out. The
political step can only be, as som
hon. Member put it, 3 protest note.

Shri S. M. Banerjee: You have
pushed them out from this area. But
what about the other area which is
occupied. ... (Interruption).

Mr, Deputy-Speaker:
No, no.

Order, grder.

=Y a¢ ;.  Fq7 fAg w1 wreAm
azer & oAt &1 artd ag g o
T A 37T gW 9T gHeT &I
FT AT AE 2

Mr. Deputy-Speaker: After your
question, we have covered 7 or 8
questions more,

Shri P. C, Borooah (Sibsagar): May
1 know whether any bigger trouble
by East Pakistan is considered immi-
nent in view of these repeated pro-
vocations?

Shri Jawaharlal Nehru: I cannot
give a definite reply. But I do not
think so,

{1 Wrga vreq - G sgarm A
DIET 37 T7E 1 @&t BT §, zAfAw
# S waar g iw #F @ fEn
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qar 2, ot {7 oifeera & weat H A7
T, R A A TA R EIT ARG A A |
= wrafor 2T 3, @ dg o O |
oTdr & fr &€ smedt /g ara T
& az srAar Gz g F5 o7 mifeert
ST & A1 Fr TEE F1E AE ATy
Srar 3 @ 33 #3350 far S g0

ot ATETATH AFE 1 qAAT TTE
Iy Eifr R Iad T H
frasTefFmrsady? wifF
gAr g far o 3 AT g & ArY
# & aff w7 w7, 3qifE AT 9 €
ST FZ-TAT F | G THT FOHFA AT
w7t & e 3 o 17 = g far ol
TF-ATT 7z, AT A1 oqrE &l
Tz qX 7 F14H F | qGE AH AT F
feear 71 aes g, agT FW TAA g,
AT JY T A1 TIF T 3T I AT
wE W g

12.26 hrs.

ALLEGED INACCURACY N
STATEMENT OF PRIME MINISTER

Iqreqe WEAW : A9 Z i e WA
fg Za=

¥ o TR AT Ny (Higmarz):
ITEae AEET, fF2w g 7 #7 qafgy
F garA F fag & 7 37 7 gowm F
AT Y F T2T FA gT foaar ar

Iwreaw wHAW : a7 fafas ay
X7 fomr am & ) AR WA ¥ AR
Rar I Fr 37 O A FETE A
FHEAT § |

Mo TR wAET AMfgar @ 79 T
17 F T2 Frgema Y gav #1780
FT IF 70

1732 (Ai) LSD—4.
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Mr. Deputy-Speaker: Your letter
has been forwarded to the Ministry.
As soon as the reply is received, what
action ig to be taken will be taken.

o TR HAWT wfgar : urerer
wgrag, # A #Y ¥y § g9 Fe
T F A dm q7 7% fegem A
T T TR FT qF g A gH
I &1 % T3F TG 1 f5Ew ogEr 3
ag v aa faar | o T fE
w7 T 917 faeft Tt & oma, @t 5 A
FET U 98AT | afed der TR
fergema a1 93 @1 &)

Mr, Deputy-Speaker: Papers to be
laid on the Table, Shri Humayun
Kabir.

Mo T wART Afgw : F uF
SAEAT FT T97 ISET TEATF | HEqW
& Tt AT S AT QY B, .

Mr, Deputy-Speaker: Order, order.
I have told the hon. Member that I
have received the letter and it has
been referred tp the Ministry, As
soon as the reply is received, action
will be taken,

ot T ¥wE qrEEm (FEEE)
e, SATEAT FT FET ISIAT AT @I |
&9 aF W I FT GAqd AGL, aT aF
o Y dHg AT % a7 qaedr &7
T T g 7
Mr. Depuay-Speaker: There is no
point of order, There cannot be a
point of order on a question which is

not before the House, Shri Humayun
Kabir.

¥o A AAET Afgar : & ary
99% 9% &< gar F | va@ & faar
g ...
Mr. Deputy-Speaker:

finished one item, We
other item.

We have
are on the
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ot T A qraw : W9 7w fF
99% % Tga St 97 Wiy #t faam, 9@
g § 9 fgor § Aaww w1 9«
W19 3§ 7 Fg faay, 91 S & syaear 1
RET I5AT § | IF H AT H W9 GAF
Wk feg w6 fr 3

JUN HERY : A qEAEqT F
o :TE'T z ; Shri Humayun Kabir,

1228 hrs,
" PAPERS LAID ON THE TABLE

ANNUAL REPORT OF THE FERTILISER COR-
PORATION OF INDIA LIMITED AND ITS
Review

The Minister of Petrolenm and
Chemicals (Shri Humayun Kabir): I
beg to lay on the Table a copy each
of the following papers:—

(i) Annual Report of the Fertilizer
Corporation of India Limited,
New Delhi, for the year 1962-
63, along with the Audited Ac-
counts and the comments of the
Comptroller and Auditor Gene-
ral thereon, under sub-section
(1) of section 619A of the Com-
panies Act, 1956,

(ii) Review by the Government on
the working of the above Cor-
poration,

{Placed in Library, See No, LT-2078/
63].

12.28% hrs.
ALLEGED INACCURACY IN STATE-
MENT OF PRIME MINISTER—contd.
o T AANEL WL (Feagez)
I 99y FY W9 g7 7 | faRw AT A
agit o Fasger qoa @amAT A1 8 )

Mr. Deputy-Speaker: 1 have told
the hon. Member that the letter has
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been referred to the Ministry, He is
still  persisting. Shri  Humayun
Kabir,

The Minister of Petroleum and
Chamicals (Shri Humayun Kabir): I
have carried out your instructions, Sir,

¥lo TN HATET SifEgan : ag 9 F
Farsi & @ran ¥ & 1§ WG g4 @A
fegeam &Y gar &1 e w0 @ &
517 fa2e 73y wr 97 g9 fam aw
SaTe 727 2. &1 fow ¥ g ?

INEWH WERA TR K A
S A w7 P wfed | & qgm

-/ ®o Tw s stfgan ;) e
V¥ forar g €, wewer #1 96Y & R
sear =ifes | weng gAmAr @ oFT
AT 3 1wy frael § gy go @
fauig 2 A%ar & | AW A @=6 ¥
foiz 2 g% & SfFT wmmr ad
FT a6 | fradt F e wE go @
1L S

Mr. Deputy-Speiker: 1 shall see
what the hon, Member's letter is and
then, if necessary, I shall permit the
hon. Member, Otherwise, I shall see
what is to be done.

WMo TR wAET Wfgan : 7@ wH

Y g q97 T 7
IR WEAT © FT |

¥ro TR HAEL Aifgan : a7 € §
fo % am & & F19 § 77 WwI v
TgE & WA ATAT TIAT |

JITqH WEEG : WO A (AW
ST |

Q% WA T | F1E G & FTH
a7

To TN AL FE - FFa97 &
far gF So-faat=w 31 wr & |
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Mr, Deputy-Speaker: I shall send a
reply to the hon. Member,

Y Tweww g (T A
wY 9 i W9 TEU I «, 79 4
T aT T F |

Mr. Deputy-Speaker: I shall read
.out Direction No. 115, The hon, Mem-
ber may please hear me,

Y TRAEE T 3TF AT H T
) g A snfed ) faer g7 e o
Fgdae rEmamrsl?

Mr. Deputy-Speaker: Order, order. I
am reading out Direction No. 115.

ot OREEE g gT A, &
& §rar g

Mr. Deputy-Speaker: Direction No.
115 reads thus:

“A Member wishing to point out
any mistake or inaccuracy in a
statement made by a Minister or
any other Member shall, lefore
referring to the matter in the
House, write to the Speaker point-
ing out the particulargs of the
mistake or inaccuracy and seek
his permission to raise the matter
in the House.".

So, the hon. Member has to seek my
permission. I have to examine the
records. I have sent the hon. Mem-
ber’s letter to the Ministry. I shall
examine their reply, and afterwards,
if there is any mistake, I shall ask the
hon. Member to make the necessary
statement by way of correction. Till
then, the hon. Member cannot raise
that point in the House.

=t RO O F AT AT
wWE ...
Mr. Deputy-Speaker: Order, order.

T TRAAE QR T F a1 A A
wg TR § | WI9% dHIf0E ¥ qH AT
o sfae freft 2, sod o § 7% @
£ | 9% SE® AR A ¢ AT eqTATEET FT

AGRAHAYANA 20, 1885 (SAKA)

Inaccuracyin 4192
Statement of
Prime Minister
Tifeq g9 7 TSeq™ § wdrer £ frafy
& are ¥ fagr ar | w9 O T@F AT H
B3 #5141 ®1 qF T v qv e
ag fasrarsia & 1 sst it 77 Frerordie
¢ offam ol fegam &
¥ T9T I A GO FE & foq Aqi
ot faFew &t FO §, Swer @
W T aa @ e ¥ wgaqt sw
Fr e fagr strar & 1 a8 R wETEEY
& & qE A At A g, < Qi
RAT § Fraia ot 71 8 1 T weEgw
HTAT F) F § 7T AT TZT & | WX Y
TR TTAT 1 @ |

Mr. Deputy-Speaker: Order, order.
The hon, Member cannot go on like
this. I told the hon. Member yester-
day itself that this had been referred
to the Ministry. We have not yet re-
ceived their reply, After the reply is
received, we shall see.

St TrATE O 9 AF WA I
T q T WA ! AAew ¥ O q@w
S AR A

Mr. Deputy-Speaker: Order,
ot armit (fgame) @ o faafas

crder.

Mr. Deputy-Speaker: After we re-
ceive the reply I shall see what action
has to be taken in the matter.

o TW wANET wifgan : 5 faaw
# fora g & 5 & wy & wgafa 0
e ¥arT 35T & % a9 ;0 Awee
T aAfa F = wFF 31 wElT
wioRt & fgd, woe & 99w &
areet waT g | faRwr s ¥ AT gwer-
a2 F @1 W OF agT T AT e
fa & afw ¥ Fifgr o G @ Wi I
F 3w TET A TE FEA AT FART IHA
ear gt s | A fergema & o
¥ Feer e EART TR AT W
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[31e 7 mAteT ifiger]
FT 4, 91 ¥ A o1 Fa fggEm
% Tz F fag § EF T
i A I AR ER AT 1 AT g
HATH 1§ TEF T I85TH AT F8T I5H 7

Mr. Deputy-Speaker: Order, order.
I have told the hon. Member alrcady
that I have received the letter and I
have sent it to the Ministry for their
reaction. Then, I shall have {o exa-
mine the records and then tell the hon,
Member to raise that question in the
House. Till that time, the hon. Mem-
ber has to wait.

An Hon. Member:
letter?

What is that

Mr. Deputy-Speaker: I do not know
what it is, I shall examine it. We
have sent that letter to the Ministry.
The hon, Member says that there is
some mistake in the statement made
by the Minister of External Affairs.

o TH FAE Sfgan : g7 Tt
Y g, a9 TA—o0

Mr. Deputy-Speaker:

s THEAT qTEd : TATA HAT AT
oz & | arT ar< gAawr fa% far o
w8, w419 731 AT € | 9\ g
TS FgAT W AET £ )

Order, order.

Mr. Deputy-Speaker: I cannot allow
hon. Members to go on like this and
disturb the proceedings of the House.

sty (feare) ¢ fedt =R
ET—

Order, order.
his

Mr. Deputy-Speaker:
The hon, Member may resume
seat.

¥ro T AAET g : fazw 79
qg‘rg,agmq:gw"iqéfﬁ“rm?%l
Mr. Deputy-Speaker: Order, order.

The hon, Member is obstructing the
proceedings of the House.

!
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¥o T WANET STgan : 717 48 7
e 1| g7 W fggram &1 gar AR
FHM F are F 997 &1 oA # o
F1¢ 717 2, afew fagw o471 & §3 samar
g & | Tafm o7 °g FavT @ s
T &, 1 #1E mAea @ a4 A7 I
AT 2 1 MT FIF T T F2d 74 A&
gfr ag ams

The
the

Mr. Deputy-Speaker:
Member is again raising
issue,

hon.
same

Y &Y g9F A 97 A
3 2 A—

st FTAW (T : TIALT WA,
& fr—

=t TrAREE a1eT AT AT dR §
qT ATHAT HIE Z1 AT |

Mr. Deputy-Speaker: Order, order.
He cannot give an answer offhand.

St qRAAE (FT71 ) FIAL
wZrza, w7 OF 747 97 7 43 # fora a7
& o7 facmer w7 Fmw = TrfgT
1§ Far T 92F Z1oan farar g,
TR 7T FT AT FT AR F FAAT
STfEd | HTOHT @1 AT qUET FT TeT G
FaT =rfzT | 7 AT & g A7 fAae
¢ o o oF T8 AET 9% 43 S aga
JFAT ¥, THA[ AX AL AL AT
frg 707 FCT 3, AT A A AT W AT
fadsm %7 & | 8" A1 ®IIaT AR
4T & AT AR ZATL a1 A WY
gaar |7 |

Mr. Deputy-Speaker: Order, order.
I have told the hon. Member that I am
not giving any decision now, I have
to examine the statements of both
sides and then give a decision,
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Mo TH WATET witfgan : =rer
&1 & Tg1 & I TH | WA AgLETAr
FF A IW & WX AT AT
FHAT § A ATH TTH FT G0 T A7
qET & ar A Fifwr
Mr. Deputy-Speaker: I do not know
if that will be possible, I shall try if
it is possible.
ot UL : TFTS AT Ave 9 H
&N g T | AT T AT [, I T A
wE |
Mr, Deputy-Speaker: Order, order.
Now, Papers to be laid on the Table.

12.35 hrs,

PAPERS LAID ON THE TABLE—
Contd.

Mr. Deputy-Speaker: Now, Shri

Humayun Kabir.

Shri Humayup Kabir: I have al-
ready laid the papers on the Table of
the House.

NOTIFICATION UNDER UNIVERSITY GRANTS
CoMMISSION ACT

The Minister of Education (Shri
M. C. Chagla): I beg to lay on the
Table a copy of Notification No. G.S.R.
1209, dated the 20th July, 1963, making
certain amendment to the University
Grants Commission (Terms and Con-
ditiong of Service of Employees) Rules,
1958, under sub-section (3) of section
25 of the University Grants Commis-
sion Act, 1958. [Placed in Library,
See No. LT-2080/63].

12.35% hrs.
BUSINESS ADVISORY COMMITTEE
TWENTY-SECOND REPORT

The Minister of Parliamentary Af-
fairs (Shri Satya Narayan Sinha): I
beg to move:

“That this House agrees with
the Twenty-second Report of the
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Business Advisory Committee pre-
sented to the House on the 10th
December, 1963.”.

Mr, Deputy-Speaker. The question
is:

“That this House agrees with the
Twenty-second Report of the Busi-
ness Advisory Committee present-
ed to the House on the 10th
December, 1963.”.

The motion was adopted.

12.36 hrs.

MOTION RE: REPORT ON MID-
TERM APPRAISAL OF THIRD FIVE
YEAR PLAN—Contd.

Mr, Deputy-Speaker: The House
will now take up further considera-
tion of the following motion moved
by Shri B. R. Bhagat on the 5th Dec-
cmber, 1963, namely:

“That the ‘Report on the Mid-
term Appraisal of the Third Five
Year Plan’ laid on the Table of the
House on the 26th November, 1963,
be taken into consideration.”.

We shall extend the discussion till
the end of this day, that is, till five
o'clock, because there are a number
of Members who are anxious to speak.
Shri P. C. Borooah who was in pos-
session of the House may continue his
speech,

When is
going to

Shri Bade (Khargone):
the hon. Prime Minister
intervene?

Mr, Deputy-Speaker:
C. Borooah.

Shri P. C. Borooah (Sibsagar):
Yesterday I was pointing out that
while our population was increasing
fast, the expansion of our economy
was slowing down, and even after
thirteen years of our economic plan-
ning, mass poverty persisted in the
country, almost in the state in which
it was in the beginning,

After Shri P.
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Ours is an agricultural country, but
it is unfortunate that we have not been
able to become self-sufficient in our
food production, and we have to starve
if we do not import foodgrains from
abroad. During the last eleven years,
the import of foodgrains to this coun-
try has cost our country about Rs. 1400
crores. One of the causes advanced
for shortfall in production is the
vagaries of nature. But I would
submit that all the countries under the
sun are subject to the vagaries of
nature. Countries like the USA,
Canada ctc. are also not excluded
Japan is subject to the highest natural
calamities. It is said that Russia and
China also import foodgrains, but that
is only a poor consolation to us. Let
us not follow Russia and China in
this regard. OQur duty should be to
see that our planning is done in such
a way that in spite of the vagaries of
nature, we may be able to increase
our agricultural production and be-
come self-sufficient at least so far as
food is concerned.

Yesterday, the hon. Finance Minister
intervened in the debate but he did
not mention anything about deficit
financing or about utilisation of foreign
aid. In regard to foreign aid, up to
December, 1962, that was available
was of the order of Rs, 2196 crores.
But the utilisation during that period
was only Rs. 652 crores. That means
that about 70 per cent of the available
foreign aid has been left wunutilised
and I would wish that the hon. Min-
ister would throw some light on this
in the course of his reply.

As regards deficit financing, it is
true that a developing country like
ours cannot avoid it altogether, but
there should be some limit. Up to the
end of the Third Plan, there was pro-
vision for deficit financing to the ex-
tent of Rs. 550 crores. But we are
now in the third year of the Plan and
it has already reached that figure of
Rs. 615 crores, and as a result, the
prices have risen, it will be impossible
to keep the price-line down if we go

DECEMBER 9, 1963

Reporton Mid- 4198
term Appraisal of
Thard Five Year Plan

on increasing our deficit financing in
this manner.

These and such other factors which
have left the Plan unfulfilled in res-
pect of its targets and depressed the
increase in nationa] income. That is
a matter for concern.

In this poverty-stricken country of
ours, what are the main things wanted?
Yood, clothing, housing, education and
medical {facilities. These primary
necessities should be made available
to one and all, whether big or small.
It is a matter of sheer disgrace that
cven in the 17th year of our indepen-
dence more than 50 per cent of our
people are living in sub-human con-
ditions. To extricate ourselves from
this state of affairs, the only thing is
to pull our al] strength and effortg for
raising our production both in the
agricultural and industrial flelds,
because it is production and produc-
tion alone that will solve our difficul-
ties and save us from the economic
distress which has befallen us.

In regard to agricultural production
in general, in the debate we had the
other day, I made two suggestions.
One was that we chould give incentive
to the farmers by making them the
owners of the land they till. The sec-
ond was that we should assure them
a good return for their produce. This
is so far as the peasants are concern-
ed. On the Government side, the
government machinery is to be geared
up and there should be ensured pro-
per co-operation and co-ordination
between the different departments con-
nected with agriculture. These de-
partments should be so combined
that there may be a uniform approach.
Our revered President also observed
the other day that the reason why
Indian agriculture could not meet the
country’s requirements is lack of wise
leadership and of administrative
efficiency. We should pay heed to this
warning by the Head of the State and
should mend our plan accordingly.
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So far as industrial production is
concerned, let there be no quarrel
_ between the public and private sec-
tors at least at this time when we
have not been able to meet our pri-
mary necessities. We have accepted a
mixed system of economy. We have
also listed the key industries which
will pe in the public sector., We are
concerned only with increase in pro-
duction, whether in the public or pri-
vate sector. If the private sector
fares well and produces more, we
should be bold enough to acknowledge
it; if the public sector is slack, we
should likewise criticise it. But to-
day it hag become a fashion with
many to decry the private sector
thereby trying to pose that they are
more progressive-minded. This is more
common among the politicians; but
the people at large will favour that
Bector more which wil] give more pro-
duction.

Another thing, that I want to stress,
is that our planning should start from
the village level. The basic structure
of our national planning should be
built on village plans. At present it
is being built up from the top. Conse-
quently, it fails to take root in the
masses. The success of a Suratgarh
Farm in Rajasthan can hardly enthuse
the peasant in the remote villages of
Assam. So planning should be on a
village basis. JIn that case, only the
people will be able to understand and
feel that it is meant for them and their
progress.

The appraisa] lays stresg on rapid
development of the economy and
equitable distribution of gains. But
looking at my own State, I feel this
basic principle remains far from rea-
lised. While the national income
during 1951—61 increased by 3.5 per
cent for the whole country, in Assam
it was gtationary. In agriculture, it
remained stagnant in industry the
increase was insignificant. Again, dur-
ing the same period the per capita in-
come of the country increased by 18
per cent, but it remained static in my
State. This disparity is against the
very spirit of planning.
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Assam  has a few very important
problems. The first is the pro-
blem of the annual floods which
has assumed enormous proportions
since 1950. Assam hag the highest re-
corded rainfall in the country and on
account of silting of the bed of the
Brahmaputrg the mildest raip in the
surrounding hills floods ang inundates
the whole area. Year after year the
ravages of flood have been increasing,
and whatever development is regis-
tered in a year is get at nought in the
next.

Mr, Deputy-Speaker: His time is
up.

Shri P. C. Berooah: I am the only
speaker from my State.

This problem is a gigantic problem
and has to be dealt with on a gigantic
basis. If necessary, we have to seek
the aid of international bodies )ike
the U.N. or foreign countries for fin-
ancia] and technical gssistance.

The second problem is that of
power shortage. I have stressed
about it several times here. I have
to do so gver and over again as I can-
not ignore it. Anyway I do not wish
to go jinto it at length now, as the
House is anxioug tp hear the Prime
Minister, who is following me. But 1
would be failing in my duty if I
do not refer to the problem of un-
employment of the youths in my State.
There is no industry in the hands of
the loca]l] people. A few industries
which have sprung up are lock, stock
and barrel imported from outside the
State and they have established no
connection what-so-ever with the
loca] people. Not to speak of the
technica) staff, even the clerical and
wage-earning jobs do not go to the
lot of the local people. The tea in-
dustry which was running for the last
one and a quarter century was origi-
nally staffed by the local people.
Since independence, with the chang-
ing of hands from the British hands
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to Indian, one after another in quick
succession, the odd staff, and those
holding managerial positions, are be-
ing replaced by people recruited from
outside the State. This is the state
of affairs there which is making the
people lose faith in authority. There
is serious discontent prevailing and if
our planners gnd men at the helm fail
to read the writing on the wall, I
fear to think what serious consequence
the State will have to bear.

I had many other points to raise,
but sinee the Prime Minister is the
next speaker, I conclude,

The Prime Minister, Minister of Ex-
ternal Affairs and Minister of Atomic
Energy (Shri Jawaharlal Nehru):
Mr, Deputy-Speaker, I have welcom-
ed this debate, even though I have
been somewhat surprised and, if I may
say so, disappointed at the approach
of some of the Members to it.

Therg is the approach of some hon.
Members who attacked the very basis
of the idea of planning. It is per-
fectly open tp them to hold any views,
however much I may think them to be
without the glightest foundation, ba-
or sense,

Shri Ranga (Chittoor): Nobody
has opposed the idea of planning from
our side. We are opposed to your
planning.

Shri Jawaharlal Nehru: That was
not what the hon. Member’s colleague,
Shri M. R, Masani, said in his speech.

Shri M. R, Masanl (Rajkot): Please
guote it.

Shri Jawaharlal Nehru: He object-
ed. He said that our having a Plan-
ning Commission is opposed to the
concept of all democracy.

$hri M, R. Masanl: That is true.

Shri Jawaharla] Nehru: That is
you do not object to planning, but you
do not want to have any agency for
planning,
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Shri M. R, Masani: Only an advisory
body, an expert body.

Shri Jawaharlal Nehru; The Plan-

ning Commission is an advisory
agency, nothing more.
Shri M. R, Masani: No, no.

Shri Jawaharlal Nehru: Apart
from that it has been a rea)] educa-
tion for me to read—I am sorry I was
not present here—Shri Masani's
speech. It is sp amazing in its lack ot
sense, lack of approach and of under-
standing of the whole concept of
planning, the whole concept
of progress, that I am surprised a
person of his intelligence should have
made it. Many other Members, even
from this side, have concenirated on
odg bits here agnd there. What they
have said may be relevant, may be
worth while, but the whole gbject of
this exercise was to see it a; a who'e,
to see the picture zs a whole; in fact,
not only to see this picture as a whole,
but to see the picture of the last 12
yvears of planning as g whole, and then
come angd concenirate a little more on
the last 2} years and then decide what
we should do about it.

There is no doubt that there has
been failure to achieve the targets in
some matters, and more especially,
there is no doubt that one matter
which concerns all of us most is agri-
culture in thig respect, and we must
look into it and try to improve it and
get rid of the difficulties that have
come in our way. That is so, but one
must keep g balanced view about
what has been happening.

Planning has been going on for last
12 years—the First ang the Second
Plans and now half the Third. I think
it would be useful to see generally
what has happened in the whole
course of the planning period.

The first thing is that during this
period we have succeedeq largely in
putting an end to the economic stag-
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nation that India suffered from dur-
ing the previoug 50 years or more.
That is no small achievement, Our
national income increased by 42 per
cent, agricultura] production by 41
per cent, food production by 46 per
cent, industrial production went up
by 94 per cent. There has been consi-
derable expansion of irrigation, power
and transport. Through our steel
plants,—to which more partciularly
Shri Masani objects; he thinks it is a
vicious thing for the State to have
steel plants—machine building plants
etc., the foundations of industrial
growth have been laid. There has
been rapiq advance in education,
especially techniea] education and in
several other fields. There has been
a Spectacular advance in many
branches of science gnd technology.
In spite of an increase of 21 per cent
in our population, consumption levels
rose: food consumption from 1800
calories per capita went up to 2100;
cloth consumption from a little over
9 years per capita per year at the be-
ginning of the Plan to 14} yards.
Our health schemes have made re-
markable  progress, Malaria has
been praclically eliminated, and ty-
phoid is greatly reduced. As a result
of this, the death rate has gone down
considerably, and the expectation of
life has risen from 32 at the beginning
of the 'forties to about 50 now.

4203

These developments are sigmificant
as far as they go, very significant, and
it will not be easy to find a parallel
to al] this change and development in
any other country, developing coun-
try, situated as India is. But real im-
portance of all this lieg in all this be-
ing a base for future progress, We
have laid the foundations on which
progress in future might be faster,

Therefore, in looking at this two-
and-a half year period—I would re-
mind the House that nearly half that
period was a period of emergency,
about a year, which has cast special
burdens on us, on our financies, on
everything that we do—we must keep
the whole picture, because it must be

AGRAHAYANA 20, 1885 (SAKA)
i

Report on Mid-
term Appraisal of
Third Five Year Plan

remembered that although planning is
a continuous process, the normal pro-
gress in a five year plan cannot be
measured as if one-fifth of the plan
progress takes place in the first year,
another one-fifth in the second year
and so on. Usually, at the beginning
of the Plan, at the beginning of any
scheme, foundations are laid, but the
actual results do not come out till
the end of the period. It is possible
—l cannot say what will hsppen—
that in the remaining two years of
the Plan, much of the ground may be
covered, or, may not be covered.
Therefore, I would beg the House to
consider all this planning bus'ness in
proper perspective, and in a balanced
way.

4204

It I may say so, looking carefully
at what has been done, 1 am natyral-
ly disappointed at many things more
especially in ggriculture. The reasons
for that are a different matter. Agri-
culture is the toughest problem be-
fore any country, developed or un-
developed. The most developed coun-
tries are suffering very much f{rom
difficulties in agriculture today, as the
House probably lkmows. Even highly
advanced countries are suffering from
it. You may apportion blame bet-
ween Planning Commission, the Gov-
ernment of India, myself and the State
Government, and it is not because of
blame that I am saying this, but ul-
timately the thing depends upon the
farmer, the actual cultivator, and ulti-
mately, the question is of pulling him
out of a certain rut, helping him to do
so, g'ving him incentives and help and
all that, and to bring about a mental
change in him.

The whole object of the commu’
development movement, which has of-
ten been criticised, was to do that, and
I do submit that in spite of many fail-
ings, it has done that to a good ex-
tent, and it is doing that. and it ulti-
mately led to Panchavati Raj, which
cannot bear fruit immediately, but
which is a revolutionary wmovement,
which will undoubtedly bear good
fruit.
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So, I do not propose to emter into
the many criticismg made, but I am
sure that all that has been said will
be carefully considered by those who
have to deal with it, either in the
Planning Commission or in the Gov-
ernment. More particularly, as [
said, I am very much concerned about
the steps to be taken in regard to agri-
culture, but I would rather deal with
the general approach to this ques-
tion,

Apart from this perspective view
which I beg the House to consider, I
would say something about planning
for the specia) benefit of hon. Member
Shri Masani. Planning has been talk-
ed about for 3 long time, but it first
came in the all-India picture by the
appointment of z National Planning
Committee in 1938, I think, and that
worked for two or three years,

Shri Hari Vishnu Kamath (Hoshan-
gabad): By Netaji Bose.

Shri Jawaharlal Nehru: By Shri
Bubhash Chandra Bose, and he was
pleased to appoint me as the chair-
man of that committee. Unfortunate-
ly, that committee, although it work-
ed hard, could not work easily or
smoothly, because from time to time,
many of us members were in prison.
The British Government came in the
way. Nevertheless it did g good deal
of useful work,

Very soon after there came a plan
which is often known as the Bom-
bay Plan, produced by some of the
leading, top-ranking, industrialists
of this country. I gm sure hon. Mem-
ber Shri Masani must remember that.
It is interesting to see what that plan,
produced by industrialists wholly,
with whom he is associated so closely,
said. He objects to our laying stress
on two things, I think—heavy indus-
tries, and also the public sector. I
would like to quote a little gbout the
approach of this Bombay Plan, the
industrialists’ plan. This Plan argued
for g bold approach to economic deve-
lopment with specia] stress on the
growth of heavy and basic industries,
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—exactly whatthe hon. Member Shri
Masani objects to—such as power,

fuel, steel machine-building plants
etc,, in addition to agriculture. They
are regarded as being crucial for sus-
taining the satisfactory growth of the
economy. In fact, the peed of plan-
ning was accepted in it. Of course,
they may object to the people who
plan. The need for planning was ac-
cepted and special stregs was laid on
heavy jndustries, The strategy of our
plan has been based on this. I need
not say much about agriculture be-
cause we accept agriculture is the
basic thing and it must be helped to
advance. Although the results in
agriculture have not been so obvious,
it has advanced very much ang will
advance rapidly in view of the change
in mentality of our peasantry. Foun-
dationg have beepn laid and if we act
upon them the advance should be
rapid. We have built up some kind
of infra structure in the fleld of
power, transport and technical . skills
which should help.

13 hrs.

Chiefly criticism has been made of
that high priority has been given for
basic industries and there wag criti-
cism of the rule of the public sector
also. Even the Bombay plan of the
big industrialists laid great stress on
basic industries, as indeed those who
study this question must. It ig only
a political approach which ignores the
facts of the situation and which leads
astray hon, Members who presumbly
ought to know better. The role of
the public sector—that again is not
for me to defend. It has been so of-
ten placed before this House and ac-
cepted by it that to go through it all
again seems rather discourteous to
the House. Now, how is the Plan
produced? The Planning Commission
considers it in great detail. Today, it
is working on the Fourth Plan which
is to commence years hence. It con-
sults al] the States; the officers and
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Ministers discuss with them and ulti-
mately g draft is produced and is fully
considered and then placed before the
Natuional Development Council in
which all the States are represented.
Then it comes before Parliament final-
iy, probably twice, first the interim
draft and then the final Plan. Then
it is accepted. It goes through re-
peated phases of consideration at all
level;. Quite apart from the fact that
we want the draft interim plan to be
considered even by panchayati raj
organisations and numeroug planning
boards or planning committees, people
from the universities and others are
inviteq to consider it and send sug-
gestions. Thus in formulating the
plan g very large measure of consulta-
tion takes place with public men, ex-
perts, university people, students,
senior ¢tudents and rural areas and
panchayats. Even 8o, some better
method could be evolved to associate
the public even more. Undoubtedly
the more we bring them into
the picture, the better. But the House
wil] realise that the Plan a8 evolved
right from the first Plan onwards is
essential, inspite of some people in
this House not liking it being call-
¢d the national Plan.

Shri Ranga: Question.

Shri Jawaharlal Nehru: I am glad
that hon. Acharya displayed that he
does not like the Plan; it is well-
known; it is notorious. Ip this mat-
ter the hon. Acharya and his few
straggling colleagueg stand rather iso-
lated. Mr_ Masanj threatened us that
the whole people will rise against us
and push us out of seats of authority
ctc., because of the Plan. What the
people will do we shall see. But may
1 suggest in all humility that now or
dater or ever they will not come in
large numbers to cheer Mr, Masani's
gospel whatever happens,

Shri M, R. Masani:
did.

In Rajkot they

Shrl Ranga: In Chittoor they did,
inspite of your colleague on the
right. ... (Interruptions,)
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Shri Jawaharla] Nehru: The hon,
Member has expressed his opinion as
I have expressed mine and I too have
some knowledge of the Indian people.
My point is that planning has not only
been accepted by the country and by
Parliament once but repeatedly, after
full discussion and it is rather odd
for this basic thing to be attacked at
this stage. Secondly, the strategy of
the Plan is a good strategy. There
may be many mistakes here and there
but you cannot do without the Plan-
ning Commission. I would have often
critised it about itg bureaucratic ten-
dencies, this and that. I should like
here and now to say that I am full of
admiration for the work the Planning
Commission has done. . (Interruptions.)
Some things are beyond the under-
standing of some hon, Members.

Shri Kashi Ram Gupta (Alwar):
How do bureaucracy and admiration
go side by side?

Shri Jawaharlal Nehru: I have cri-
ticised the growth of bureaucracy, the
large numbers, ete. But in the last
12 years the Planning Commission,
apart from such mistakes as it has
committed—ecverybody makes mis-
takes—has performed an essential
task; without it we could not have
progressed. As my colleague the
Finance Minister pointed out, we are
a federal structure and it has served
to bring the various States together
and have an integrated planning. If
it had not been there, the Central
Government could not have done their
job because immediately difficulties
would have arisen that the Central
Government was cncroaching on the
rights of the States. It is an advisory
body; I repeat it and the States and
the Centre can approach them and
discuss things with them. Almost
everything that they have said about
the States is after consideration and
after reaching an agfeement with the
States.

Shri Hari Vishnno Kamath: How can
it be advisory when the Prime Minis-
ter himself ig the Chairman of the
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Commission? There should be a non-
official Chairman, then.

Shri Jawaharlal Nehru: But surely
the Prime Minister is also capable of
advising.

Shri Hari Vishnu Kamath: No, no.
You arc more the executor of the
Plan . . , (Interruptions),

Shri Jawaharlal Nehru: There had
been two approaches to the Planning
Commission, apart from Mr. Masani's
approach which we may ignore as of
no importance, One group says that
the Planning Commission must consist
of Ministers only, and no outsiders.
Shri Hanumanthaiya, I think, said
that, The other approach is that it
should consist of experts only and no
Minister should be there. These are
contradictory approaches. 1 think
that a Planning Commission consisting
of Ministers only would not serve the
purpose at all. It cannot function pro-
perly, and apart from the fact that the
Ministers are heavily worked, they
could not{ approach the States as the
Planning Commission does. They can-
not sit down and give their whole
time to it as the Planning Commission
is supposeg to do. If you have only
experts, that might be possible, but
the connection between the Govern-
ment of the day and the experts would
not be a very close one. Therefore,
it was advised that the Planning Com-
mission should consist of whole-timers
plus two or three members of the
Government, members of the Cabinet
so that this liaison should be kept up
and they should be able to say what
the Government's reactions are to
various proposals. But essentially it
is the permanent members of the
Planning Commission, full-time mem-
bers, who are working hard, I have
been Chairman of it. Frankly, I am
invited to it once in two months to
attend some policy meeting. 1 go
there. I cannot, and it is beyond my
capacity to, deal with day-to-day pro-
blems. The Planning Commission has
got a body of advisers, experts,
panels and others. It may be that
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they can reduce their advisers or it
may be that better people can be
appointed. But we are considering
principles and not individuals,

I think that, first of all, a Planning
Commission is absolutely essential, I
say we cannot move without it, and
if any Government tries to move
without it, it will come to trouble.
Secondly, broadly, the composition of
the Planning Commission as it is, is
helpful: that is, a number of whole-
time people working and some Minis-
ters associated with it closely, and
sometimes other Ministers also are
invited when their questions come up.
It is helpful, The whole question of
the Planning Commission can always
be reviewed as to how we can im-
prove it. We propose to review it
from time to time; we are doing it.

Here, 1 would like to pay my tri-
bute t: the work done in the Plan-
ning Cuinmission by the previous De-
puty Chairman, our present Home
Minister. He has devoted himself to
this work with exireme enthusiasm
and devotion and practically built up
the Planning Commission,

Dr, M. S, Aney (Nagpur): May I
put a question? What is the precise
function of our Ministers who are
invited to the Planning Commission?
What is the exact function of the
Ministers: whether they would suggest
improvements or supply information
or whether they try to supply them
with ideas?

Shri Jawaharla] Nehru: Apart from
the whole-timers there, only Cabinet
Ministers are members there, Their
function is exactly the same as that
of others, except that they could not
afford time. They give certain ideas,
and they listen to ideas, and on im-
portant matters they give their views
or they initiate; they can function like
any other member, Normally their
function is generally limited to basic
matters, that is, they would not nor-
mally sit down with the State Minis-



4211 Motion re:

ters and discuss with them and the
Planning Commission, which absorbs
a great dea] of the Planning Commis-
sion's time. They join in a discus-
sion of the whole Planning Commis-
sion just like any other member.
Their views carry weight no doubt
but they do not dictate to the Plan-
ning Commission. Obviously, in a
matter involving finances, the Finance
Minister's views carry great weight,
but it is not much good that the Plan-
ning Commission decides something
which cannot be accepted or acted
upon by our Finance Minister,

So, it should be remembered that
the Planning Commission is an advi-
sory body. But it is true, being an
expert body such as it is, its advice
carries great weight; its advice given
to the States, purely advisory, does
carry weight.

I would like to point out one thing
even in this. If you plan you must,
breadly speaking, know what you are
planning for, and whom you are plan-
ning for. You must have some pic-
ture of the future. Some people who
object to planning, presumably have
a picture as it is today—there have
been gradual improvements here and
there, but more or less as it is today;
the topdogs remain as topdogs and
the bottom-dogs remain at the bottom,
—with 5 little more facilities here and
there, That is the essential point:
what kind of picture you have for the
future. Of course, we can generally
say we want good life for all our peo-
ple. That is a wvague statement to
which almost anybody would agree.
But if you think that out, it ultimate-
1y leads you,—it leads me anyhow and
1 think the great majority in this
House and the country—to some kind
of socialistic structure of our fabric.
Socialism has become, like many other
words, rather a vague word. I admit
it, because even now some capitalist
countries talk about it in their own
terms. Even Shri Masani talks about
some kind of socialism in which the
present order will continue. Now,
therefore, we have to put it broadly:
we want to plan for a socialist State.
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We want to plan for as great a mea-
sure of equality as possible. We want
to plan for equality of opportunity for
everybody in India, and we want to
do all this in the democratic structure
of the State. I think that we shall
succeed. I cannot say how long it
will take us.

Meanwhile, naturally, the major
problems for us are to increase pro-
duction; only then can we supply the
goods that people want, and keep an
eye on distribution so that it should
not result in heavy accumulations on
the one side and lack of them on the
other. These are the broad approa-
ches. We are not tied up to any
doctrinaire system gf socialism. But
these are the broad approaches which
[ think are fundamental to socialism.
These are broad approaches which are
accepted now in the greater part of
the world and even in the capitalist
world, much more so; there is no
developing country that I know of
which does not accept them. It is in-
evitable. There is no other way. If
we adopted the mnormal capitalist
approach, it would lead us nowhere;
I submit to this House with great con-
fidence.

Therefore, we have adopted a mix-
ed structure, We have a private
sector and a public sector, the public
sector being the most important and
dominating the economic policy.
Otherwise there is no point in having
a public sector helping the private
sector because we want all kinds of
production; we want it to be helped.
As a matter of fact, in our economy,
what is the private sector? The whole
of our land is private sector. It is an
enormous business, All our small in-
dustries are very very largely in the
private sector. The whole conflict
comes—not conflict but a certain pull—
in fwo wayvs, about certain basic in-
dustries which some of the private
seclor have; some of them want more,
because not only they might prove to
be very profitable but we give them
economic power. I think it is highly
objectionable and it ought to be pre-
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vented, namely, economic power to be
in the handg of a small group of per-
sons, however able gr good they might
be. That is our broad approach. If
you put this approach to the Planning
Commission, immediately they have
to deal with questions of production
both in the private sector and public
sector, question of preventing accumu-
lations, etc, They have not done that
very effectively, I will confess. I hope
they will do so in future more effec-
tively and our Government will do
so more effectively too, in spite of the
difficulties that may garise from hon.
Members opposite,

Even in this report, Members have
laid great stress on the failures of it.
Mr, Masani’s view of India today is
a very dismal view.

Shri Tyagi (Dehra Dun): May I
remind him that Mr. Masani was once
the closest friend of the Prime Minis-
ter and his own disciple?

Shri Jawaharlal Nehru: That is not
quite correct. But that is the tragedy
of it that people can go astray even
with the best of tuition. But you can
always live in hope. Mr. Masani
knows how to change rapidly.

Shri M. R, Masani: You have to
change with the times; you cannot
live in the past.

Shri Jawaharlal Nehru: Quite right.

The planning that we have done in
the last few years—not 24 years only
—has created an infra-structure on
which we can base progress later on
in regard to power, transport and
technical skills—it ig very important
—and has created a climate, if I may
remind the House, of unprecedented
buoyancy even in our private enter-
prise. It is well known that private
enterprise has prospered as it has
never done previously ever since we
have planned, for the gimple reason
that they have certain assured things
to aim at and they are profitable.

Five Year Plan

But as I said even in thege 2§ years,
we have laid stress on some failures,
but rather ignored the success that
we have attained even in these 2§
years in many respects. Agriculture
is the major thing where we have not
succeedeq in the last two years for
various reasons, some in our control
and some not in our control. Agricul-
ture still depends on natural factors,
which are not wholly within our
control, They can be lessened some-
what. I think we should give very
special attention to agriculture, but
that is basic. I have mentioned some
of these things,

1 mentioneq the previous Deputy
Chairman of the Planning Commigsion
and expressed my admiration for the
work he has done for planning. I
should like to welcome the new De-
puty Chairman of the Planning Com-
mission.

Shri Ram Sewak Yadav
banki): Politica] corruption!

(Bara-

Shri Jawaharlal Nehru: The philo-
sophy guiding the Swatantra Party is,
[ think, that of free enterprise and
free market forces, The influence of
free market forces is quite inadequate
to reflect the true needs of a com-
munity where millions have no em-
ployment or no income to make their
needs felt. But-even if market re-
flects to some extent the current de-
mands, it does not reflect the chang-
ing needs of the future, which is de-
sired to be greatly different from the
prasent, The view of those who be-
lieve wholly in free enterprise is a
static view or is a very slowly chang-
ing view. Where you require rapid
changes in the social framework, it is
wholly inapplicable and it can only
produce possibly social disaster in the
end.

I should like the House to remem-
ber what we have to contend against.
We argue about things, but we have
to contend against in India something
which no other country has to con-
tend against; that is, social habits and
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practices, which come in the way of
planning or progress. They are
changing, I admit. But it is a terrible
obstruction, in which possibly a]] of
us will agree that trying to change
the social habits of 450 million people
is a big job. We have, I think, by
planning in these years and by
this progressive industrialisation and
community development, tackled that
problem somewhat indirectly and with
some success.

Shri Harl Vishnu Eamath: Have a
clean and efficient administration also.

Shri Jawaharlal Nehru: I entirely
agree with the hon, Member, but I
would say—] say so with some confi-
dence—that all this talk of corruption
in India is exaggerated.

Some Hon. Members: No: no.

Shri Hari Vishnu Kamath: Ghosts of
Jaipur!

Shri Jawaharlal Nehru: I am not
denying it; I think we should deal
with it with all strength. But T would
like hon, Members just to compare it
with what is happening in the United
Btates of America, the richest coun-
try. I can name many other countries.

st TwETE qIw WK qE
wIAT R AT 5HHT A 9g @ &
& agt ot {7 &, ITEY WY weR)-
wTE T |
Shri Jawaharlal Nehru: I am not
justifying it. I am saying that the
general attitude of Members opposite
is to create an atmosphere of frustra-
tion in the country in regard to plan-
ning, in regard to progress, and it is
not good. We have taken up an enor-
mous task, tremendously big task and
that requires public appreciation and
public support. If one creates an
atmosphere of frustration all round,
it is obvious that if the hon. Members
themselves are frustrated, :hey can-
not bring about amy radiance in other
people. They must change their own
frustrated minds first.
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Shri Harl Vishnu Kamath: Elimin-
ate corrupt minds first.

Shri Jawaharlal Nehru: I am not ac-
cusing hon. Members with corrupt
mind.

Shri Hari Vishnu Kamath; You re-
ferred to frustration on this side. Eli-
minate corrupt mind on that side first;
otherwise your Plan will fail, I warn
you.

Shri Tyagl: Let us co-operate.
it i (fgamr) : 9w @i

SATRT £ |

Shri Jawaharlal Nehru: Here we
are engaged, as everyone knows, in a
tremendous task, a task which is al-
most unparallelled in history, partly
because of the bigness of the country
with large popu'ation and also because
we almost started from scratch. After
the British left we were so low down.
Hon. Members have sometimes quoted
our place in the statistical tables of
other countries, our annual income,
and per capita income which is very
low undoubtedly, Why is it so low? It
is because we started with this very
very low position. And with all these
practices—and we have to break con-
ventions which come in the way—we
have to change all these and we are
changing them with some rapidly. This
task before us and this is a

was a
task before us: low income and gross
poverty. (Interruption).

Shri Sham Lal Saraf (Jammu and
Kashmir): There is running com-
mentary going on. What is all this?

An Hon Member: You are adding
to it,

Mr. Deputy-Speaker:

Shri Jawaharlal Nehru: I referred
a little while ago to the Bombay Plan
I am sorry, I just found a passage
from it. I will read it out for the
benefit of some Members opposite.
This was written 20 years ago, About
half a dozen or ten, the biggest indus-
trialists in India then and now were

interested in it.

Order, order.
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“It is an important part of our

proposals regarding industrial
«development that in the initial
stages, the attention should be

directeq primarily to the creation
of industries for the production of
power and capital goods. Nothing
has more seriously hindereq the
development of Inda’s industrial
resources than the absence of these
basic industries and we consider
it essential that this lapse ghould
be remedied in as short a
time as possible. Apart from its
importance of quickening the pace
of industria] development in India,
it will have the effect of ultimately
reducing our dependence on fore-
ign countries for plant and machi-
nery required by us and conse-
quently of reducing our require-
ments of external finance."

I hope that hon, Members opposite
‘the Swatantra Party will ponder over
what some of the people they admire
greately have said about it,

Shri Kashi Ram Gupta: There was
also a Gandhian Plan nf Shri Sriman
Narayanji. He is a Member of the
Planning Commission now,

Mr. Deputy-Speaker: Order, order.

Shri Jawaharlal Nehru: Planning, as
has been said, is a continuous process.
What is done today bears fruit much
later. Thus, the habit of viewing the
success of the Plan in relation to the
target of a particular year betrays a
lack of understanding of the dynamic
processes of development, as in the
very next year sometimes the target
may be exceceded. The lessons have to
be drawn are, the need for strength-
ening technical organisations for detail-
ed planning and execution of projects
ang the necessity for advanced plan-
ning to take full account of the inevi-
table time-lags. This is, if T may an
g0, one of the failure of our planning
in the past that projects have not
been technically examined at an early
enough stage and also perspective
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planning has not been thought of as
much as it should be. Now, to some
extent we are doing it because, as I
said, the Fourth Plan is being consi-
dered now and the consideration
means most careful working out of
the Plan. It is not a question of put-
ting down big schemes—do this and
do that—but each scheme, each pro-
ject, is being worked out in smallest
detail as io how many engineers will
be employed there, what class of en-
gineers, how many scientists should
be there and all that. That has to be
done and ought to be done for every
project. These are the major lessons
apart from the many other improve-
ments that we should try to make.
But we must strengthen technical
organisation for detailed planning and
execution of projects. I have not
referred to the fact that—we plan
here—the States' planning structure
are rather not very advanced and it is
the States who have to deal with
these things that are planned and we
have to try to improve the planning
in the States. I will draw the special
attention of the House to perspective
planning—planning is, in effect, pers-
pective planning; only it should be
more perspective than as hitherto is
being done.

Mr. Ajit Prasad Jain referred very
specially, I think, to family planning
and that only two pageg are devoted
to it in this report. I do not quite
understand him. I am all in favour of
family planning. But how this report
should have dealt with, in ten of
twenty or hundred pages, I do not
understand. As a matter of fact, at
the present moment there is a confer-
ence being held in Vigyan Bhavan
which T hag the honour to inaugurate
yesterday. It is the first Asian Popu-
lation Conference; it is the first con-
ference ‘of this kind ever held anv-
where dealing with  population pro-
blems. Tt appears that except nne
country which has gone ahead in Asia
—possibly clsewhere too— that Is
Japan, the next in Asia which has
done most in the matter is India
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That is one reason why they have
held the conference here and many
people want to know what we are
doing, what success we have attained,
etc. ] think, we have made consider-
able progress, basic progress, although
naturally the success you can measure
only after a number of years and India
is such a huge country that every
work that you may do is lost in the
multitude ¢f the human beings here.

Shri Karni Singhji (Bikaner); 1Is
the Prime Minister satisfied that the
family planning message has actually
reached the masses? I think, very
few people know about it.

Shri Jawaharlal Nehru: I have just
said that in India the population is so
big and in such matters so ignorant
that most messages only reach a rela-
tively small number compared to the
population. But I think, the progress
made here is not unsatisfactory and, if
I may say so, the family planning is
not the business of putting up a fac-
tory to produce certain contraceptive
devices. Here, any question of birth
control is intimately connected with
education,

Shri Karni Singhji: The message of
family planning has to reach the
masses. They have to believe that it
is wrong in our present high increase
context to have too many children.

Shri Jawaharla] Nehru: I entirely
agree with the hon. Member. It is
also to reach the people who are sup-
posed to be not the masses but the
classes. Even they have not got it
yet,

Shri Karni Singhji: Everybody.

Shri Jawaharlal Nehru: What I am
saying 1s that the essential condition
of birth control, etc., on a big scale 1s

education and a certain economic
status and a certain growth in our
economy,

Shri Karni Singhji: Our news reels
carry no such message. There must
be something in the news reels also.

1732(Ai) LSD—S.
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Shri Jawaharlal Nehru: Any appa-
ratus, any method, as I was discussing
the other day, costs about Rs. 4 or
Rs. 5 a month. Can you ask the
masses of India to spend Rs. 5 a
month?  There the difficulty arises.
It has to be cheap and some measure
of education is necessary not only to
understand it but even to use any
method.

1 would like to tell Mr, Ajit Prasad
Jain that a good deal of research work
has been done in India—good research
work.

Shri A. P. Jain (Tumkur): That is
not what the mid-term appraisal says.

Shri Jawaharlal Nehru: I do not
remember what the report says. But
a good deal of research work hag been
done; maybe, it should be more, But
we are one of the couniries where
research work has been done apart
from the Rockfeller Foundation in
America and one or two other coun-
tries.

Shri A. P, Jain: Only on chemical
contraceptives.

Shri Kashi Ram Gupta: Has the
message reached the Members of the
Lok Sabha at least?

Shri Jawaharlal Nehru: There is one
thing that I should say where I am
disappointed, if I am disappointeqd at
anything; we should of course, try
our hardest. But I am specially dis-
appointed in regard to agriculture,
although I do believe that seeds have
been sown which will show results
and rapid results in the future. But,
on the whole, looking at the picture I
am not at all dismal about it; I am not
at all disappointed about it. Only,
many difficulties appear which we had
not seen previously, We have to face
them.

Shri Maurya (Aligarh): You may
be disappointed or not, Government
may be disappointed or not, but the
farmers and the landless labourers are

disappointeq just like anything.
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Mr, Deputy-Speaker: Order, order.

Shri Jawaharlal Nehru: No doubt,
the hon. Member has helpeq in that
disappointment,

4221

Shri Tyagi; Is there any intention
to make a village-wise survey of the
possibilities?

Shri Jawaharlal Nehru: What 1 was
going to say was this. One thing that
distresses me very greatly is that al-
though I am convinced that the great
majority of our population has better~
ed itself, may be, a little, and is better
and is eating much more food than
before and has more calories und
more clothes, yet, there is a goodly
number of people in India who have
not profited by planning, and whose
poverty is abysmal and most painful,
and I do think that some method
shoulq be foung“to remedy the situa-
tion. The normal planner proceeds
like this; he makes a theoretical ap-
proach. It is very good in theory,
but it gometimes ignores certain
human factors. He says that on this
thing we want production, and the
best way to have production is to do
something, say, to put up a factory
or something in a place where it will
yield most results. The result is that
they go on gathering these factories
angq things jike that in the special
places. And as they gather things, it
becomes easier to start another fac-
‘tory there. That may be logical, and
they may produce more, but it is not
very human, considering the size of
India.

Also, 1 begin to think more and
more of Mahatma Gandhi’'s approach.
It is odd that I am mentioning his
name in this connection; that is to
say, I am entiraly an admirer of the
modern machine, and I want the best
machinery and the best  technique,

but taking things as they are in India,.

however rapidly we advance in the
machine age—ang we wil] do so—the
fact remains that large numbers of
our people are not touched and will
not be touched by it for a consider-
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able time Some other method has to
be evolved so that they become part-
ners in production even though the
production apparatug of theirs may
not be efficient as compared to
modern technique, but we must use
that, otherwise it is wasted. That
idea has to be borne in mind. We
should thInk more of these very poor
countrymen of ours and do something
to improve their lot ag quickly as we
can. That is troubling me a great
deal,

Ultimately, it is a question mostly
of the agricultural masses, and I think
that agriculture, unless it is allied to
some other industry, will often not
bring rapid results. I think that ani-
mal husbandry is one thing which has
to progress and which can be allied
to agriculture, Also, there can be
small industries there. There are
many things that can be done, and we
hope we shall try to do that. But I
hope that the House would remember
the magnitude of the task before us.
It is stupendous, and we must ap-
proach it in the proper spirit. We
should not approach it with frust-
rated minds. That is not the way to
the

approach any task, especially
biggest task. But we have to ap-
proach it with confidence, with

strength and with a belief in our peo-
ple and we should try to put this
faith across to them, and if we have
it in an ample measure, they will
also be affected and they will also
get it. Of course, we should try to
learn all the lessons from this report
ang from other sources as to how to
improve this method of planning, be-
cause without planning I do not think
that we shall make any real progress,
certainly not the kind of progress
that we desire.

Shri Ranga: I am extremely sorry
that the Prime Minister’s speech has
been so disappointing. He is talking
of frustration, but his whole speech
breatheg of frustration. He talks of
disappointment. But what else is it
but disappointment that we derive
from the speech that he has made
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today about his pet child that he has
nursed for the past fourteen or fifteen
years?

1347 hrs.

[Surr THIRUMALA Rao in the Chair]

My hon. friend wanted ug to keep
in mind what is known as perspec-
tive planning. It is true that he is
very much like that gentleman who
thinks that he is moving on an as-
phalt road and does not think that it
is only a cart track, and goeg on with
his eyes on the sky; and when he
stumbles and falls, somecbody else
comes and sayg ‘Look here, you are
making a mistake’, but he gets furi-
ous at him and says ‘Do I not have
eyes?’. That is the king of Govern-
ment that we have. It has eyes, but
it doeg not see, and it does not know
how to see even when others are
prepared to help it to see.

Then, my hon. friend has talked
about planning. He seems to think
somehow or other that the Swatantra
Party is opposed to the very idea of
planning. Therefore, he tried in an
unsuccessful manner to go on twitting
us on that particular point. There
also, he is something like the gentle-
man who says ‘Do you want a Gov-
ernment or not?’; and when we say
“Yes’, he say; However corrupt It
may be, however inefficient it may
be, however useless it may be, and
however gishonest it may be, it is
‘Government, and, therefore, you must
have it"; if we say that we do not
want this kind of Government and
that we would like to have an alter-
native government, or another system
of government or another person to
be in charge of Government, he gets
furious; he says that for a long time to
come, the Swatantra Party would not
have a chance at all to go over to that
side. But the pity of it all is that he
doeg not realise that he has stayed
there for far too long, and indeed, the
very way in which he and his Govern-
ment stick to power goes contrary to
what he himself once said to me when
we were together, namely that there
is what is known as the disease of
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power, That was not his concept.
That was the concept of Lord Acton
who passed it on to him, and he pas-
sed it on to me. With this disease of
power which has taken charge of this
Government, it is impossible for them
either to mend themselves or te
amend themselves. The sooner they
realise it, the better it will be.

Then my hon, friend was saylng:
“We want parity in prices, equality
of in:imes, and economic and social
development” and so on. Are they
not all common to us all? Have we
not also saig so?

My hon, friend Shri M. R. Masani
has once or twice before alsp tried to
educate the Prime Minister and others
about our own attitude in this
regard. ..,

Shri M. R. Masani: | have failed.

Shri Ranga: There is this pamphlet
entitley To prosperity through Free-
dom, where we have stated what the
nation’s aspirations are, these are com-
mon to all political parties.

Shri Tyagi: Was it at the election
time?

Shri Ranga: I am coming to that
also. And the common things are as

follows. We have stated there:

“The area of agreement covers
the aim of g fuller and richer life
for the people through the deve-
lopment of agricultural and in-
dustrial production. It also cov=
ers the equitable sharing of the
benefits of this increased produc-
tion.”.

This is exactly where the Govern-
meat have failed. The Prime Minis-
ter has again and again bewailed over
the fact that the rich people are be-
coming richer and the poor are be-
coming poorer as a result of this plan-
ning. we want equitable sharing of
the benefits of this production. A
further point of agreement is the need
to speedily improve the lot of our



4925 Motion re:

[Shri Ranga]
people consistent with the mainten-
ance of basic human freedoms. In-
herent in this is also the need for a
measure of planning on the part of
public authorities—I want the Prime
Minister to note—and economic insti-
tutions, without taking away—that is
where we want to underline it—the
rights inherent in ga parliamentary
democracy and in the concept of in-
dividual liberty, This is what we
have stood for.

Therefore, it is wrong for my hon.
friend, the Prime Minister, to say that
the Swatantra Party is opposed to the
idea of planning. Then he referred
to the Bombay Plan, and said that my
hon. friend, Shri Masani, had oppos-
ed evenp that. That Plan laid stress
on basic industries on the largest
scale from steel right down to chemi-
cals, that was of the Soviet type. Even
at that time, I would like to remind
the House, whether you like it or not,
I speaking on behalf of the peasants,
complained about the Bombay Plan
saying that it neglected and gave
minor importance to agriculture and
food production. There was also an-
other Plan, to which my hon. friend
did not refer. That was the People's
Plan of the late Shri M. N. Roy. He
gave prominence to agriculture and
warned this Government as well as
the Congress that if they neglected
agriculture, they would be ruining the
country and paving the way for the
pauperisation of the country and the
masses. The Prime Minister fell in
love first with his own National Plan-
ning Committee, next with the Bom-
bay Plan and later on he wanted to
improve upon it by bringing in his
own National Planning Commission.
My hon. friend, the Prime Minister,
wants us to believe that the Planning
Bammission is only an advisory body
and has not got any mandatory autho-
rity. In theory it may be so; but in
actual practice, it is working as a
mandatory authority. Can anybody
in the public erase al] that has ap-
peared in the papers about the mem-
bers of the Planning Commission
strutting about from State to State
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trying 10 samjhao not only ordinary
Ministers but also Chief Ministers in
regard to various matters? Was it
not a fact that the Mysore Govern=
ment was coerced to change its own
decision in regard to the limit of ceil-
ing? Did they not interfere with the
Andhra Government, when their own
Minister in charge of Revenue com-
plained that the Planning Commission
was trying to dictate to them?

Shri Tyagi: Because the Govern-
ment had approved those policies.

Shri Ranga: Which Government?
This Government had approved it, but
there is a State Government. The
Minister, who is a bosom friend and
counsellor, was saying that the State
Governments were all independent,
they had their own legislatures; they
were all elected persons. But there is
this string through the pearl neck-
lace, the string of the Congress Party.
And on the top, there is the Prime

Minister—No, Pandit Jawaharlal
Nehru, He is Prime Minister here,
but there he is counsellor, the top-

most counsellor, the topmost man who
had the authority in this wonderful
democracy to ask all the Chief Min-
isters to vacate, to ask six Ministers
here to vacate and then do what he
liked!

Shri Tyagi: Not as Prime Minister.

Shri Ranga: There are so many
other things done. I need not go into
all of them to show the authority he
is enjoying. He is sitting tightly on
the Planning Commission, as Chair-
man, as Prime Minister here and there
as the topmost leader of the Congress
as a whole, and on top of it all, he
insists upon them that they should
also be as blind as he himself is in
regard to this perspective planning.
That is what we are opposed to.

Let me also say what is the sort of
development we want. Do we not
also want development? We do. We
stand for the balanced development of
capital goods industries, crganised
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consumer goods industries and rural
industries, which will supplement em-
ployment, in the processing of agri-
cultural products. While not opposed
t0 the development of heavy and basic
industries commensurate with the
availability of resources, cur Party
rejects the lopsided priority given to
heavy industry at the cost of agricul-
ture, cottage industries and organised
small-scale industries producing cun-
sumer goods. We want to make life
happy for people with low income.

When I was hearing the wvery
ineffective speech of the Prime Minis-
ter, I thought he was echoing this
very same idea that we have our-
selves placed before the public. We
reject the current pattern of centralis-
ed top-heavy planning of the Soviet
type that they are evolving here, The
series of unachieved targets indicated
in the plan appraisa] is an eloquent
proof for all that, and of the restric-
tions which are intolerable—they
themselves bear witness to it—which
are calculaied to perpetuate the re-
gime of th- party in power. Can you
deny this?

The Swatantra Party stands for
planning carried out within the limits
of the freedoms guaranteed by the
Constitution to develop the growth of
conditions in which the people’s en-
terprise will find full and unfettered
scope. Just now, the Prime Minister
sounded as if he was jealous of the
free peasantry, the free artisans, the
free traders and the free industriali-
ists, and he must have priority for
his own State enterprises, basic in-
dustries managed by the State. We
know what a poor performance they
have been presenting to us. It is not
only Shri Masani who drew the at-
tention of the House to the failure of
the public enterprises; so many mem-=
bers from all these benches of all
parties, including the Communist
Party, have also borne testimony to
the fact that the State enterprises
have not been able to manage their
affairs so well, so effectively, and
produce much and yield any kind of
decent enough profit.
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We believe that for the proper
organisation for such planning of the
affairs of the nation, the responsibi-
lity is that of the Cabinet which in its
turn is responsible to Parliament, This
is exactly what Shri Hanumanthaiya
said yesterday which was also said
by several other members from the
Congress side, and through this House,
to the people. The Government may
refer to such expert assistance as it
desires. It is there that we can cer-
tainly have a number of experts asso-
ciated with all the various Ministries
and also with the Finance Minister
and the Prime Minister himself. Let
them do their work there merely as
advisers and not as bosses, as they
are doing today, not a super-Cabinet,
as the Planning Commission is func-
tioning today; it is even worse than a
super-Cabinet because on top of it
sits the great Leviathan.

Why do we object to this? Because
the Planning Commission usurps the
power of policy making affecting the
life of the nation. Therefare, I am
very glad that at long last after so
many years—after two Plans and
three years of the Third—they have
come to realise that the basic thing
for all our economic progress is agri-
culture, that the basic person is the
peasant, Why have they forgotten
him? Is it because I was not here
a]] these years to remind them? I
have been reminding them again and
again and because they would not
heed me, I had to go out once. And
because they were in danger of being
captured by the communist friends, I
came to their rescue—they were not
even grateful for that—and tried to
protect the peasantry of this country.
In the end they wanted to have co-
operative farming. Why does he not
agree to my suggestion, which has
been dittoed only the other day by
the Minister of Food, that the peasants
should be assured remunerative
prices? Why does he not agree to
parity between agricultural prices
and other prices? Why does he want
to draw a distinction between agricul-
turists on the one hand and co-opera-
tives on the other, and want to favoe
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[Shri Ranga] alive in this country as well as the
co-operatives? And what sort of co- rest of the world. We formed the
operatives? We have had experience Swatanira Party because the Con-

of this in Delhi over gur distribution.
Their representative was here offer-
ing a kind of apologia. Their Presi-
dent had to confess his sin of having
profiteered. But he says that profi-
teering by a marketing society is less
dangerous than profiteering by pri-
vate individuals. Profiteering is pro-
fiteering all the same. It will not
cease to be profiteering when it is
carried on by an institution and will
be profiteering only if it is carried on
by an individual or a number of indi-
viduals who are not organised among
themselves, who do not enter into a
cartel or form a monopoly organisa-
tion.

14 hrs,

Mr. Chairman: Has the hon. Mem-
ber severed his connection with the
ce—operative movement? He is one of
the leaders.

Shri Ranga: I am supposed to be
one of the founders of the co-opera-
tive movement, but I certainly can-
not offer an apology for this kind of
profiteering to be carried on under
the protection of this Government. 1
want co-operatives to stand on their
own legs, compete with the rest of
the trade, and offer better services to
the people, just as they are doing in
the Scandinavian countries, in Holland,
England, France and America. But in
this country it is a protected sector.
Therefore, they want peasants also to
come under co-operative farming, and
when the peasants say “no, thank you”,
Pandit Jawaharlal Nehru is angry
with them. So, I had to leave the
Congress.

How do you think did the Swatan-
tra Party come into existence? It has
not come into existence just because
there are people who are frustrated.
There was nothing in the gift of the
Prime Minister which he and his pre-
decessors were not prepared to offer
me, there was nothing that was not
offered by the Congress to my leader,
and teday he is the oldest statesman

gress Party was going the Soviet way,
the communist way.

Years back, in 1936, Shri Jawahar-
lal Nehru wanted to go the Soviet
socialist way, but seven members of
the Working Committee protested
against it, and then he withdrew that
clause, After Mahatma Gandhi and
Sardar Vallabhbhai Patel have gune
and so many others have left the Con-
gress, he has come out with all these
things.

So many people say that the Swa-
tantra Party has got only a negative
attitude. I would like to say that we
favour democratic planning, which
would yield, in terms of econo-
mics, increased production, pon-ex-
ploitative servicing. We stand for a
non-cxploitative society. We do not
want to allow either State monopo-
lies or private monopolies to exploit
the publie, the consumers or the pro-
ducers. We also want to strengthen
the self-employed sections. My hon.
friend says that the whole of agricul-
ture is private economy. It is not
private economy. They are all sclf-

employed, small independent, f{ree-
dom-loving people. The Finance
Minister was asking: what sort of

kisan is Ranga trying to represent? I
represent all those people who own
less than 40 acres of land, who num-
ber 60 million. Those who have
more than 40 acres number only one
million, and those with more than 100
acres are only 0-1 million. So, T re-
present all these masses of agricultu-
rists.

My communjst friends go on talk-
ing of peasants. Which peasants?
Here are the cultivators who from
22-70 per cent of all the working peo-

ple in this country, while the agri-
cultural workers are only
7:18 per cent. They speak on

behalf of 7-18 per cent, but want to
confuse the House by making it
appear that they are speaking for all
the peasantry, the 22:70 per cent and
also the 7-18 per cent.
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Shri P. Venkatasubbaiah (Adoni):
Every small peasant is an agricultural
labourer by himself.

Shri Ranga: 1 stand corrected. T
am very glad my hon. friend has given
this additiona]l information,

We want minimum wages for agri-
cultural workers, just as they are
asking for industrial workers, based
upon minimum prices to the agricul-
tural peasants, so that there would be
parity between the two; similarly, we
want price parity between agricultu-
ral produce and all ‘other prices.

These are the people for whom 1
speak. Therefore, I have not changed
in regard to my basic loyalty to ihe
peasant. The Prime Minister's speech
is eloguent proof that because they
have neglected the agricultural sector
and the peasants, these Plans are on
the rocks.

My hon. friend Shri Masani said
that we want this plan to be scrapped,
that is this kind of plan as I told the
Prime Minister in the very beginning.
We do not want this Plan because it
has gone the wrong way, and it start-
ed the wrong way, it has led our
people in the wrong way.

I also want to mention what is not
contained in these Plans, but what is
being done by this Government in
order to bring about their vague con-
ception of socialism, where there
would not be any landlords at all,
not any self-employed people, but
only wage-earning masses, who would
be submerged and converted into mere
chattel of a totalitarian Government
which they want to head.

They want to prevent the manag-
ing agency from having any kind of
freedom. 1 am starting from the
strongest people with plenty of money
and plenty of education and organisa-
tion on their side. Even those people
are in danger today. They are like-
ly to be driven away suspended, re-
moved from ‘office. That is the com-
pany law amendment Bill. They
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have formed certain trusts, Those
trustg also Government want to take
hold of. Government, in the name
of planning, have been lending money
to all these industrial concerns. They
want to turn those debentures and
loans into shares, so that they can
quietly capture those companies and
become their masters. My hon. friend
Shri Tyagi was very happy that in a
surreptitious manner they are doing it.
That is the manner in which the Fin-
ance Minister has been carrying on
his business.

Last time also he brought in those
three taxes. He wanted us to accept
him as a wisacre, but what happened
to the Expenditure Tax if it was such
a piece of wisdom? It went the way
of the wind. He wants us to believe
that similarly this measure is going
to help the socialist pattern by boring
all these terrible holes into the ship
of industry, but industry will be
scuttled.

Coming to peasants, they wanl to
bring in what are known as agro-
industries into the villages, so that
these people also can be driven into
helplessness. They have alrecady
given a foretaste of it through their
Gold Control Order. By the end of
the Thirq Plan they are going to
have 20 million unemployed people
in the country, not to speak of the
under-employed people. Not being
satisfied with that, this is their great
contribution. They are unable to
create new pobs, but by a writ they
simply drive into helplessness and
suicide-mindedness more than 5 mil-
lion goldsmiths.

Then, by the Constitution (Seven-
teenth Amendment) Bill, they want
to take away our lands, paying nomi-
nal compensation, taking arbitrary au-
thority to take away the Jand, For
what purpose? Just as they want to
take away industrial concerns for -
so-called publie purpose, they want
to take away vur lands for a so-calle”’
public purpose. Who iz to decide al
these things? In regard to the com-
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panies at least, there is scope to go to
the High Court and the Supreme
Court, but so far as the Constitution
(Seventeenth Amendment) jis  con-
cerned, these things will be denied,
because if it is allowed to go to the
courts, the courts would declare jt out
of court,

They say: they stand by the Yunda-
mental rights. They have been raping
these fundamental rights, destroying
this Chapter on Fundamental Rights,
in the name of the Directive Princi-
ples, but the Directive Principles will
also go the way of the wind.

Having done that, they want to
bring in co-operative farming, collec-
tive farming. We know the result of
collective and co-operative farming.
Let them go to its source and gain
the benefit of their experience. Why
do they want to bring in this out-
moded, useless, suicidal, destructive
system of co-operative farming into
this country? It is because the
Prime Minister wants to be progres-
sive. So, the hallmark of being pro-
gressive is to fly in the face of the
experience of the countries that have
experimented with and gained ex-
perience in co-operative farming

After that, they want to turn all
our peasants into chattel, for deriving
the satisfaction of being totalitarian.
They say they do not want to go the
way of Soviet Russia or China, but
that is the way they want to go. They
call it revolution, and they want to do
it by democratic processes.

These are all things being done out-
side the four corners of this Report of
the Planning Commission. All these
are their games, very well thought
out. Why do they want to do it?
Because they know that in terms of
rupees, annas ang pies, they cannot
deliver the goods. So, with the help
of this House, and wvarious people
manning the Governments in the
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States, they want to subvert our so-
cial economy. Having done it, they
want to create a sense of frustration.
The Prime Minister asks us not to
suffer from any sense of frustration.
What else is happening? He is dis-
tressed and unhappy because agricul-
tural production is not going up.
Here is his own erstwhile Minister
of Food who says: “Briefly stated,
therefore, the farmer as the primary
and predominant investor in agricul-
ture must be educated into schemes
of improvements.” Have they done
it? Have they fulfilled all the other
conditions. In the matter of credit,
they are providing Rs. 300 crores
whercas they should be provided with
Rs. 3.500 crores? Where are they
going to get monecy from?  They are
borrowing money from foreign coun-
tries and are using it as they like for
Plan projects but also for non-Plan
projects. You were a Member of
the Estimates Committee, Mr. Chair-
man, and so you are a party to the
recommendation condemning the Gov-
ernmeny for having spent so much
money on non-plan projectis. Outsid.
assistance may be needed to develop
our basic industries. At the same
time we want more of it to be chan-
nelled to raise the standard of our
people, for protected water supply in
the wvillages? Can we not raise an
international loan for that or insu-
rance against floods and famines?
Can we not get aid for food supply
io the vulnerable sectiont of our
people? Can we not get aid for im-
proving our jrrigation facilities, power
facilities?  After attending to these,
if you can spare more money vou can
utilise it for bigger industries. But
you do not want to do it. The farmer
is the foundation; Mr. S. K, Patil has
said that the crux of agriculture is
the farmer. Are you going to do
things or improve things by subver-
ting his economv, by making him feel
doubtful whether what he is holding
will remain in his hands or not. You
can do it by giving him ample credit.
by helping him to get insecticides and
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pesticides when he needs them, by
giving him every possible assistance
in irrigation, jn power and so ‘on.
That ig why 1 want the reorganisation
of this Plan. ] would start with the
farmer and the villages but not with
these community development pro-
grammes in this way. Nobody need
get annoyed with me because I say
that iy is not a national Plan. [t is
not a national Plan because it can
become a national Plan when there
is a national Government. Has this
Government ever tried to think in
terms of establishing national Gov-
ernment o that it can formulate a
national Plan? Has it been done with
the help and co-operation of all the
political parties in this country?

Shri Sham Lal Saraf: Is it possi-
ble to reconcile the concept of commu-
nists and of yours?

Shri Ranga: If ] reconcile myself
to Pandit Jawaharlal Nehru, I can
reconcile myself to these people
because one is red and the other is
pink, but both are going the sam2
away. There are certain basic things
on which they must be prepared to
agree; even communists in  Soviet
Russia under the leadership of Lenin
had to accept what is known as
NEP. It is possible that the commu-
nists will be prepared for 10—15 years
to come down so low as to swear
by this Government and stand by. it
with the result that the Finance
Minister was thanking them yesterday
for supporting his Plan. In regard
to the use 'of these funds, what are
they doing? Are they inviting the
co-operation of the other parties? Or,
even of their minority groups in all
the various States, dissidents? Are
they not discriminating against their
own dissidents? What do they do
in regard to finding employment for
all these educated people? All those
people who belong to the Opposition
parties angq also to the opposition
group within the Congress are made
to go frustrated because there is no
grand-father or grand uncle for them.
Therefore, it is not a national plan.
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It is not now that I say so, In the
beginning, when the First Plan was
introduced, I wasg in the other
House and I said that it was not a
Gandhian Plan; it is not a national
plan; it was Soviet-oriented with
Nehru's stamp put on it. I said so
even at that time. It continues to be
so, At that time people had no ex-
perience of that Plan; they expected
big things. Now they know that it is
a failure, It is on that failure over
which my hon, friend the Prime Min-
ister is presiding, I cannot congratu-
late him nor can I congratulate the
Congress Benches for continuing to
have the same leadership and not try-
ing to have a better leadership.

Shri Balakrishnan (Koilpatti): I
want to ask. The Swatantra Leader,
Rajaji introduced education on var-
nashrama basis. Supposing the Swa-
tantra party comes into power, will it
be on varnashrama basis?

Shri Ranga: Neither I, nor Rajaji,
believe in that. I would like to re-
mind the hon. Member that Rajaji's
daughter was married outside varna-
shrama.

Mr. Chairman: Shri Bibhuti Mishra.

it fasefar forwr (ifererdY) - -
ofs wgiza, @it gAT FFT A A
o9 agfg FreET

Mr. Chairman: I would request
Congress Members strictly to adhere
to the time-limit.

wt fryfa fox - o i o
g ax g & 7 "9 aF §t A= qE
g 99 qT At gg orw an A gE #

FHTH ATEIT A 7 gAE qEadia
FIAAT F T # Aearn fRar @ A1
s frare a2t &, 39er @ A
qar 9T g 6 gurdy g 9 gw
qTg gU & a1 & gU &, IEE! AT A%
ey & far e § | g WA &
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gfafifgs § dlx g9 fiw &1 oa71 &
WA AT ATRA £ | BW A I9H1 &«
FAame AT T @ faar & 9w W
T AN X oagw @ W g
oI §F 1 IEH ATT AT F FAG
farar wr &

giIfa AR, W WET-AE §
" "ot #frat F, gw oo afaat
1 fgamr @& Ty &1 afew § 77
w&T FgO1 W@ § fF o &t
TR &, THH 3 1 FATTZAT & AR WA
oY 3T FT IHE G@IT EET 0 FE Y
HIGHT FT, F7 AT TAT T7 qT TEL
qHaT & | g9E 79 T2 E eW A
ary & 7 f3 fom s 71 29 f@
ﬁmrn?ﬁwﬁa—-{ﬁa}? Z7 qraEr

a1 2 fF= fa= Sa 5 20 F7 f5aan
T FIAT 2 | AAAT q{F eF 99 ®
& wat & sufem 21 wdar B fF
T FEE F41 T2 JI0 AT ST T
FUR WA TIHA VA 4 F TL A & ar
1 AT I 1 9 5w FTawE 7O
A FTAT A G A2 A FLGH A |
afes gar 5= g2 491 2 fa 20 3oy
AT F1 A F1Z T, AWM gOAT FNE
9 U9z Af7 T3 57

# ag Fg <@ a1 {5 T F1 g
¥ ®EAT AT § W AN W sm@a
g 1 I gwT T oArEd A wa fa
gT &z ¥ T 77 dm faaffa &
faf g & wga g g 7 oww
st & vy faifa 7@ 91 9 &t
St FF 9% S F, G AAT AlaA HIT
3o eaTren & faeY ®Y ot AT A ZWET
i & 77 amr fafem g s |
ag @1 g & g A F F1F
T 2 A ¥ fow F i o
T v 1 gare fag § wffard gerd
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| gt e it St #Y @ew
T} q A I F7 A e @
9% # fad fr ag =1 FEaT & AW
Fw ¥ feam gu & | @y wwawe ¥
FAG FT 7T 27 F1 F7 § A T
A7 17 T A E A g
fain &, ¥ 7@ 9% W wE SN
AR aREr g fade {99 A
a1 77 & | wfew & qgr w@w g
AT FTE ATAT ARG ¥ AR WX
& Fm e Y w2 F s,
IAF HITET ASIE FAST & S99 T A1/T
T FT A R | AR B AT &Y TG
2 | S arEa @, a8 FUE FY a2
FHE & w7 FA FE @ @ o
@ g AW T FC A T H/T FAR
qEl J TR B2 AT, A7 T AT q7 00
T &fFw wma we T35 far .
TFa1 2 % st 7 oy s ara fat
¥t 2 A dfeq sERTET FEE @
arg faar & w1 Z=m w3 Al 38 o
AR qGAR g (gzew)

s THEEE gy (qEET)
qigaE d W@, fEse

ot fawfe fewr w9 T s

Mr, Chairman: As long as I am
here, 1 do not like this sort of beha-
viour. Let him say what he wants;
you had your chance; you spoke as
you liked. I did not allow Prof.
Ranga to be interrupted, He should
not be interrupted like this,

oY faafa frw gy fadd
SreAT FT ATST T WA WY AT 2
F AN TH A AW [F I B Y @
¥ wraw s §, S W ogw A e ad
&Y I ¥ T FT G F AGA I FAG
#t afeadt ) g R o
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o fFd gu & | & awmfa wgRa, w9
1 aqer  9rear § 6 gAre fade
WTE gH AN A9 §H T I F FT
T A9 wES | gHA 7 quedn § faq
g § w7 e oft aven AT R E

awfa wgRE . AW g &
e & afed |

st faufa faw . o1 gmEr o
FrEA /T 37 F FEFre afodr

off TwEEE iR T TR
fras e & 9 woE AT T 9
B

oft fary f ooy - & o Y e,
WY qFUZ TG |

3 & og F FIAT F A HF AA-
AT weaT g 1 wrr feaR w o e
g 2 fF maw 3 gt & g A
AFHF gEE | T T AR | A
W FT GAT O TEL TIAT | FAT @
BT ST & WIT FT 418 Wy 9 &, 9%
e O &, Afaw = Aaw A g
¥ TgT gu ot =T g & 1 g
AeF T a9 ¢ fF FEF wamRr feE
&Y ot @ AT A e @ o @
et WY X g g fr oo S
2 avg F A §, OF A A 77
g8 g | HTEeET oY ag & F g
TY AW & T4 F g, q gAr ar
g, TET g, Y 7Y g, e ey
#71 wawe 08 & fx fomsr graw aea-
A | Feod T faaet weg #7

a2

AT QAT FATE TE | Fer
A% ¢ AfFw oY gromr Gt & S
& wvad # qATS TE 9g qOAT FTCIC
T gt @ foreeft WY =fed 1+ T
Frowr a8 & i adt # ot s &av gar
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g S Gar w0 & fey  geramer
7 A T ETCF 9 ffF F, W
AT dg & e g g A e ¥
Y gEraar faadt @ 98 aw a% ggudr
& A0 7E 1 S AW S S ®
g W 53 W miwe fafaee &
AN FEETQ FEA &, T g A o gy
framr e @ 1| o A @ 1F EwTa
feam arer 7 &1 frew SEge
qrer @ AR dRET FT I §
qz1 FT oY & AfFw g ¥ A
wffendt 77 & fF 9 W™ e F
1T &1 41 99 aIF ¥ AW g1, AV G
FARXA T TGN F A H
FEIATAT FET & | & qEeen Srgan
7 fr &7 91 aor w7 ¥ fo, ot
T St Y R @, s ey
q AT AT A GT G AT E | ST
W o+ A8f i a0 o Gavare #3% a@dT
& @t fowm avg & gane fay g a=ms
AT EFET & 1 HOET FASTT g
g 5 gt &l & 9 fafaex
aed gfagt &, a2 #= g I #
wif® Y &, 707 795 § 7 § |
T &t ¥ I A 0F oF faar A7 grera
AT & ) gL gU WA GEE Ay ¥
F & WY 9T A a9 a2, e
& g 74T St F AR A9«
fafree & amg 51 f5 og aw Y
WA A F AR H @ g IER! gre
FT TG AL FQW JOIET AT HITET
Gt 1 §IER a@ T@AT |

Yo AT@ THFT AT 3Y fAfamw
uFe T & @t ot & formw wrE
co fafemm 9 feEm gt & art
TF TFE # FI% F: AT HAT F: WA IUA
giaT & | gAI AW H g7 w1 09 3
fafags @7 a1t 30 @z %Y Y
geft & o 5 g% amgx & Ay §
IEH g H¥ wE | & g
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g fF e gw uF oFs # oF W qa-
FRAGrI AT gATe ggr wr A 23 fafer-
a9 @A SameT G&T g 9 | gw
ger ¢ 9 fafsmm = o 9w
& WA A FqAT g AT | AT Tg
B AT AT wo AT co AE@ d=¥ dar
gh I faa Qo @&, A
it faem X g AW TAX TE &
¢ fafoga v a= wm 1 afsw -
fat gg qar #3721

aga ¥ a1 F79 ¢ F gwma g
97 3 2 ffam &7 qEEr § gl
FY ZrY | & Fear W@ g 5 mfas
T8 ¥ g9 FY #1919 & | JgF A7
@ a1 fFer oft aga @er @ 1 agA
FST FIH FE ATAT A1 | AT FATSA
ag 2 f fFam #1 9t o7@e a9 3|
g agt g A WT T A1 oATE
Ty § 38 faas mmefaai 1 wn
& fody sz mifz % 43 ¥, 57 a4
FT QT &, 9T F, I FAT AT
Fg a1 F4t 97 d31 a0 WA 22T |
S AR A AT AEIA AG @
g foy ¥ awo 4z & 1% S s
# @t &1 HEEAT AAA AT WO E
g & foey @ s Fr i s
AT ST @Al F HEHH & A0 gATE
agi & SAH ¥ 9 TiEeAY & a9
g TR QT A faAr oo wET A
#t fo g ow i & fa7 37 F1dfredho
o A g 93 AR IT F 9 & F7
FAE A 9F | I FT T A I
T aiff a8 T T FTIF I AT

a0 T 7 & ¥ fave 73w a@
a7 =TT oA § Ay fEee & sEwr o+t
M A EH | WY, WX F wEE A
<@ § ot i g At & A )
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&1 3 qu, Tm, A7 o T7@r & qwr
s &1 zafad framl & s+ w5
et arfs faoe F9@ a9< @i X 39
FH FT T |

gas  ac "7 qifed fx o
framat #1 gafed % &1 1 feew
TeAT 21 FTAT & | UF A1 AT FaT
g & 97 gurar weam dam g & A
@ oz @9 @ w3 3@ W @dw
a3 & Faifs far geftaderar 7wy
AR wfgFat 9% FWIR wF
g1 gafTd w39 fosw g9 st aw
Ffag | zwd A9 g 2 tF =, o
1A FT FHG FTEH BT OTZ 0 T AT
o &7 gE, © F7 Fma Faw
g%, "§ #1 a7 F1aw 7€, waw a
Fd Maw g5 afFa g A1 Free
AT & aE U¥ g AfT 9% e @
AT fFEAT & qarAmed fE o sAEr
T FT FTFe W Tr2A9 347 2 AT
TH &1 f9T7 FT A7 OF 0 ag fifad,
faa awg & dfeal & g & fF amw
fdY 1o 1 37T T8¢ AH A (TFIA
fagra #¢ aa foar qmr &0 fEAT
F1 97 1 gE A1 FT I ATE WA
A fadrr &7 w9 Q¥ g afew o
2w @y €, 39 7 feaam &1 9y gar
grazafr e gma darame #w g
afeq T AT grew @ I9H 29 oar
QAFIARZ $7 ZAT | ZH ART 3T T
UF3 & FG4 a9 & | gEI 99 "
HETE FT MIAT @ 0 FATE OUH AT @4
2 ITET qETETT FY ArAT A=gr AT
faeft at o 0 &7 o FFA )

afgd & Fgar =gar mod
cafar fafreex aga & fF qF aigw
fRITA a1¢ FUW FTF #1319 F47 |
& a=l #T g AR £ 1 gAY
WOqF @ AR FfY qA A G 3 Ay
9 f <dif. sfae & wesr gar §
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wife v Fgar & fe fafaedy &
weF g ¢ 1 [ag w33 wee & it
F fga & feogmr & 1w
a7 AT T T IW A AA
at &t wgare A fed an §
SEAIT AT w1 ATiEq 5 F fFmAT Ay
72T F, TG F1 A FL | WAL
WET § gATE e FT WIS 4 Aq A
FE gage AGN, ™ F AT 49
AT A FIE FAUEE A | WL AT
qTEgT B A, W FATE o F X AT
T 3fad fF frg ag & 3y, Yo #R
oo ®EIT F FIZ IZAAT §, L ITHT
TH qF I q1 AT Faez &Y, faree
T 1T ¥, IEET 49 a3 A0F a1 A
qagige &l faufees ofd @ 2,
IHT W a7 TT A1 FE qAOEe
T&Y, WA I IW a@ I@ A
THLET ALY, 2T TE FTIA T3 A4 AN
#1E 9a7ree T8 | g FTEET 2
9 ¥7% T IEF FREH WL T 4
AT B A3 Y 5T @I At A
qE g At 997 A § A faaan
s ¥ & fr ferd &7 e wfe fean
o |

st qmmw fag  (F7)
I AT F qET agAT &, AT F A&
aEY @gar g |

st fafe fast - @ gfad
framt & T FE wwaATe WG E
faamt @1 #1¢ gmeq & 1 UF A=
FATE | FAT F oY IT 50 G LY
- am R E

st IwEAw aw ;. @E
AT AT, FHAT TEY |

st e oW T
Fifzar ot Wi AT E 1

st faafar foy 37 From 2 fr
foraT @1 WTF qrg & | T & AGT
T g T8 Ty | s fEEE &

Fw o
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#1eq fFar T J1 TS dar g &1
SfFT T FHF § co HY Y fEaW
faFer 9@ @ AT F@T g s
feam s afz afe sr wr 2, ==
FIFH 7@ F | AR TR § |
IFH FTA Fradt 1 e @ gio
SAFI 3,000 ®HIF FT HTEY &1 T |
FWHFGITEAT | FF AT AT F @T
BTT § a7 WTer a1 1 GErET 199 9%
¥ &M TR q@T F | W FRer § &%
fam @ A Saw 3 | wafam &dr &
da1 #1 g€ o & fod wEw feaETA
TE FFIC aNY ATEATE FEE HH
FIHUH &1 fAF19 T F0d 77 FL |

Fea & fFma 929 ¥ &9 T a3
oY FEF SR &0 93T | afed oET
a1 b3 F wraw ¥ @) Far & wifE
&1E G QAT &, A1 F1E ArsH §
o F1€ #q5Z1 AT § | IAF qrEFET
¥ A %7 g 2, afrw #aw fag
0% I qFt &7 fear v @ g
¥ & faamat £ dar Y g€ A Faw
ft oF g FArwe fafesw 7T W
aifed mifs feam & fag 3o @1 &% 1

Tz 5 afae sogdl #1 grem
qga & | afet ara g & Feora o fama
# & Fo Ag fasem a1 ag afael
qAGT T FAT 371 |

A Ay aftam At ag 2 5
g A wgEw ¥ S fR &
FT TAET g, FTX F qF Ao @lo
THo ARAL YA F7 AT T & FAFAN
F1 TH AT FT 947 AG) A 1 &
#97 gHAT &, 7 FT 9YT FAT gV B,
TR FT Q1T HAT GIT 2, WIET A @dv
8 1 A & Brf7 | ag FET § TW@EL
qaara § g9 avg F19 gy =20fEd |

o § & #gav g fF woAm
AT FT ICTRA qGET ARA & AT @A
& fau ot F1 wear ghamm &1
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Wog afe ot framt o g
| e A Y & e
TR K o ot ¥ owgm
i & fag 9t do #ro Hro wmfy
TR MRIw AN w @ E
AT F A & fog oo & 0F 6T
A awt wifgn 1 T oad @
T &1 Yo @Y AL ArHEAT Y 8,
WY @ a6 s 3 afag |

Nt anure fag : warofy wRiew,
% ag y@E FTAr g 6 @ aga ¥ fag
AT GE AT gNT AT A frav @

wafa wgea : wwr anw A
Mag

Shri Bakar Ali Mirza (Warrangal):
Sir, in the last two days, we have
been listening to the debate on the
mid-term appraisal report of the Third
Plan. Surely you must have noticed
that all sectiong of this House, because
of the shortfall in some sectors and
also because our gross national in-
come is rising very slowly, have
Voiced a great deal of concern, It is a
genuine concern. Yesterday, Mr, T.
T. Krishnamachari, in a very brilliant
speech, tried to allay some of our
fears. In fact, he tried to lighten up
some of the dark corners. He is a very
clever gentleman; he appeals to the
head and not to the heart, So, after
listening to him, it is possible to say
it was very brilliant indeed, but T am
sorry I do not agree with him,

Referring to this national income,
which is co-terminous with the rise
in population, he said that the child
might grow up all of a sudden and he
might shoot up after another 2 or 3
years. A very comforting thought,
but all the same one hags to realise
that we are considering the report
as it is today before us. About the
future, there will be another apprai-
sal, another examination and another
verdict, But today we say, the child
you see ig sick and shrinking. You
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kindly diagnose and tell us why. This
wishful thinking or astrological fore-
cast is not going to help,

In the same way, he talked about
inequality of income. He made a
very important point that we want
production and this accumulation of
wealth that is taking place in a parti-
cular sector is producing wealth; and,
since it is performing an important
function we let it go, He added that
when the proper time comes, we know
how to mop this up by some capital
levy or something like that, He also
said that what he is afraid of is not
so much of accumulation of wealth in
a particular sector, but also of the
political power it brings to that sec-
tor. If the purpose of the Plan
itself ig to have a scheme so that
the wealth that is created is concen-
trated in a particular sector so that it
becomes easier for capital formation,
then we must know that. If that is
not the policy, if the wealth that is
produced is to percolate and spread
over we must know why it is that ¢
is being accumulated in certain sec-
tors.

About political power, he admits
that there is political power behind
accumulation of wealth. How is
he certain that the political power
will not be exercised so that they
themselves may get not only econo-
mic power, but also political power.
Can he be sure that in the next elec-
tion after that, he can sweep the
pools if he has not got money to back
the elections? We cannot take it like
that. I would like to point out that
if the power of money is so great,
what about the power that is being’
created in thig codmtry by PL 480—
the amount of money that is in this
country which can be utilised in a
particular critical juncture in a way
that can be harmful to the country?
Can we not divert this fund in sende
ing our students abroad or getting
technical personnel and things like
that? So, we have to give second
thought to these matters and we can-
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not simply comfort ourselves by
saying that these are temporary
phases and we are not to worry about
it. It is a very serious matter.

1 woulg like to digress a little and
refer to the speech of Mr. Masani.
He wanted the plan to be based on
consumer preferences and the market
forces to operate. He was against
planning as such. He ought to know
that even the Marshall Aid that was
given by the biggest capitalist country
in the world was conditioned by a
<_rlau5e that there should be a planned
Investment. Planning is accepted to-
day. De Gaulle is not a communist
nor Soviet-oriented. He is today re-
gardeq as one of the biggest planners
of Europe and the term that is given
to planning there is Plan A La Fran-
cais. Today planning has come to
stay. What pained me very much
was that he referred to Mahatma
Gandhi. That [ would not like to go
unchallenged. He said, if you have
got any doubt, the test js, see who is
the weakest among them and see if
what you are doing is helping that
particular person. On that test, the
Plan has failed, he said. Will he stop
for a minute and ponder how the
private sector comeg out of that test?
The whole history of the private sector
has been exploitation of the weakest
—women in mines, long hours, child-
ren exploited while they ought to be
going to the schools. Thig is the his-
tory of the private sector. He comes
round and says that the private sector
is for the weakest. The mansions of
Maffatal Park and Malabar Hills bon
one side and the slums of Dadar and
Parel on the other are the standing
monument of the achievement of the
private sector. So, to talk about plan-
ning this way ig not really talking
sense, because we want conscious
control over economic environment.
Here in this country, we have got to
build up anq there must be some
plan, some discussion and some debate.
After that, we must build the country.
That is the only way. - So much about
my friend, Mr, Masani.

When they consider the failures of

' some great
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the public sector, they assume that
the private sector never fails, Has
he forgotten the United States in
1933 when all the companies were
crashing, the banks were closing down
and the people were committing
suicide, the unemployment was rising
and all that? It was only the
New Deal of President Roosevelt
that saved the country from the havec.
If we have failed here and there, we
raise a hue and cry as if there is
calamity. It is in the
nature of the Plan that in some sectors
it will fail and in some sectors it
will succeed. After all, it is a plan.
There are so many things that hap-
pen; g0 many altered situations arise;
the world is changing and the poli-
tical tensions come into being. All
that will affect the Plan. Naturally,
some parts will fail and some will
succeed. We have to see if the direc-
tion that has been taken is being kept
up. Whatever it has lost can easily
be gained in the next sten. That, I
believe, our Plan is going to do.

The failure of our Plan is largely
due to the failure on the agricultural
front, About this we must be quite
clear. We all talk about the peasant;
we all talk about agriculture. But
the most neglected sector in our eco-
nomy is really the agricultural
sector. We do not bring to it that
emotion that is necessary for the
succesg in that sector. We do not feel
acutely what js happening there. We
just plan, have cooperatives here and
there, have better seeds and better
fertilisers and so on. And that is
the end of it. How do you feel about
the steel industry? You are daily at
it to find out how much it has pro-
gressed and how it is functioning. In
the same way, you should feel about
the agricultural sector.

In the agricultural sector, there is
a large proportion of what you call
the subsistence farming, 62 million
acres belong to the Adivasies. All
that shifting cultivation is just subsis-
tence farming. What is the good of
your schemes and all that to him when
he is not interested in all thut? He
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just produces enough to get food for
himself and for his family. Similarly,
all those people who have got only 2
crores of land have no choice there.
What is the use of your having new
ploughs, new machinery, new tractors
and all that, when he is not interested
in them because whatever he does, the
amount that he will gain by accept-
ing all this will be so small that he
would not like to have his old order ot
things changed. About 50 per cent, of
our land is in such a condition that any
kind of mechanisation, any kind of
know-how, is not going to help. There-
fore, the essentia] thing here is that
Yyou must change the structural pattern,
Here, I would like to urge upon the
Government of the day that we have
miserably failed,

Now, take the land reforms. We
have been talking for the last ten
years about the land reforms. On
P. 99 of the report, they 1ave given —
I have no time to quote verbatim—
the list of the States where nothing
has been done; even in my own State,
The land legislation of the old Hy-
derabad wag a progressive one. But
when Andhras came ang vested in-
terests and landed interssts eame
they stopped progress of that reform.
Now, every time, Central Government
turn round and say, “It is a State
subject; we cannot do it" That ig a
technical objection and it shouid
not be put very seriously. Here i3

a Party in power which has got the’

interests of the country at heart, here
is a Party in every State, here is a
leadership which because of historical
causes has special powers, special
influence and all that, which turns
round and says, “It is a State subject.”
It is in your election manifesto; it is
a thing committed by every btate, by
the party in power. If thev dd not do
it, it is right that the electorate should
either ask for explanation or create
conditions that they resign. I say,
agriculture will not improve, unless
you change the structural patiern and
insist on the land reforms. It ig high
time that something is done.
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Lastly, I would say that the picture
is not entirely dismal. We have got
the railways, the roads, health, edu-
cation ang also power where we have
made some progress. This ig a sort of
vertebral column of gur Pian and if we
succeed in this, it has got the capacity
to build some round it. So we should
not be disappointed about the Plan.
The Plan wil] surely suecceed.

One thing more I will say—ang I
finish with this—ang that is, in this
country today there is consciousness
growing after the Chinese invasion.
There is an awakening in this country.
About coruption, there is the feeling
everywhere that it must be rooted
out. Similarly, in other fields also,
there is an awakening all over the
country. As a nation—it is a colossus—
it has awakened and is taking a turn
and by that very turn it might itself
change the direction and change the
entire climate of the country. I have
entire confidence in the poup!y: of this
land and I know that if we are to
progress, the smallest, the weakest are
to be cared for. It is our duty—I am
talking about the national duty—to
see that we contribute in a small way
to what we go.

Now, you take, for example, the
streets of Delhi or Bombay and look
at the consumer goods, the luxurious
goods that are displayed there. And
you go to Moscow and Leningard. In
the whole of Moscow ang Leningrad,
there is not a place where it ig so
much displayed as we have it here.
On the other hand, if you ask for
sugar, they say, we cannot stop the
export of sugar and that you should
do without sugar. Thus, we cannot
go far ahead.

With my little voice what I have
expresseqd is that we must take up this
work with the sense of sacrifice and
with the sense of dedicalisi ind [ am
sure we will succeed.

sft wreit W e wwWTlT wEEE,
w9 & ¥ wd Wt AFRA F AT AR
AT THA HAT ST FTGAT | T7 090
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& wqrant § =37 fademarm gftT @
&\ Ja w47 wErm 7 FTemn fE
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& W7 Iq AW F A1 93 1A T qgHAT

4

% WAl wEEm o wTgT 3T

F

ot wTHY TR M WA A
E7AT T 3 OF 37 Aar 3T &, v A
wEw & A1 F67 51 ATz 3 v ana
RAZ ITAAT AL AT ; AT-T AN
gl 2 te aw & /9t frew g0, &4
feAiasr A i a7 @ TaaE
garfrg giw g f& ¢ ad afta g
A7 F AR AT T WIAT JrAAH T
JITJ F102 437 F AW T TT AT
FOAAIT AN TTH JO0H 2T AES
a1 FrT urg 7997 A7 =01 &1 Fa4r
A ZI a7 qFA AfA AAT JTAFAT
7

a7 fag ot WA 90w FF
@ fd wf g7 0F a9z A
forvraa som & 5 w2 @9 § (9
34 &1 FATT 34T Y AT & Tg HIE
A1 gaemar | & fagza w€ fF goma
/41 ZIT W TA FT AT F A AT |
2T AR I T AT § T AT 4HA
ary & org F AT TGAT AZATE
G F farare a7 & faq 59 a®
e grari & war o7 fa|t 4
WAAET TG AT FIfw 7 qF AT
g g< & ¥3T Ta { geAra AT IW
#! 41T &, qq 7F @t F7 FITAT A
T wEAT L
1732(Ai) LSD—S.
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¥ 37 AT H OF SAEIW &AT
1z # fa faw w17 & @4r & ar
¥ adq aiws 79¢3 fad o € uw
am 7 ¥ wgr 9% 9% & $Q AEIT
¥ 7 zAfAE FET WA G4T Y
@AY agife A e ger avad &
gaT AREA q | AT FC IW NI A
T 39 fFg 917 TEEEr F FTUE) A
zar a1 Fer vy faar gwrEfe o
30 faars & & ok 99 4 Tar AAw
§aT gl & | =W THFIX ¥ AT weAQ-
ot A @ W A1 gwd wiws foi
ST #, IF FT AT 98 8, SAidw T
gH W TE | T8 g9 FT a9 a4
ar fx ga7% 3o ¥ G4t #7979 T
2, Al wrst qar @ 2 fF ag
Al 9% TEI & | IAIU qg HWTEE
gt Tw Arrs S 7 IoEA

7 3fg 7 F1 797 fwam Arg g

ZHTE 417 Al 93T 7 91g4-
W T AT/ AT T FRT | RN
F UTAR 77 H{ e aron £ frowg
AT TATIA-713 0 8 ISANT &1 (hrer
FT qg7 AAL TF 31 sdm, G=Taq-
s uF wiawrg fag gem 71T damam
F 77 427 wFEE TMAM AT 3@
I YET & T 9T | IOL 4 H 4y
grwr ¢ 7 fon ofot & woaeag
& fag av=17 & 701, FAwE 7w,
ai-y f§7 @ & A meAm @nr
N7 I AT TE E | W @Rg AT
A& €7 a7 ¥ AT &, a1 A
TGN TT I9F T Ga7 AT & | 99 aw
amaE-aw § & qwAna 1 fameaa
¥ fau 1A 4 a=Tan SR, aq
% U2 AT 2 AL ZAIF | WAT FA
Fgdl & & g% 7 qNT TG TEN—A
@@ aiE o a am wEd i
W T 47 T AT FA G E |
gafau s #wq o1 v g fF @it &
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(1 e T ]
2 T # FB@ ¥ fog dErgO-uS
¥ gadtfa &1 aara §7 faar 07 g%
I8 ¥ foq F147 FmT S

sqErac A% A wHrr &
Wgr THI & AT FIAT & A FIAAT
wam ¥ frewg fear & f wmr 30
& agi fawsr &7 smafagar o w3,
foeg wwer ® QAT Adr 19 & 1 w3W
g X, M & Fm '@
T9AT AT &, 3W A9 T FE AT AG
2 1 AdtaT gz ¢ 5 fawet qx=d &
I @l 7 WA JaT g1 o|FAT 2.
Iq ¥ g afaa w @ & | 7@l aF Qv
T gravy €. areET & A § & el

4l

A qee, o fawfa faa 3
#gr 6 ot @At s g A E A
FIfHET 78I &, gOL &7 £ | a7 3%
2 frd fa & ag 4 & areE T
FEd §, T AU FT W & 7 92 Fgo
¢ 5 wirm a1 fera €, 8T 7 oo
Fag @ g

Shri Jashvant Mehta (Bhavnagar):
May I point out that there is no

quorum?

Mr. Chairman: Is the hon, Member

pure?
Shri Jashvant Mehta: Yes.

Mr. Chairman: Let the bell be

Tung . .
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# fadas T @ ur fF 97 a% qwi
F ofga & TwAfa ® fara s
g AZ wF fear W@ @9 aw
gt &1 faFm 9 dgiEre gemET
d9d 70 2 ) qEd AT gg @ ooy
A% YT T AT F q1T ¥ ag
ag J@ # ag ¢ ¥ fw gwie w1
IR ZATT WM FT ZW0 | FHT ag
Fgd ¢ fF @i X B grRT Tw
ST, FAY Fgat @ ad e smE
Fvit g FgAr ¢ fr fasret og=a aT s
T R | AL T FT ann 9 g
FLHT F A OF JHT F qIXF F1E
gfafraa v eve Aifa fruifes 8 ¥
& 1 & e forert &t fare 3 Amean g
ST fad wr-mifer 9T B o9t &
#IR Fafie &9 § @ | $ramifea
3 it fAw 99T @& F quwar &
TE A AETE | IR ALY 9880 ¥
ATRET FT AT @Y E, AfEA I
SRR AREERGE S G EEA
agt gAY & F a1 F 7S § | AW
sl foels € f& wEras @S-
ymifzy %2 & faq @9 framEt &1
o FY FI SATET AT 2, Al T
T CAITH FH § W FEa & fF 5w q
3 T | TH THEIL F ATSY ¥ GETC
gzt &, FFAT AL & | TH F W F A
g ImAgEER A W e fs w
#T 37 T FT faar sma | HfET g
AR KT AW GG AT H
e ag 2R fF S #Y G A8y

Shri Warior (Trichur): At least
after lunch hon. Members rmust be
coming back. The lunch hour is over

Tz a1 e fofem & & g
FAT I EIT1 | ATHTL HT T THTC FY

by 230 p.m. Hfaat F1 @t F IeqEA T WHL g
Mr. Chairman: Now, there is quo- g

rum. The hon. Member can resume

Bl speeci: T & AHAFT F CEEET T AT

feran fo &k st &, W AT AR & Wi

ot wrely T e - awfa AEEA, #, o a% wEndt ¥ I fraem A
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g, q@ TF d9 AW AFC @)
STET | IR AT fF AT @ adt
AT GRrATT qEdt §, 9% 9@ 0 ¥
arg qwdeE gt g€ e ar 9y
foa & nd a8 ¢ f& faw 33 gwd@z
e qgAT & | WU HaT werRd q
Fa1 ¢ fr st ofare-fae & areg
# w19 F7 F1 9 , ofvran ¥ fegmma
FT T AT § | T 9T AFL 2T FhM,
afe maw ¥ ot F oY g 9w A
Zar o A qgEr ¥ ogEem @ ad,
wg} ¥ IH FT F1E UWIE ALY 927 & |
feeeit & &42fme & #oma oY 9@ A
T TG HT 990 wET 9 AT
AL

WY 7 q® T1Iw g v @
7% T et w1 FTEY, FAF FTAET

oY Y TR A AT TF I
feafs a1 dwrfaw fawioor 48 fear
AT, T T FIE W AT TS T
2 WA | Y AN A W F
g # 99 9% 4 gae @ qrEey
A Tifge—am & ¥ SF-aar F
ATt 9T, FifE Sw-a9T F g 2w
F fAu a-aF % ST H § 1 =fAT
999X qg TAS! fae aw ov @
a2 =ifge |

UF T AT H1 gH qF A AT &
fer foeit &7 <0 wTmaeY &, S forr e
X 9 &1 W AF.T §, IF A T@v
AT § | T8 JIST FT FHeAT w7
SO 2 §FaT & | 39 ¥ qI qWe
@ g 1 wgmd afgEra agdr et
areaTg At @w &, fow & dfaa
W1 @, qxwHT @ @ @ 1 i e
e ag TE & FF gl &7 F607 a3
T 8, afew qRwmY g @ fr o ot dar
&1 @1 &, a SaTeT Frwa o fawar @)
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ot faww qex (wrEnw) 0 o
W AR A & amEt § W A w5
3T }7

st st R T & a1 g
HITHT § | 5 R (AE F a § s
TEY ST § | WA T SqTaT AT
gt |

14.56 hrs.

[Mr. DepUTY-SPEAKER in the Chair]

T Al & art ¥ gw A faegw eosr
&Y ST A1, e B F Y AHAT A
TR €1 aFdr 1 QY &l A1 srafirwar
24T gNIT | UF AT & oA ¥ ww
AT @41 FT fRe 99 & aw faer
AT FATE ST WY ZHL, -G
7 fa. Yo 737 & fom aga w3 WA
FoW IBm AE W @ & fau afe
FAA TAH K A€ E, A T FAC
|

3q aT¢ ¥ o7 g agmr 9w fEar
w17 & FF ag a9 a@Te § "1 Ry
T @A &, 39 & gaAra {F9r
AT | qE FAT AT AT AL GFA B
TAFT & | /WA A Ag TN &1 IHT
& i gemardt aret &1 ag 3feesnor g
T & i deEmal & 99 ¥ 2w & A
3T & gfFat &t fre = ¥ waa
T | S ®7 § ag it gfea &
arEE #Y 99 a9 1 & 5w ow
ST oy & fF a@rd wwET o Te
a5 @ e #1oReE wE
fafreet w@a §, wieg 77 gremT aars
a1 A s ¥ Q) fafaees 4 1 39 91
¥ FerAmsY &7 Gm FEAT frwTer wva
I & fau f& g7 gl 71 Jear
Adrar frwar | W@ &9E) § SN
5 Sat & faoreit 7w &Y, 9« fF g
F1§ gE<T € 9 W1 ag forer wmor #
fauelt & faU @ W R | 99 aF



4257 Motion re:

[ Fraft Trm ea)

Rt et # oqg gfram ad
M, T T HAAUT FHT AL @Y
TR |

AT AaEE, Y €, q war fE
g A AR W R qg fera @
€ | AfFs e wmre A ol A F g
AT T, wifE /@ F & omm,
Mw g Al T ag I F oo
72, afew ot oF 5T @\d fug
A F A0 T a9Tg, a1 g e
¥ | FEQUS WA T AAT AR ATHA
Maz & | @ qg mem 7 wfea
fauzdt & @ gw7 FOAT T =
AT & AT W A o § g
T ITEZAA N A A AT A
o 9 @ f1om o g om
QAT A ¢, A1 OF O aAr 9y
& an S Y7 gk wdt A fogw
S | S dF Te 9FIC A7 feafy o+
AZT AT AT, AT AF FE A
grm 1 gefan smvq ow aTTeY 7 fR
FAF T UG 27 3 T 60 FT | WY
am & a7 g a9 s @ g, B
QAT 379 § T U €39 ¥ 29 F fAn0
AIHAT 1 qATA, TAXT AT E1F 47 7 |

15 hrs,

ot Ro Wi R&N (zFTgT)
HITH T 1F F4T qIGY & 7

A FA M M@ wrE S
& 93 TG A AT aw a0 g W@,
st &g fav. fa fam ot a8 =g a99 &
f& zardt wsrf Y aow & #§ gEy
FRT A FT WY STA F, qF IF &7 Ad0ar
aw & fau

ot fax moEw (awt) ;o
quna § 7
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st &I W T ;AT A A9
29 ¥ gUar deT w6 2, gafav awm=
&1 ¥ guwar ¢ fr Aemad 2w Ay 3w
Vi FLAT A1MeA 1 Al T wT AT AE
F41 Y g fafewa 2 fF g8 = #Y
oA g7 T gzrAr foee, g7 e §
T foopm weaast gr9AT B # g
AT |

FH g TR TECT TSRy
Foeela #9421 g, AW T A | aFgl
g4 oF A fer mr ot 1 3w 3§ fear
gar ar fe Fvmafer wifm & aw
MG 34 At &1 freag e A9t
FICT IFEM WIS AEA | A ] T
9T aATIE ¢ | Femafza e 41 g
FT A A5 99 91 g ¢ OHE AW
Few w1 faeaw sewier A sqmedr
Foa 1 72 ¢ 1 faeorw A FEw g=-
E15f T W1 AV AL 8, a7 faere faw
gl AT A A5 E 1 T
srmifea ww I TF g1 T OE,
I T /A W AL AL A% a1 wASH
¥ 7T FHET T AG 2, T TEAT G
gFal & | ¥ 99 91, T §7 TS TS
9T AT 35 #, 39 91 a1 WT a7 a6
g g @t T 2 o AE
T FT AT 3@ A1 qad & | A aF
TEr FIAT TET & | WEA &1 AT A @l
TE & A A g A ZwAT A § |
ST FEET AW 99 1 g9 I®AT A
g ¥

& 9red & & gk et 31
AR A ®T H 9. 1| F fow oy
&l & f& g7 Al am deem ¥
amEes OfEdT &1 1 mat ¥ &
1 FoAL FHA W # AF A0
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grm, @Y g0 w91 2, Api A @A A,
FEl Age WGt B, agf Al & eggeal
FTAT 200, &7 fr w9 A w]
" FHY & TS R0 FIATENT | TE AR
FW AT & faar 727 g uwar g
faoreit o1 7 e 7Y g W ag W
qgaATT o

2T {2 TAW & ard | v Tgal
qreAT 7 | TE7 w7 A ast fhEl 7
nrr?'a'-{ﬂ?tﬁ'hﬂﬁx? FATE &
fad @zt &0, fAm & gea | ST, IO
S 9 T8 | TH A AT a8 @l
T 2 f aArs & faet Al arcdR at
frery § 5Y T =ew 21 o & AfFa 4
A AT qET ) T ES A IR
ERET gmwrnﬁésmr-rrn 33, Ay
gA A W TE 1T o o anr § S
AT M AT FH T 1T A W
@h a9 AT FA q A F | F
ﬁﬁfff%ﬁmfﬂ\lglﬁ B
BET g AmMA # | A F1 A1 A
gem s F A A @E
GETCEA AT LE E | AT FTA I
d%e ¥ a1 I a5 9, 38 FT A0
T £ WATHF N & W AITAT FT AN
FT4 2, 98 @eTE H 9% 9w |

fomeft aT< @Y awe aq; 91, 97 A1
# L% IATEIW WIS FT AT ATRAT
%ﬂ“«ﬂ?aq'{ﬁmtasmﬂm'{?r
FOEE F AW 9T g2TE oY | SE AT
AAGT T ZET | SE FT AGHT 4G
g1 fF B1E B12 At FeEr &, Ao
Flog 9OX T F HF @A g M WK
#aw a8 a3 qamfa o1, ST AT A
fast & F & 9= < § # Awa g
IA §) AAT AT | I TG @AT & ar
q&AT JTEAT £ (& ST IT FHTIATE F§
/T AT | W9 & fz a1 fe oA
T T QA9 FT FITAT 4T | FR
BT WG $9GT T HT G5 A WIC
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AT UF TAH § o7 & G0 F¢ &,
g a1 gRAT &1 6 747 21 a T &
T HMTGTLT qITNT =t T
1 afvonw ¥z sl Ter g fa e st
FHIE 2@ @7 12 gu&“mmq
g g| W1 @ 5 I

gl # ¥ oF A\ F7 F¢ aEra
FT 2w | drear 9 far o o
¥ gard w7 Afer situa g E §ay
mmqw%aﬁwf}mﬂ
arfer 4Y 1 T F AT FrE HeqeEAn
T el arfer e oo oz oax
T2, ¥ a7 T AT @l 9y
AT ATT &1 3T F1 &7 F777 2 A T
giq & foa &7 a0 & =7 97 oo
femrar smeer € 1 A7 & AT G A
7g ¢ B GqmnT @ g ma Fea
AT A g T Az A fE A &
ST @ RT 2, A qTET TTaeET & oY S
Feqard wEr s o i
AT F TET 5 g =0fgd 1 gt 3w
F 9 fIFT 499§ gAv gra agT T4
BT AT Ty &, aga st s @
TERT =F qUM jar ¥ /) 5T &)
LT IFAT T dvey aier # & | Y
# oY s gAY g &0 gf A v
FHFT FAIAT G AT F4T IA AFTCT FT
AT T, 48 N &) a5 & | "’
TEY gIa qiwd) ¥ WY @ Y @@ nm,
B AL TG AT FHAT | ¥ /Y AHC
dmig & 9w @nT § I
araer & & fae, s fA 5w ad
AT § g9 AT FIW FT YHd, Y
afesT gaTe @1 4w F1 0 ¢, 97 faercor
gWIR AT T@T AT g, 9EH 9% WP
gt AT g K wgar g fr d Sy od
& T HelT AgRT ' FT | i
ar§ @1« ¥ gu & W & guAT Sgar
¢ o &7 ard arel § o s w73 o
@ & 9 A &qd | fom & o A gwa
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[T w7 ]
e AL R, 7 I gur faar @,
s fasar ¢ =i 7 & fedY gqT ¥
§ NeaTe faemr &, 37T a3 & mw
T #2, 78 70 fAEeq €

Shri L. N. Bhanja Deo (Keonjhar):
Mr. Deputy-Speaker, Sir, I am happy
to have listened to the debate for the
last three days on the mid term
appraisal report on the Third Plan, Of
course, there has been a lot of criti-
cism in regard to the shortfalls, which
is but natural, because when we
make an estimate, whether it be for

a family or for a State or for a big.

country like India which is a federa-
tion after all of States, there is bound
to be some shortfall in achievements.
Moreover, during this period, unfor-
tunately we had to face extraneous
difficulties like the unexpected Chinese
invasion which halteq our plan com-
paratively because we had to divert
a good part of our resources for de-
fence preparations, which is vital to
our country at present. No doubt, we
have carried both the burdens of
planning as well as defence prepara-
tions, and we are proud to do so.

There are certain shortfalls and it
will not be right for me to sive Gov-
ernment credit for all that they have
achieved and not point out their
failures in a friendly critical man-
ner. For example, at the beginning,
we had a small base for our transport,
but unluckily due to the invasion that
got an incentive and we had to recast
our plan to meet our transport re-
guirements. Though that is eventual-
ly good for the country, we should
have foreseen things and planned the
development of transport in such a
manner that even if we had not to
face the Chinese Invasion we could
have built up our transport economy
0 that it would have provided a
generating base for our Fourth Plan.
No doubt, we have achieved consider-
ably in that regard and have made up
our shortfalls. But here I would
point out that there was
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a committee appointeq called the
Neogy Committee whose job it was to
formulate our transport plans to en-
sure that there was no conflict
between rail and road systems of trans-
port. Unfortunately, this Committee
has not done much so far and every
time we raise this matter, we are told
that we are going to get their report
which will contain recommendations
for building up the transport economy
for the country as a whole. But we
fing in a developing economy that
what we have done a few years back
becomes stale and of past today
unless it is attended to in time. So
unless there is definte cu-ordination
between rail, ang roaq transport, there
will be bottle necks.

Another fact concerning transporg is
the diversity in regard to the taxation
policy followed by different States.
States have different tax structures
which affect the transport economy,
which unnecessarily leads to competi-
tion between them; thereby one State
is undercut while competing with
another. We should ensure that there
is no undue competition and & trans-
port economy is built up suitable for
Indig as a whole,

In this connection, I may refer te
Paradip Port. I am glad our State has
taken it up, and it is eventually going
to come up. Its development is very
essential for our manganese and iroa
ore trade and the economic growth of
Orissa, and ] will be happy if a little
more attention is paid by the Central
Government to it because there is no
deep sea port in that part of the coun-
try, and if it is built, eventuaily 60,000
tonners from Japan can come to haul
the iron cargo to their country, which
will not be a small achievement for
the countiry as a whole.

Shrimati Yashoda Reddy (Kurnool):
There ig Visakhapatnam

Shri L, N. Bhanja Deo: This will
be deeper thap Vishakapatnam, and
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them the contracts, and they

4264

only

of water for the bigger vessels to pocket the windfal] commission. I am
told the STC is the dumping ground

«€0me IN.

.total imports in 1962-63 were about and that is why it has failed.
and total exports be happy to be contradicted by the

Rs, 1,000 crores Y
about Rs. 688 crores, resulting in an hon. Minister,
adverse balance of about Rs_ 390 cror-

in 1962-63 were Lastly, the power shortage in my
about Rs. 35 crores more than in .4 o5 the country can be ably met

~e5,

1961-62, and in the first nine months
of 1963-64 1 am told we have already
attained an increase of nearly Rs. 73
crores, which is not a mean achieve-
ment, but we will have to be careful
about our adverse balance of trade.
There¢ are 700 items of export, and we
have practically excecded our previous

Our exports

for the unwanted officers of the differ-
Coming to international {rade, our  ent Ministries and the different States

1 shall

if the new 1963 plan put by our Gov-
ernment before the Planning Commis-
sion is executed. The Prime Minister
wag speaking about perspective plan-
ning, and that is why ] wish to point
out that if we develop the Tikerpara
dam, it will meet the power shortage
of our State and also adjoining States.

figures in all of them excepl raW  This 5 what our able Governor and

woo] manganese ang untanned hide.
Our exports to USA have increased
by Rs 12 crores, to Asia by Rs. 12

crores; to Western Europe and EFTA

‘by Rs. 11 crores, to UK, by Rs. 5
crores and tp the Communist countries

by Rs. 15 crores,

of thig achievement of our new Min-
ister of Internationa] Trade.

But I should also draw attention to

We can be proud provides for

complete flood

our failure in manganese ang iron ore and recreation

trade, We have the STC and now the

the then dynamic Chief Minister who
were instrumental in drawing up this
plan, have said about it:

“The May 1963 Plan for Orissa

all the features

covereq in the TVA plan, namely,

contro] of the

equally treacherous rivers
Orissa, power, navigation, fisheries

of

facilities, It does

something more; it will provide

Minerals and Metals Corporation also, irrigation to mnearly 7 million

but I am sorry the STC, owing to an

absence of a clear-cut policy and func- acreage under

tions, is only an agency of the Gov-

acres ip addition to the present

irrigation. Given

the resources, what the TVA has

ernment to collect windfall profits achieved for the Tennessee Valley,

from the private trade, and is natural-
ly causing only pinpricks ang hard-
ship everywhere in the trade. The Stateg of West Bengal,
STC does not fit in with our socialis-
tic society, because an element of ex-

ploitation rules

methods.

their  business

They do no tangible work Mr. Deputy-Speaker: Amar

the Orissa Plan can achieve much
more for Orissa and the adjoining
Bihar,
Madhya Pradesh and Andhra and
possibly in a shorter time.”

Nath

io deserve the commission from the Vidyalankar. Ravindra Varma. Shri

private trade which is doing “A” to

“Z" of the so-calledq business of the

STC,

dar

have entered
agreements, but in the last goven years
they have not been able {o sell one
ounce of manganese ore; on the con-
trary, the private parties have brought

collecting revenue {rom cultiva-
targ without developing the land. They

It can be compared to a zamin- Shri P, Venkatasubbaiah:
Deputy-Speaker, I am highly thankful
to vou for giving me this opportunity
into joint marketing to speak on the mid-term appraisal.
Onc who heard the Prime
and the Finance Minister yesterday
about the efficiency of the Plan and
its objectives shoulg not be under the

Venkatasubbiah. . .. (Interruptions).

Mr.

Minister
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[Shri P, Venkatasubbaiah]

impreshion that we are heuding to-
wards dictatorial or totalitarian State.
1 listeneq atiuntively to Prof, Ranga's
speech about the rights and privileges
of the small farmer. Seventy per cent
of our farmers live on uneconomic
holdings May I ask him what the
remedy is if they have to increase
their yield? He says that co-operative
farming is a forcign idea imposed on
the farmers. 1f 1 have correctly
understooq it, it ig not collective farm-
ing or an imposition thrown from
above op the smal] pcasants. It is
voluntary co-operation among  the
small peasants with on. or one and a
half seres of uneeonamic holdings and
are unable to make a living It helps
to avoig further fragmenlation, to
avoid shortfall in production. I can
say from my experience that where-
ever there was an honesi attempt
made, it has proved a great success.
We should not mix up collective farm-
ing and co-operative farming; there is
no complusion or pressure here.

The failure that has been pointed
out in our planning is not new. * The
gap between the average per capita
income of the developed countries and
developing countries is - alarmingly
wide; the ratio is 10:1, The rate of
growth in such countries is consider-
ably lower than in richer countries.
With a high rate of population in-
crease, the disparity is growing. Un-
developed countries become poorer
and poorer in relative terms, though
not in absolute termsThat is the
case with India and with other under-
developed countries who suffer from
industria] disadvantages compareq to
the richer countries. It is in that con-
text that we should view our progress.
From 1961 Census we find that our
population has gone up by 22 per cent,
Taking that into account, we can see
that we have made some planned pro-
gress, in spite of this population in-
crease,

Severa] suggestions were made by
hon. Members about agriculture. The
Planning Commission have failed to
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point out whether there has been in-
creased tood production in irrigated
arcas. Yesterday, the Finance Min-
ister told us that during the 2} years
of the present Plan, nearly 22 million
acres of land, fresh mind had becn
brought under irrigation schemes,
minor, medium ang major. I want {o
know whether the per acre yield in
this area has gone up and if not, why.
They say that our agriculture is sus-
ciptible to vagaries of monsoon, I do
not dispute it. When we find pro-
gressively more land under irrigation,
what steps have been taken by the
Government or the Planning Commis-
sion to 1nerease per acre production in
irvigeted Jands? It is the Jowest in
the world. Perhaps the per acre pro-
duction progressive farmers may com-
pare well with world records, but not
that of the average farmer. So, he
shouldg go into the causes that contri-
bute to the low per acre yield. Then
only we will be able to know the
difficulties, The assistance that a far-
mer gets from Government agency
or any other agency has to be co-
ordinated ang they have to help the
farmer directly,

Take the instance of fertilisers. Our

demand is estimated at 6°89  lakh
tons. I feel that it may be more.
Even then, we import 2-3 lakh

tons and we produce certain gquantity
here. The interna] availability, in-
culding imports, meets only a portion
of the requirement, which I feel is
under-estimated, How can we expect
to raise the per acre production? In
the mid-term appraisal, there is no
mention how to make up this gap.
Our ultimate target ig that we should
produce one million tons of fertilisers.
How far have we progressed in this
direction?

Let me come to the question of the
supply of water to the farmer. There
is a wide gap between the available
irrigation potential and actual utilisa-
tion. In this matter we have to
depend upon State Governments and’
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they plead their inability to finance
these irrigation projects. There should
be a co-ordinaied approach to these
problems. IL is true that agriculture
and irrigation gre matters for the
tates, 'till they shouid find a way
of taking over important electricity
grids crealed in this country. The
Central Government should have
overall supervision over the cleetri-
cily grids that are to be formed. They
must also see that institutional eredit
is channclled only from one direction.
Here the Finance Minister has  been
telling us that we are not masters over
the State Governments and that they
have got thier own legislatures,

They have got their own way of
doing things. I honestly ask them: you
have been chioking their sources of in-
come. When they come up with certain
taxation measures, or when thoy want
{o raise their  revenues, you do not
a'low them to do it. You want them
not to do il in their own way. Take.
for instance, prohibition. I personal-
ly fecl as a Congressman that prohi-
bition is an important social measure
that will help, in a long way, the
poorer sections of the population. But
when we sece its actual implementa-
tion, even an honest Congress worker
feels that it has failed miserably. In
my State of Andhra Pradesh, hundred
Congress legislators sent a memoran-
dum to the Chief Min'ster to scrap
prohibition. When they come forward
with such a measure, a directive goes
to them from here that they should
not do it. The Central Government
wants the State Governments to raise
taxes and come up to the expectation
of the Planning Commission. Where
could the States get their resour-
ces? They have only to tax the
agriculturist and levy an exces-
sive water rate and increase the
land revenue. Then there will
be dissatisfaction and agriculture
will be hampered. You did not allow
prohibition to be scrapped there. The
State Government have tg resort to
auctioning neera shops. It is a clear
violation of the prohibition law, but
that has been done. There is no other
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So, in
way, what you wanted
them not to do has been done by them.
When you have complete confidance |
in the State  Governments, you will
allow them w0 have their own way.
The implementation or prohibition has
not only fai.ed but i1 has also corrupt-
ed the social 1fe; it has corrupted the
officiols and it has corrupted the pub-
lic men and the anti-social elements
are coming into prominence and they
are having their say not only in poli-
t.cal maticrs but also on the social
system of :his country.

All  these matiers are to be
considered. So far as land revenue is
concerned, I lknow that land reforms
envisaged by Andira Government
were on very progressive lines, but
at this level this Governmen: asked
them to adjust their land reform
meassures to an all-India pattern. The
Government ang the Planning Com-
miss.on wanted that orchards, mecha-
nised farms, sugarcane cultivation etc.,
should get exemption, with the result
that the big land lords retained their

own land and the land reforms have
had no effect on them.

Our State Government has a'so
been planning that you should not
overturden the State Governments
with many of your schemes. Take,
for instance, the State of Andhra
Pradesh. Even before the consirue-
tion of the Nagarjunasagar project,
it was self-sufficient in foodgrains.
Now, a huge, gigantic project at a
cost of Rs. 145 crores to Rs. 150 crores
is being constructed there. Our Gov-
ernment have been requesting the
Central Government to treat it as a
national project so that their finances
would be diverted to more useful pur-
poses, It is a project that is going to
help the food production of the whole
country. It is going to help the other
States by sending the surplus food-
grains to them. Even the other day,
the Maharaja of Bikaner was also
pleading for taking over the Rajasthan
Canal project of the Rajasthan Gowv-
ernment by the Central Government
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as a Central Government project, or
a national project. The Planning
Commission and the Government of
India must give a serious thought to
this aspect and see that these projects
are taken over by the Central Gov-
ernment.

There has been a justifiable feeling
in some of the States that there has
been a lupsided development in this
country. There has been some regio-
nal imbalance. That also will not
work for the good of the country, nor
for a good economic position, Only
very recently, one public sector pro-
ject has come to our State, a plant of
the Heavy Electricals. Ewven that had
been split up:; a portion of it is being
kept and the rest has been sent else-
where.

Shri Nath Pai (Rajpur): Mr
Deputy-Speaker, Sir, I should like to
recall to the House the debate which
was raised in this House on the 22nd
June, 1962. The motion was that this
House takes note of the serious short-
falls in the targets of the Third Five
Year Plan and the growing misappre-
hensions in the country about the im-
plementation of the Third Five Year
Plan, I had the honour of moving
that motion. During the course of my
submissions to the House, | had re-
marked:

“1 believe that an awareness of
the malady is half the cure and it
is in this spirit that I shall try to
bring to the notice of the hon.
Minister of Planning some of the
fears that are being sometimes
legitimately entertained in some
quarters.”

Normally it is not good manners to
quote oneself, but there is a certain
nexus between what I have to say
ioday and what is happening and
what has happened on the 22nd June,
1962. 1 procecded to say then:

“There is another difficulty. If
the pessimists who are trying to
create and foster a defeatist men-
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tality in the country are one
source of danger, there is another
danger which comes from the mi-
nisterial quarters, those who think
and are never tred of telling that
nothing is wrong with the Plan:
that the Plan is going on splendid-
ly; everything is very rosy and
there is no cause for concern or
anxiety.”

I think those who were taking a
serjous interest in the economy of the
country and the future of the Plan
were beginning to feel perturbed
about way the Plan was proceeding,
but in spite of all that we did to rouse
the Government, what was happening
to the Plan? The only response that
I could get from Shri Nanda who was
then the Minister in charge of this
subject was this:

“l found that certain things
which were done in good faith
were twisted and exploited and a
straightforward presentation of
certain facts relating to a parti-
cular sector of the economy was
availed of for the purpose of pa‘nt-
ing a picture of the economy which
might frighten anybody.”

I did not done anything of the kind.
1 had pleaded with the House
and with the Government that
the Plan was likely to run into
heavy water, heavy weather, and that
unless the Government bestirs itself
betimes, the grand hopes which we
were entertaining regarding the fulfil-
ment of the Plan would be going awry.
But the only response of Shri Nanda
was an accusation that we were try-
ing to exploit the difficulties. Unfor-
tunately, anybody who tries to awak-
en the Government to its own res-
ponsibility, instead of being treated
as a benefactor, is condemned as a
detractor. But, has something better
heppened today?

The document that has been given
io us today has its virtues, but I have
to point out that what the document
in il generality had {o admit is far
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worse than what I had feared in 1962.
Before referring to the document, I
shoulld like to refer to some of the
things that were said here yesterday
by the Finance Minister. What exac-
tly are the criteria by which we shall
be judging whether the Plan is suceed-
ing or failing? 1 think the criteria
will be the targets that we set to our-
selves; secondly, the expectations of
our people; thirdly, the particular
context in which  the Plan is being
implemented, that context here being
provided by the twin danger that is
facing us across our frontiers, and the
necess.ty of better production, quick-
er production and greater production:
and fourthly, by some comparisons
with countries which were placed in
similar conditions and having tried
like us to get rid of the inheritance of
the past. These are the four criteria
by which we shall have tg judge our-
selves.

1 am afraid deliberately the Gov-
ernment have chosen wrong tactics in
dea'ing with the debate that is taking
place in this House. They have cho-
sen to concentrate their fire on the
vulnerable, sitting left, target of the
Swatantra Party., The Planning Com-
mission and the plans of this country
do not need to be defended and pro-
tected from those who reject plan-
ning, who are opposed to Planning.
Government will have to justi-
1y its performancc vis a vis the Plan
before those who accept the Plan and
the necessity of Planning. But you
have chosen this diversionary tactics
deliberately because once you choose
the Swatantra Party as the main tar-
get and 3 war-cry is given against
them, it is easy to appeal to the parti-
san spirit in the Congressmen, to get
them together and make them forgel
the failures of the Government. It
may be good tactics, but surely not
the way of proceeding o create con-
fidence in the country that the Plan.
though belatedly, wil] be rescued by
the Governmoent, Particularly, the
Prime Minister seemed {o me to be
inlerested more in hitting not at the
fargels in steel, coal, pig iron and the
many things which we need to produce

AGRAHAYANA 20, 1885 (SAKA)

Report on Mid-
term Appraisal of
Third Five Year Plan

in this country, but in hitting at Mr.
Masani and Mr. T. T. Krishnamrchari
indulged in some shadow-boxing.
After listening to the speech which
he delivered yesterday, 1 am begin-
ning to wonder how serious Govern-
ment remains about what it pro-
claimed at Jaipur and what is going
to be inscribed as its main plank at
Bhuvaneshwar. I am afraid that
speech, though delivered with his
individual grace and confidence which
he brings to his speech, has complete-
ly failed in removing doubts, answer-
ing questions and allaying fears. But
he has created new fears, He has said
something which I find it very diffi-
cult to reconeile with the basic concept
of sorialism as it has been known to
socialists who do not use the word
‘socialism’ as a slogan, but as an arti-
cle of faith.

Mr. T. T. Krishnamachari said, “I
am not concerned about concentra-
tion of wealth; I am concerned with
production.” He will be worried, he
says, if concentration of wealth leads
to concentralion of power. It is an
extraordinary statement coming from
a man who wanted to defend socialism
from the attack of the Swatantra
Party. Concentration of wealth and
concentration of power are not sepa-
rate. They are inseparable, inextric-
able. Just as day follows night and
night foMows day, concentration of
power is bound to come wherever
there is concentration of wealth. Mr.
T. T. Krishnamachari wants us to
believe that he will go on feeding the
tiger with fresh meat and will pray
that the tiger wil] turnout to be non-
violent and vegetarian. It is a good
prayer, but the tiger may refuse to
cooperate. It may turn out to be a
man-eater.

He says there may be concentration
of wealth; let us be worried about
production. I am not under-estimat-
ing the role of production. I know
the cheap gibe that will be given to
us and I hope My Bhagat will not be
falling into that trap of telling us,
“If we do not produce, what shall we
have lo distribute to the people but
poverty and misery?” Let us not try
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to create such a dilemma and score a
debaiing point. If that be the main
conicnion, I think you have given the
green sigaal for  proiiteering and
blackmarkcting.  Yesterday, when you
said it s nol the concern of the Gov-
ernment tu prevent concentration  of
weailth, why write it every time 1n
every Plan that 1o bring aboui great-
er and mure cquilable distribution of
wealth is one of tne pr.mary goals and
objectives of our planning? What
Mr. T. T. Krishnamachari said yester-
day made the who ¢ debate with Mr.
Mausani as shadow-boxing, becuuse this
is preciselv what Mr. Masani says;
th's is precisely what Lord Beaver-
brook said; this whal preciscly Mr.
Erhard says. They say, set th: eco-
nomy free and evervihing will follow.
I think wec were trying (o do some-
thing different. [ think in his eaper-
ness either to score over Mr, Masani
or to allay the fears in some quariers
in placating whom  Government is
more interesied than in boosting so-
cialism, he has made statements which
definitely raise alarm and concern in
all minds. He said, let concentration
of wealth take place; 1 will take care
of collecting it later on. Was he fair
to himself? How does he reconcile
it with h's own speech in Madras that
there is tax-evasion of between Rs. 200
crores and Rs, 300 crores? If it is so
easy to collect tax. how is that we have
only 400, T00 or 900 assessees who pay
wealth tax, super-profit tax and ex-
penditure tax?

It is no use te'ling, let there be pro-
duction of wealith, which we certainly
want. But what is going to happen
to that wealth? 1 am afraid what has

- actually been happening is there has

been an aggravation of inequality
during the past 12 years. We thought
that the Government would take

alarm at this development and try to
take corrective measures, But Mr. T.
T. Krishnamachari, the architect of
India’s economy has blessed this pro-
cess and said, time wil] take care of
it. After once you say that, there
is ‘no necessity for him and the Prime
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Minister to go on quarrelling with the
Swatantra Party, because the Swatan-
ira Pariy does not ask anylthng more.

Let us sce the reaiities. The Prime
Minister said this thing today, False
hopes ure created about this unreal
quarrel between the private sector
and the public sector. Nothing is being
dune in this country to {oster, to
strengthen the public sector and make
it live up to the expectations which
we entertain about it.  The Prime
M nister is always interested in rais-.
ing false hopes in this country. He
said, there will be dominance of the
public seetor. Is thnt what you have
been  doing? I will read fiom the
Plan and a'so from the champion of
private capital in Inda. The third
Plan has this to say:

“With the rapid expansion of the
economy, wider opportunities of
growth arise for both the public
and the private sectors and in
many ways their activities ara
complementary.”

This is what the third Plan says. Then
why raise this false bogey, this shadow-
boxing, this false plea that the public
sector is going to play a dominant
role? That was the phrase he used
today.

Now, how does the wiser private
sector look at all the boosting of the
Government? Here is what the Presi-
dent of the Indian Chambers of Com-
merce said:

“The size of the Plan is more or
less the same as proposed by the
Federation and the allocation of
resources between the private and
public sectors and between diffe-
rent flelds of production is broad-
ly the same. This evinces the
identity of final objectives.”

Why all this shadow-boxing? I am
sorry I have to repeat it, because
some of us are getting sick about the
quarrel between socialism, public sec-
tor and private sector. Basically the
policies pursued by this Government
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have been encouraging, sustaining and
strengthening the private sector, 1t
is far better to be honest by the Swat-
antra Party ang say that is our policy,
rather than go on deceiving Parlia-
ment and the country, because you
will be judged not by your profession,
but by your practice, your perfor-
mance, the fruit your {ree is going to
bear.

May 1 say that the chariot of plan-
ning in which we were supposed to
ride to the temple of plenty and pros-
perity hag become bogged down in the
quagmire of ministerial sclf-compla-
cency, administrative inefficiency and
organisational inadequacy. Planning in
Indi» hag lost all ity colour. It has
become completely pale, pallig and
palsv. 1 do not say it for the sake of
the joy of alliteration, but bzcause
that is the only thing than can express
our disappointment,

Basicallv planning presupposes
boldness, e¢nterprise in  conception,
lucidity in exposition and drive in

implementation. Planning is scienti-
fic concept. I: has nothing to do with
that pathetic Micawber mentality and
that bewildering fatalism which cha-
racterise the mental'ty of the Govern-
ment during the past 10 vears. Plan-
ning con be propelled by the power of
popalar  participation and suporl,
wiich can be generated and sustained
by an unfailing visicn, by unflagging
vigour and by constant vigilarce.
These are the essentinl instruments of
modern development. If we discard
these insirumentie and try to take re-
sort to such dubious crutches like
the Sadhu Samaj, I am afraid we shall
have te reconcile ourselves not to &
forward march. but to that slow.
crawling, limping.....

Th, Minister of Home Affairg (Shri
Nand1): How dres Sadbn Samaj come
in here?

Shri Nath Pai; It is one of the
major instruments of fulfilling the
‘targets. How often you appeal to
them!
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Shrj Nath Pai; I would like to
speak for another 10 or 15 minutes.

Mr, Deputy-Speaker: [ am s0rry; he
can take 5 minutes mcre,

Shri Harj Vishnu Kamath: He ig the
only second speaker from our group,
Time may be extended also.

Mr. Deputy-Speaker: I promised
that 1 will give 10 minutes to  Mr.
Dwivedi. | have given 15 minutes.

Shri Nath Pai; While tnanking you
for this generosity angd courtesy which
you are extending, may I say that was
when the time was not extended? But
today you were pleased to announce
that the time has been extended up to
3 O clock. Cenainly yeu want at
Ieast one  objeclive analysis of the
Plan,

Mr. Deputy-Speaker: That js why I
have given 15 minutes.

Skri Hari Vishnu Kamath: The Chair
has always got the discretion to extend
it, when the Member is making a
contribution to the debate, and 1 am
sure you will agree that my colleague
Shri Nath Paj is deing so.

Mr. Drpaty-Speaker: You can take
another five minutes,
Shri Nath Pai: The burden of the

Prime Minister's speech was some-
thing like this. He said that the Plan
may be failing here; the Plan may be
failirg in this target or in that direc-
tion, but broadly spcaking the Plan
is succeeding. We may be failing in
this target or in that target, but the
Plan succeeds. It is like saying that
the pillers may be falling, the founda-
tions may be rotting, the ceiling may
be caving in, but the grand edifice
stands in tact.

The Minister of Planning
B. R. Bhagat): No.

(Shrl
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Shri Nath Pai: I do not understand
this logic. We are failing in every
sector. We are failing in eradicating
unemployment; we are, maybe, failing
in promoting greater equality; we
may be failing in reaching the agri-
eultural target, the industrial target,
the target in saving and investment.
But broadly speaking, we are succeed-
ing. Now, it ig a bit difficult for some
of us to have such a perspective.
And then he went on to the forward
perspective planning saying, “We have
started doing thinking.” He has
talkeq about the magnificent job that
the Planning Commission ig doing. I
think, they have taken at least one
right step regarding the Planning
Commission. They have invited one
of the finest minds in the country to
look after planning after having tried
themselveg for very long and found
that a surer touch is needed. But
whereas agreeing with the Finance
Minister regarding not bringing in any
individual and offering individual
criticism, may I say, none-the-less, it
remaing the right of this House to
offer certain legitimate criticisms re-
garding the functioning of the Plan-
ning Commission. The Prime Minis-
ter, of course, tried to make a fun by
saying, “One hon, Member asks for
expertg to be the only Members of the
Planning; another Member asks for
Ministers to be the only Members of
the Planning Commission. But we
are believers in co-existence and 80
we have mixed the two, half Minis-
ters and half pxperts and we have
created a Planning Commission. Now,
that was quite all right as a theory.
What we demand is: how other coun-
tries are proceeding with their Plans?
The Soviet Union was there; there is
France today. I would like the Plan-
ning Commission and Shri Nanda to
have a note prepared on the Planning
Commission in France. Its gize is one-
fifth or one-sixth of the Planning
Commission of India,

Shri B. R. Bhagat: In France—I am
glad the hon. Member has mentioned
that—there are 3200 people working
for the Plan there.
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Shri Nath Pai: I am now coming
and giving him a close analysis. My
submission to the new Planning Min-
ister—and since Shri Nanda will con-
tinue to evince interest in his old baby
though it has turned to be a litile
anaemic and slightly rickety—is to
bear these suggestions in mind.
Firstly, let us have a full-cale study
by an independent body of the Plan-
ning Commission and itg working.
Then, it will disclose this is the
pattern. 20 per cent. of the employees
are Class IV, 45 per cent. are clerical
staff and only 25 to 27 per cent. are
those who do some thinking and the
Planning Commission's principle jobs
should be looking forward, thinking.
assessing, estimating evaluating and
offering criticism. This should be
the main task. If Ministers, as the
Prime Minister claims, cannot resign.
why is it obligatory for five of them
to be sitting there. 1 would like to
have a tabulated analysig as 10 how
many full-time Ministers attend meet-
ings regularly, I do not want to go
into details. But a close study has
disclosed some alarming facts that
some Members hardly attend a meet-
ing in the whole year. If some people
make that uncharitable criticismm that
this has become a recruiting ground for
defeated candidates, Shri Nanda gets
angry. [ do not want {o indulge in
that king of criticism. 1 hope a right
beginning has been made by inviting
a new Deputy Chairman. Bul that
should be the first step. The Planning
Commission must be lifted above the
realms of politics and of partisan
spirit. Let us get the best minds in
the country to be on the Planning
Commission. Let it not be the pasture
for vne particular Party. Ag in
France, as in Soviet Union and now
in Britain, you should have the best
economists, the best engineering talent
in the country and if possible—if Shri
Nanda is prepared to take such a
revolutionary and bold step—have
the courage 'of bringing in a represen-
tative of the most vital element in a
socialist country, the representative of
the organised labour in this country.
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With whom are you going to push
this chariot further? I say it has be-
come bogged down in the quagmire of
all the evils which we are witnessing.
Who is going to push that chariot for-
ward? Not that green signal: go on
profiteering ag much as you like as
Mr, T. T. Krishnamachari gave, but
those who are ultimately the bene-
ficiaries of the Plan, the toiling work-
ing millions of this country. Do they
think about this?

Now, this is regarding the qualily.
The Prime Minister said, ‘“We are
doing better.” What was the anology?
He turned to the growth of popula-
tion in the country and he draws con-
solation that from that. That shows
the whole pattern of their attitude to
it. He says, we are second to Japan
in the control of population. It re-
mindg me of a student who was not
a particularly good student who one
day came to his parents and declared,
“Mamma, | have stood second in my
class.” The mother new about his
ability. She askeq about uther details
and it turned out that only bne had
passed in the class and this fellow
had stood second. We go like that.
We come second to Japan, But our
performance is go low.

Mr. Deputy-Speaker: The hon, Mem-
ber should now conclude,

Shri Nath Pai: May I humbly beg
for your indulgence for a little
longer?

May [ point out that on this very
vital sector of bringing in equality,
Shri S. G. Barve, the Finance Minis-
ter of Maharashtra, disclosed on the
floor of the Legislative Assembly in
the last budget session that there are
pensioners in his jndustrialised State
who draw Rs. 1.75 per month and in
the Deccan Maratha State there are
pensioners who draw 50 nP per month
as the whole pension. This ig about
the rising income the growing in-
equality, the growing opportunity for
the millions. I had tried to submit
and I would like to get a reply. It
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was no use running away from this.
At that time Shri Nanda had not the
time—Shri Bhagat should try. Is it
not a fact that 98 years after that
analysis was made, nearly 50 years
after the publication of it—the esti-
mate I am referring to is by Dadabhai
Naroji—there are 20 per cent. of the
people who get less than what was the
then national average in 18797 Is
that what you want to achieve? The
Prime Minister says, we are doing
better than other countries. Take any
criterion. Look at Egypt. How have
they tackled with the most important
problem regarding equality, control of
prices and, therefore, prevention ©of
the erosion of the earning of the
average man. Here is the book pub-
lished by the U.A.R. Government.
You should have a copy of this, Here
is the price structure for foodstuffs
and general price index. In 1952, it
stood at 317; today it has come to 304—
that is the cost of living. About food-
stuffs, in 1952, it was 384; today it is
only 319. Where there is determina-
tion, where there is a faith in the
Plan, where there is vigour and readi-
ness, not to please everybody, not to
flatter everybody....
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Mr. Deputy-Speaker: The hon.
Member must conclude now,

Shri Nath Pai: I will

Some Hon, Members: Let him have
some time.

Shri Nath Pai: It is the sense of
the House, Sir,

Mr. Deputy-Speaker: There are-
other Members also to speak,

Shri Nath Pai; What I was saying
was, as against this, we find that in
our country we have not been able to
do the main thing, that is, on the one
hand we fail in bringing greater suc-
cour to the needy sector, on the other
hand, by fisca] policies we have not
been in a position to help him to get
the real values for his labour because
of the erosion of the currency.
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I would like to draw his attention
to a book by France Spack ang the
report made by the first City Bank
of New York. He sitid that the erusion
of the pupce in this couniry is an
alarming thing. 1 know they will try
to contradict me. But I would like a
Teply to be given to his findings on
the debasement and devaluation of the
rupee and how we fare. There is no
incentive, thercfore, to save and
whereas the larget should be 19 per
cent of the national income, we are
stumbling at 8 per cent. The same
thing applies to our investment.

Now, take this very vital question,
before ] conclude. 1 refer to the
price structuie, inequality and the
unemplovment. Are we aware of
what is hoppening regarding unem-
ployment in this country? 1In
same perspective planning, these are
the figures that are given. The World
Banlk has this to say and it is not a
very irresponsible type of body. It
is concerncd with planning in this
country. Economic development has
not made any significant dent on the
problem of urban employment and
rural under-employment, The num-
ber of new jobs provided in the indus-
try and construction has been much
lesg than the increase in population
and will inevitably remain so. The
population in 1975 under conservative
estimate, if we claim to be second to
Japan, as the Prime Minister says, in
control of population and even if Mr.
Ranga co-operates, as he promised
yesterday to cooperate in family plan-
ning, will be 622 millions. And
there will be a huge uncemploved
population, it is feared, by that
time; and this might come in the
perspective planning, a document
which is supposed to be secret, but
which you can get, ] am told in the
Chandni Chowk for a couple of
.annas, There it is said that since the
large number of the poor people are
Included in this sector, these calcula-
tions serve to underline the inade-
quacy of even 7 per cent rate of
growth to solve the problem of un-

the
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employment in a manner econsistent
with the minimum income objcetive.
We' are adding to the unemployment
problem of this country.

16 hrs.

Shri Shivaji Rao S, Deshmukh:
(Parbhani): May I know the docu-
ment from which the hon. Member
is reading?

Shri Nath Pai: I am reading from
‘Perspective Planning’.

Skri Shivaji Rao S, Deshmukh: Ig
the hon, Member prepared to lay it
on the Table of the House?

Shri Nath Pai: Surcly, it my
friend wanis it.
also,

hon.
But this is available

We are adding  rcvery day 13,000
more unemployed hands in the coun-
try, I am 'very constrained to cay
that we are rot about to reach the
take-ofl siare because we are crawl-
ing ‘o the end of the runway, and
unless there is sufficient propulsion,
the plane will never take off. What
seems more likely is a gloomy fore-
cast. 1 hate to sav this: and 1 hate
to say this thing that planning does
not need to be defended from the
fringe of the society represented by
the Swatantra  Party but planning
needs to be justified before the who'e
nation, and that is the task which
you are avoiding systematically by
tinkering with it.

I would read out the warning given
by one of the finest well-wishers of
India. She thinks too that we may
not be approaching the take-off stage
but we may be approaching the
edge of a volcanic crater which
is seething, which is boiling with dis-
content and frustration of millions,
and if we do not take any stepé
be‘imes, this is what will happen,
and this is what she says; this is
Barbara Ward's warning to the West.
And how much more should we take
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it to heart:
used up my time already ] shall {ry
to conclude with these observations
of hers in the book India and the
West.

‘“Behind the Indian figures and
statistics lie the realities of
children without bread, men
without work and women with-
out hope. If these do not have
us to action, the outer form of
society may survive, but the
inner spirit will have withered
away, Then like the myriad
proud civilisations upon which
the sentence of the Watchers’ has
already gone forth, we shall be
carted off this great stage of the
world into the dust and debris
of history, there to join the
melancholy line of past societies,
which, at the crucial test, could
not change and advance in time.”

Shri M. R. Masani's remedy was
*The patient is ailing; let us cure him
by burying him.'. The remedy of
my hon. friend opposite seems to be
‘Let him linger on; he can linger on
‘or some more time’, But we the
1ation and this Parliament demand
jomething better, We want our Plan
jo succeed. But if you cannot do it
ask somebody who has the courage,
the vision and the guts and the
frame of mind to come forth and do
it.

Mr. Deputv-Speaker: Now, Shri
D. J. Naik. The hon. Member is not
here, Now, Shri Basappa. But before
he speaks, the hon. Home Minister
wan's to make some correction to an
answer given before.

16.03 hrs.

CORRECTION OF ANSWER TO
STARRED QUESTION NO. 501

The Minister of Home Affairs
(Bhri Nanda): With your permission,
1 should like to refer to an answer
glven during the Question Hour this

1732 (Ai) LSD-T,

It you think that T have

Answer to 84
Starred Question No. 501
morning, which might create a wrong
impression, and I thought that I
should clear it up as soon as possible.

Ag 1 was entering the House this
morning, ] heard my colleague Shri
Hajarnavis saying:

“As regards the search of the
houses of Mr. Gupta and Mr.
Malaviya, I have no informa-

tion.”.
I had understood him t> say that

“As regards the search of the
house of Mr, Gupta I have no
Information.”.

I did not hear that he had also men-
tioned Shri K, D. Malaviya’s name,

Then, Shri Ranga said:

‘No
strange!”,

information? It is

Since [ had some information, imme-
diately, as I entered, I said:

“There has been a search, as
far ag I know.”,

This was about Mr. Gupta and not
about Shri K. D. Malaviya. 1 wanted
to clear the position so that there
may be no wrong impression created.

Shri Hari Vishnu Kamath
(Hoshangabad): I would only make
a suggestion in this regard that when
a Minister wants to correct an ans-
wer which he had given earlier in
the House, proper notice should be
given by the Chair so that the Mem-
bers interested may be present at the
time the hon. Minister is making the
correction.

Mr. Deputy-Speaker: The hon.
Minister has given me notice already.

Shri Harl Vishnu Kamath: The
House also should be told when the
hon. Minister will make the corre
tion. Normally, it appears on the
Order Paper that the hon. Minister
would correct his reply. But we find
that the hon. Minister has taken us
unawares, The Members concerned
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or interested in the answer, namely
Shri Ranga and Shri Surendranath
Dwivedi are sbsent. I do not know
what they might have said.

Shri Khadilkar (Khed): Is it not
commendable to remove any wrong
impression which might be there?

Shri Hari Vishnu KEamath:
proper notice should be there,

Shrimati Renuka Ray (Malda):
Even when the hon, Minister is doing
a right thing, why does my hon
friend object?

Shri Hari Vishnu Kamath: Notice
should be given o the Members also.

Mr. Deputy-Speaker: I shall look
into the rules and if necessary, 1
shall follow them and see what has
to be done,

But

16.05 hrs,

MOTION RE: REPORT ON MID-
TERM APPRAISAL OF THIRD
FIVE YEAR PLAN__Contd.

Shri Basappa (Tiptur): Before I
say a few words on the mid-term
appraisal I must thank all those
Members who have helped me to get
this chance, and who form a good
number.

This mid-term  appraisal has
evoked great feelings for and against.
Some have given a complacent
view of the appraisal; some have
given an optimistic view, and some
have expressed feelings of frustra-
tion, Let us examine it in a more
detailed manner.

The hon. Minister for Planning has
said that the shortfall is marginal. I
want to know from him how it is so.
According to others, it has been subs-
tantial. Whether you take steel or
fertilisers or aluminium or paper or
cement or anything else, you find
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shortfalls. Again, in the case of
agricultural production also, you find
that there is a shorifall The national
income has risen only by 25 per
cent, In the face of these glaring
facts, if the hon. Minister comes for-
ward and says that the shortfall is
only marginel I have to dispute it

Then, the hon. Minister has said
that nothing has been hidden in re-
gard to the Plan, I want to know
whether a fuller appraisal is not
possible. The details of these app-
raisals should have been put before
us. It has been said very often that
the distribution of income has not
been shown here in this appraisal,
which is a wvery correct criticism,
according to me also, There may be
a certain fear to give out all these
facts, but when the hon. Minister is
not hiding anything about the Plan,
there should not be any fear on his
part to come out with all the details
connected with this.

Many a time, it has been said that
this Plan is a national Plan. ] agree
with that, but what is there in the
Plan to enthuse the people of this
great country? I see everywhere
that the people are not enthusiastic
about the Plan at a'l. Only a few
Government officials may be interest-
ed it it. What exactly is the reason?
‘We say that this is a democratic plan,
and if it is a democratic plan, 1
would say that it is the people’s plan
and in that case, it must succeed
There is no other go at all, But if
a plan is framed at the top and then
comes down to the bottom, if it is a
totalitarian plan which is attempted
to be fitted into a democratic set up,
then, I am afraid that it cannot suc-
ceed. If a democratic plan has to
yield results, it must be a people's
plan, and the basic feature of that
plan must be that the needs of the
villagers must be met here and now
in the Plan. I feel that the serious-
ness of the situation has not been
realised.
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The shortfalls in production have
resulted in price increases. The taxes
have also increased, and as a result
of that, an increased sense of failure
has developed among the people, un-
employment has grown, and the rich
people are growing richer while the
poor are becoming poorer. Again,
their is also import of foodgrains.
Where is self-sufficiency in foodgrains?
All these things are serious matters
which cannot be brushed aside light-
ly.

The sentiments expressed have also
aggravated the situation. It has been
stated that the administration has
gone into a rut. Again, some leaders
have gone on saying that the sense
of failure has increased because of
the shortfalls. Similarly, it has been
emphasised by some leaders that the
gap between the urban sector and
the rural sector has increased, Sir,
let us leave alone the Opposition
parties. They have many more
things also to say. But even from
my own party, when such feelings
are expressed that 80 per cent of our
people are still in the same position
in which they were in 1960, it is
clear that a serious situation has
developed and it should be taken
note of by the authorities concerned.
Sometimes, one finds that some ex-
planations are being pgiven, but I
want to know exactly why such ex-
planations are being glven.

First of all, is the question of
paucity of technical personnel. I see
so many technical people without em-
ployment. So how can we agree
with the statement that there 13 a
dearth of such personnel? Again in
the name of emergency, S0 many
things which ought to have been
done, are cut down, Again, the wea-
ther is blamed for shortfalls. As
Shri Venkatasubbaiah asked, what
about the areas which had assured
water supply? Why has production
gone down there? Then it has been
pleaded that we are after all work-
ing under a federal structure. If
there is any difficulty presented by
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that, we have amended the Constitu-
tion many times and nothing pre-
vents us from doing so again if the
present position comes in the way of
improving the well being of the 450
millions of our country, It s,
because of our shortcomings that
things, though unpalatable, have to
be said here.

About the responsibility of the
Planning Commission, it has been
stated that after all, there is no res-
ponsibility attached to them, because
it is to be borne by the Government.
But in this book, the Planning Pro-
cess in the third chapter are listed a
few items for which the Planning
Commission carries administrative
responsibility. So I do not agree
with the statement that the Planning
Commission has no responsibility.
Planning is necessary, but it must be
such as to attract the attention of the
people. I do not agree with Shri
Khadilkar when he says that the
planning is good. The planning has
failed. It must succeed. I am one of
those who say that it must succeed.

]

I
Certain remedial measureg have
been suggested. The Planning Com-
mission and the Government have to
be geared up. Yesterday the Finance
Minister was speaking about our fine
Iot of IAS people doing wonderful
things, ¥ have seen in my State that
some of the younger IAS people have
to be trained for long before they
can be put on jobs, before they can
do proper work. We ghould have a
firm and determined policy—not ad
hoec arrangements—which must be
pursued by Government. Stern action
will have to be taken against hoarders,
blackmarketeers, etc,

Another aspect requiring attention
is regional disparity. The other day a
Member from the south was saying
that the per capita income of some
of the Southern States was far below
that of others; particularly Mysore's
is the lowest. When I notice that,
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you can imagine my feelings. Why
should it be so?

Take the backward areas, You, Sir,
come from Malnad. You know what
resources it has got. If only a Malnad
Development Board is constituted by
the Centre associating with it the two
or three States connected with it, it
can be developed to a very great ex-
tent. A wrong Impression has been
created in the minds of some of the
authorities that the Karnataka State
is very rich and so on. It is not so.
Her per capita income is the lowest.
Some of our plans have been reduced.
Some of the important problems con-
cerning my State came into light when
the Integration took place with four
or five units involved. Our plans had
to be cut down, We required revenue
to the extent of Rs. 40 crores. We
could raise only Rs. 30 ¢rores. So
naturally we have to ask for Central
assistance. If the Centre does not
eome to our assistance, it will be very
difficult for us to execute our plans.

Therefore, 1 also plead that some of
these big projects like Sheravati,
which concerns the whole of India,
and the Upper Krishna, must be
financed by the Centre.

The qualitative aspect of education
has already been sufficiently em-
phasised, Only universal education
can make adult franchise a guccess.
For that there must be a good ground-
ing in education. In the First Plan
the provision was only 1 per cent.
Later on, it was about 2.6 per cent.
Even that is not sufficient. Much more
has to be given,

1 do not want to dwell at length
on any other point except to say that
incentives to fdrmers are verv very
netessary. Intensive agriculture must
go on. The ownership of the tiller
over his land must be establizshed.
Even in Russia, private farms are be-
ing encouraged mnd developed which
yield greater results than collective
farms. Even in the case of Surat-
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garh—Shri Indrajit Gupta was refer-
ring to it—I have gone there and found

that apeasant in an adjacent field has

produced two to three times more,

Lastly, I would speak about the
meaning of democratic socialism. The
Government must have one mind in
this matter., Sometimes emphasis is
laid on socialism by some Minister, at
another another Minister lays the
emphasis on democracy. A divided
personality cannot achieve things, 1
can understand the Opposition speak-
ing in different vocles, but I cannot
understand a Government doing that.

The weaker section of the people
have to be helped. That was Lhe crite-
rion laid by the father of the nation,
that they must be given their due.
Therefore, socialism, if it has any
meaning at all, must satisfy that cri-
terfon. I am glad that from what the
Prime Minister said yesterday, things
are a little more clear than what was
said yesterday, Yesterday, the Fin-
ance Minister was speaking and say-
ing something which gave the go-bye
to what all happened In Jaipur.
Therefore, I hope both the production
and distribution aspect will be borne
in mind, Only in that way, we can
have successful planning and develop-
ment of the country as 8 whole,

Mr. Deputy-Speaker: Shri Sheo Na-
rain. Shall we sit till 6 p.m. today

Some Hon. Members: Yes,

Mr. Deputy-Speaker: But quorum
must be ensured. Otherwise, I will
have to adjourn the House if the
question is raised.

ot firw AToaw ;ST SaTeTR
wirew, § SowT qerAry FAT  fe dr
feq ar W@ q W qR AT W
wseT fzar |

% grrnT wt aoft st ¥
@Yz ®T o ¢ | N ¥ € W §x
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fofreez 33 & 1| & S @AY TR
fF o gl ¥ grow @ g ) g Ay
T AT A o W asr wHarT @
@] | W Fg1 o § fF g T ww
wTET #G1 A G W@ R ) TEET HI
ag 7 & v femma & &g @Al #
g%t Sl &1 Ifeq Fraq TG0 ey
& 1w wre Te 9 wfaae o TEr
fowd feem &1 T8 ghar § 1 o
T ag & & forame &1 3camg w0 @
w1 ¥ fros w ot §iF g ™
F 917 7gT 9 A & & & 41, T
qN Gq FH A | THE T A BT TR
g ) e Fw ag g fF g w
gfaa amw AEY faerar 12 31F awg
AgY faerar 1 st el & geons & @
1 frer wifers @ w9an 3 #T FATCE,
e 7 wEw @A MaaET #1 oAl
WEST & | AW gTq 4g § (% " anA
% aq & o 13T w97 ¥ & faT @
¢ A Q- #Y 91 Q) wWa F <qw e
WG FA AT TG

¥ smaT 9 F7 T ITAAT FgAl F1gar
g fo wr mmest AF § T wew A
¢, fney g Fid9 ot & €t ot
at foFamT #1 S AT A9 SAIRTIA F

fems adt @it =feq

& wear wrgar § 6w e
FY |E TS ® a4 g 1 A
A STEE t9F "EA O I qEaTy
Far § 39 ox ard ¥Rfe faaw
wt & 1 % wgar ¢ e T o e
sl TaT A9 F §, T EHET AT
widis@fmafoaf 3 g ar
G | W oA %7 ATO w0 R
et fadw dfaw aoee & st 93
a1 @1 & 1 gfol & fag @ 7o 4=
g al wiwifs
¥ & fag oft wan Sy g § See
wran figet gne e & ax faar
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nar & 1 s fedt ® qwm & foq
Yoo ¥4T WYY Far §, @ Iuw
Ia% foq qww a e o § Wk
A IJEET 99T F9AT @s gy omer &
o waeaT § /U AWh g et
a7 § WIoR wfaFTr o % ) wEr
FTorT ¢ e faar 4% & w oy 2t
FET A ag wAR & qw & €W
T | TR-Tg TN T AT W
ghar ¢ fr dgw mamde ¥ gaT e W
ot g JreEe fear g K g @@
I WK ¥ g AEA §, A% A2
wfusrdl &v g7 & 5 fod ¥ 2«
FAZY o Tt & @ AT FY AW A 7
4r f§ soT wdw & qdf gow F ww ¥
70w fae #17 a1 § & e TRe
o It & o=t #F #ay 10w W
freer gomer gifas fear a1 | v 9
UF Fgfaee dwT & @ gey ¥
gFT agr #1 3awT & fag sORC A
e frm At a0 & o @
n wdife ag o S & Foran fe g
FATT TAAEE & 9@ Ag § 1 qg ot
wim 1 79 § & & 37 T o
adra o #v agr a7 sfaffem v Ay
| 2w w3 & vy e e ok
qET w1 gL X e e &
TR AU & I 9 § 6T W
At 9 F §g ¥ waw A A g,
@&t sorg feqn g 9T AT IW AT AT
YA FT 9T § A @ & gk &
AT g 1

w7 gare gew fafrec aew &
T % At F wer | & & 39 frara wY
g1 & | o # feame a g § o
TaA wHed 9T AWy g G 6T O
o foax 7z Wt . el ot
g Ty A Ay aw diw §
orr Sfaa § e Sfeeesr o gw 2wy
g o o & s ¥ 7w 3w feaw aw
Lo SEL R ol ok of f
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W Al adl B A gw AT
aw ¥ dwfaew ama #r wfeww 7 g
¢, awfafes dz7 sow 7@ & fog
&% A9 § AfFT W gAer w7 &
A g7 Faw A} @ & @ T AR
g1 93 % I8 g4 WO weST ATy IAH]
forarar o ag qww =t s wgy
& FrrEen § WK faage Iam Wk
IFTT Y |

o TA AR Arfgdr 7 W A
Tt &1 frs &< g A W A
& wET 97 | F WS aE Fg WA ®
aFar fe @@ 2w & 0 ¥ =fw
fori wrgror, &elY, TR, gfiem, o)
qEewr wify mfas & F s wrw
WTHT 3T QAT & § | 30 FF WTRHGi
LY 7% G A faear @ | wrw At
¥ form g ¥ IO %7 790 AT9 Y @
& W Tgt o< A FY fer g 7w B
= fadft ¥ for &1 §, 8 oF Q=
A § W IaH s ot Fafees smae
G gAY wiEl § 3 war § | W ar
g AT TiET % GAS AG & | qaE
affg i T wgns frgad sqrdet
i fme i sa ¢, |
Rfser WY § g &7 TF g7 A T
qfew & =t ga 1 | FAFL wfg
o ¥ ABEOT gFEH T T8 @ W,
FERT APV F1 A1 gar faww ik fE
THY @@ Fgi y AT gAE | AfFA "
7 78T S Y g W} IS qEE
#Y FrE 9N 1T W GAS AT AL G
T I 9 1 3 6 9 wtw
ToeTe WX At wgEw ¥ ThE @
wfeareat s fewnat & a1 & g ¢
ar ¥ g 7 & Afew o &l @ A
w1§ Fgfree Wik wgar § @1 W9 wE
IaeT Aifew & A § 1w o AT
w1 a1 FEM A WY s ) &AW, I
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gt T AfeT aw I a@ A W
¥ off TH¥aT 1T FgA A WG IEHE
Mfew ¥ F1 o Iaw! a1 FF | AT A
ArFATEY T FT wror 4 AYAT ]
o9 &1 dmwfasw 9 oA &1 9
o & |

T A §TETR & Sy § e e
AW FT IGAT I /1Y g, TAT ITH LT
¥ & w97 I9F 9 F, o9 @y g
78 @ f5 N S 9 gt ¥ =
IAET QTS T 3% TFTC § FITE & A9
g7 X W F g TAF §Y AL
9T WEAT A1 FE THC Y WA g A
g F a1 T&ATHI A gEE A AR A
gHFWAT FT G TEG TEAT | WA N
T § TEo et o gaF FT wEr T g
e fagafaars e I sagarag &
fF Q5 a0 & T F1 WE g I &
o Y A F 9 GEA IF A {;A
=<1 %1 foar a7 smar € | QE g &
afz gard qaFT Y e IF T AT
@, ofe &1 g @ & Iud grd 7
IR ITETWIARNYF
Y AT TF T TF JIF ¥ AgAA I
qI9A FTETET | 99 gred § W dE
fr quranfedl A1 57 TaTHl W AT
FY I AGT TEAT | TG ALY FAR! Y
af ¥ gri @ s IEer qof
fawre w7 g @ WX 99 gew A
T WA IAGIAA B WIS TE &
T X g | & FoReT e ¥
qoAT argar g fF sfe s feamr
& #gl WX 9 & |1 I T T
¥ "rd ? e owfa, i FgA
w17 wwA qre A |

TR 78 T 34 F §19 TN W W@
¢ fF o & 9 mfgwrdmr woar
Ferey 3% TwT ¥ framg T @ Wi
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q@ W@ T FT TEgF AR AR
famfial 7 feE ax A= g & 1 qw AW
& g Ifem oot 99 @ R oA &
I Tgd af) faeet ™ F fafem
Fifas Fie wfza gav | wifaw § €3arat
g grm g AR TERi A qA A &
T FT gferd g drEr mar ) g ag
T @ § fr fodie g X, Foma ga Y
1 3 et § o gw foo w4 § ar
AR W g 1§ AT AT ] oW
gfw o fom v &t swdr 7
a9 g T@T & IEH! @A AT /I
VF qrar Fr§ TG @ |

forerr & &7 o @y | 79T To
fem & fF gw gftw daadir I o
99 A% aF qAPOT B F I | AfeT
¥ ¥ g9 3@ § fF 9% A A qafa
gt Tfiq 4z €1 & 1} | aET A
g == W@ g fEw S ade 2R
frezdm g, i F e @ &
fae qafe ¢a1 a8 & s9ar T &
S FL1 & A9 TG IAH T94] B
fafers & & fog s fawig gfaug
T re|red € |

T A ¥ A & o far
OIS qg SO FG 9L AEARGH AT
g7 TWaAMH Hy BrAd A=A FAE
F@ § |y fafqex aeg 7 €2
wg fam f& ofteeawe @ & o
B 1 W Yo AT & Y AT AT I
& 41 ATAT AT | FIHTL FY AW H
Ffy saea g F fag framt s
gl AravaF giaue 7 SieETgT gEw
FA T AR &g 3T A I A
afea qe7 WY I F1 famry g ot 3
/AT F T #1 sarv faa s F AR
¥gAq & &9 FT AT | el &
AN AT T TTHAA FIH Fd § I 51
A § a7 | qaT 7§ 5 I )
w0 &1 AT a7 fag aroEw w1
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T FHIT T T T, AETTWTHT WL
Fanafaat #1 @ | gew g fw A
&t F9r 909 foaaragn a IR
o wifas § 39 I ¥ 37 98 ¢l
T @ T T daw ar Afage wagdd
FAq@i At | K agarg fr @ a
ag g, arfe #Ho gHo mm
fortmre wfuwrd g7 ok @ wifew
IR 1 T, FHIT A TG 77 HT
FHIT HTEATT FT AT WIS § 99 ETAH
7 fram 1 aefay ot agt wAl
T W ¥ qwfesw w1 a%kar § 10 W@
A fram #y fow § fF a® 93
HHAUA AF2TE, B W AT TGT FT
W ¥ A § W S SR dTETHe
FT gers 3T gU *ed & & "o @
o V@ § A1 AN § Ie0dT )Y @ E
AfFT Towas W KT IWET FHAT B
9% 9 I3 THEACA T YR E | T
ar< faFrg 91T geareA &7 3w ¥ agy
70" TR AR FEe gfem S w1
w®E

% 3q ® Fgenar 9gar g fe
@A dF Y qEgd ) gw w@ar
& YT arwr oY 38 q9Tan § 39 a1 A
T HEW qmE § 1 T @few w7 aa
T ATAT & | WATST AT AT O
s difran s frrag & 5@
AT A QT IARTIFraTA g ? WH
fararer < ATEgR & ara gErdy v
OaEs § A0 § IF 9 Frg Afaw
Tt & | & e angm foe o wwew
¥ g 4% qF 0 W W A AT ¥
way ¥ WAt e qAEa ! oW
s & fog gi fawi & e @i 9%
JA{T §1AT 937 § WK 99 & g AW

e

wgE WS T #T & F v
g7 & oit &1 fady xafa =€ #1 ¢
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[t fera aTrae)

Y Atg fag A qaeman fe wdw
WY W X 9T @i § fadwi &1
fear § | @ fawm % gw wrenfiz A
T & fe st 1 W wow 2w A AT
frafor #T 7% | 7 W afeaw
T 0 gurr gl Ay § W}
g9 W T% TRed A 9¥ AW A §
e as @1 @ 1 ug g fag
ferht wd & am € f5 fegmm &
WHETA AT 2w & gfg w1
W} arfeearT A sTgEYr &% | (9 T
wgeT T%aT & s 2w & Ao s
woren fT A W AR S F AT AT
WEETT &) g AL 91T T Tt
areag) # faar § | wa gw & Al
qifeariiz #§ ST 1 FET FE AR
30 1 Yfafafaear #7 Faw oiw a9
% faq & e € dfwT ag a1 wy @
¥e a9 0% 39 F fay fordmr @@ &
o1 IT FT g FAAAE F weTA
TS AW HIX AAT FT FAT FT AT G
| s 2 =feg 1 wifae s @ W
2w & wfg g8 s §

& 2 § fF oy fawrd Qo &
W T 9 Ha ey ot o € few @
TTHEH I AT T AT FA, FAT §7
HGAT A, TEGT §1 qIeA W qEHi
® T @S TG g 99§ W}
JTAT WX TGHAT AT § &Y 3T § agan
g | T gark wiT § oF gfemr aAme
® faq AT gur | 9@ & qF wET |
oF FER feam g ag & m fE
FTHT ®1 9T 9 N I qAT Ffwzn
afe gar 78 fe fiw 7 @ famr awe
¥ 39 9% #1 1 foar AR go ¥R
a9 fadw a% ¢ F 99 9% 7 7w A
a far
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¥ ww € i g 'R
s 1 Ffrd wrawmeal A
SEEqT 1 | §X OF SWAETET ®1 @,
a9 %A B 97 W fa< foary & fag
wwT faemr sfg | WSt ST ®Y 4
e  ferar@Y Wit & W1 N gopwa g
frardt 1Y #1 2ernfe’ w1 gaw T
T g%t § 3@ ®Y @A @ wfgg
7w @y & fr w0 w9 ww wdal
® zm garx W g wfew
qqrq aga o % faq @ w@
gafem g aw ¥ § v sy
TR § W 39 e gfoml 9% g
A4Y o & 1 ag Sav gfeq amamHi WK
SIFT #1 J@1 A w7 AT § WR
T feam W) a9 Aifs w0
g € S %1 ag qar faw AgY arq
R SFF FIF WA A @ T AT S
AW WIF & | TEfAC g4 T§ 'We
o TTETgEE  gRAr gem o)
Ul AFCE §1 39 favy § g
q gas HAT A (& G F10 91 o
TAT W9 g A€ TCRES I LAl
N GE A Faow @I wRE
mA A A G w & fiwond
CEWTAAT § T® 3T FA AT qqiEda
w1 w1 & faw e w1 wfsw
FoH JoA  AMgT  awAT §@ nfwr
& &r§ Argd A g AT g ag
UM AW GO g1 AG | T
WT OF gEEl AT A T HEE 9F
HIgT T T F RAE FT gHGA
F g FEIT FATE |

ot To Wro ITETT™ (FMAIT)
ImaR wgRY, I Teadid T
& I A 99 g G, § ag WA
g fE faet oft 3w & qafwin & fow,
I€ F FiqAT AT T & | Qe
® §%9 aTA & fau  wras qEe
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qod A 7 owwwmar g 5o
AT 1 3% a0+ § G5 T
fag oiw @t F1 wEE@Esar  gET
g S §T ¥ 9w Afg, wd WK
WgAT WY § | SHS A § HwaT
T WX f6T &9 WF & A FTA
# fae wwied I=8 gt g 1 W=
B 2W ¥ qE WgAd , afa & W%
# g g fE w1 7w o @, A
A g fwa oY qa § ag gd faw adl
W FAFfaggw faRwl & awwd
FAE AT FAT FTE ) W
WIE FF MAT@FQ@EN
gare fadet wrf gy o av A
guFey ¥fF gmqs g AArgmam
F1  w@TaET A qAT 94 AT g/
1 1 faawi &t agaar # fag ggars
gar wT% gamM &1 Afew A
woi 37 faQdt argdt & wgAar swgm
feaa fale s HI@ag
AF, T WX AAMEAT FL A a1 0F
afFq WX qIEArEy AT #3
W F AafAATT F T gATC WA Agi
§q9 g @l dgAW W F | 2W-
wigw & awrar g f ag 2w &1 fawrw
F@ AR A AR F g AT
®5 ¥ Fqr fawd | w0 gwI AW
¥ qga @ GuT IFTC 97 AT |
Fg dar aga w=8 IOF ¥ W F faww
& &TH ¥ FATAT AT FHAT § /T AT
FA ¥ g fawl w1 gg ot 7d ave
T8 | (EH A 3% wgoer faear
aifgd 1+ 7 3 § fF gurd @
uF aifTde aoee § i ag fear
ot g ¥ frdt goTc o7 w1 gma A
¥y wgft| AfmdagTemg fF
w T § safefx gq § 9 a1
®) TEd @AY Jwarfagl FT Q0 wgaRT
T guga fasem anfgd o

g W W ¥ wwe sl
woft § | ofes wifa, wifes wifa
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AT gmfes wmifq | gg 9 wifaat
T WMF HTL FET & | oA aF
ag @19 wifaar w9 9 #6 av 9w
M & o FE W AT qET TG
ARl

g guTE 3w ¥ FTey “av fawwm
¢ a@gEt W ¥ w9 i femr
g 7 AT gE™ g A A wgar §
f& s frnfan s@ o fad
A F gTeg {0 wgar st fagen
W1 &9 7 avafa arfe 39, Taamt &
wfedi, nfewdl, wal & a3r &, 0T
T9AT T A 9T AW A A9 &, 9 dar
w % fawm & fag age fase=m
% feg weEwar, TasE 9wy AR
g7eq  mfs  aadfas ofeqi so
iy 1 wfal, afewy arfe agegEt
# A FTE AT LT gAT § THET FTHIL
Ft 2w ¥ fawm Faf o @9 F@ &
faq &t sgrdr #F wor o7 faemd w
W W A AT g0 g Ay Ay ag
Gar o fF g A A w wfewg)
qrfe § & &9 7 W fFar §, IEaT
dem ¥ fag T G
gt TR gW g & faq aga ar
q9T TET @G ¢ | STe UH HARGT
difgar 3 foow fAt @ aww o1
f g 2w & uw oufad &7 gHW A
o g1 FF @R A Fer fF oaw
o TEE § | afew ag A e
g oA fe agi F A @ T
af & o1 fF oF a9 #7 ¥gaa
FAE, W gAML AWM AR E, A
T & @ § AT g AN g
gz &1 GF am & fag @ A
F gl fare ARG T TAETAR
ot Tt Ad & 1 & wE O O A G-
Fg am g St &g AR g
w  wg vl A Roread § ar SA
w7 fafged & wdf OFar o, Iy
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[ 7o ®To FTETH]

ol gfmae faor s W S
9o WA | W w9 ¥ wrfae
TE, AT I F AIF awar ah
HX AgAT T gEA FH FAUT A,
FifF @ @MiF A T T g9
FHNT T AT g, T fET of@<
F1 UTEAT 9AT § | ST 99 &I
Fa9 WIAT AT T8 T FL IW AT AT
&1, a1 g9 1 g, JrEl, FO v
FTFICE T swaFd o F
T W AT GTAT AR JIFAT H TG
T AR 2

TEW glest T A § oF aw
g Freq faar 41 1 99 &7 wr&Ew
¥ wewa g1 gu A g favamw w7 g
fe form a® 9¢ 9% & WETCH @R
& T T T §EOT W & W A
'r wr g ug g fasgw eud @
Py T FEIEW TR
WR R B Ja1 A7, A1 &
A # 2w & fawior & fag 9w qF
Fmafir | 4 A g Fasm
G & FT AT T A |

9T 91 4% 98 940 §, T dfqe-
frez@ WX qoffaat & gt & & |
" Agad FO@ § AR IEH HIE
o« LBRE T A9 F G-
wm & oy Q¥ of@r Tar /% g,
formr €1 17 9T T FT R gAFA
&1 T o wg war § o wieHr
N ewada wx Av § | fEw
AR TgR WgTd T § WK SEw

DECEMBER 11, 1963

Report on Mid-term 4302
Appraisal of Third
Five Year Plan

FEET . WM ISR | oW TF
9 20 T WI-3GAEqT H7 GAOATE H
WA 9 AGY F9@T JRIAT, a7 I%
Aw ¥ oy Wi A wHETE Ay
WA | %9 fAq 4% a% SOw e
TEGHLT  HEAT GO0 |

TR A B IIm § Ay I
¢ STH g ag g fr a¥ s A
IT R FHEAT AT TEF WA A | ¥W
fag wir B U wwEE g § |
i a8 s 39 F1 gA9R Y 2 |
@ faq o s 1 WiEmga {
=Tfgd |

wgl 7% fawrg &1 waw g, @
arar @ fF wvm A g 1 feeel W
4 @® g e 3w ok gefifaas
Frg o TG few alw ¥ e
=¥ ¢ f& 9t 7w 9w @ g AR
a9 gFar §, fow &1 oot gram
I€@  AGl, W F) AT F W4T
qFE aE & weg dar &= e
IETE | T A WHTH a7 9§91
g9 FA F IO T E | @
AT & fFar o, st 9 d7T @
FAT § | TIEHIC 99 TG ® AGL
ﬂﬁﬂmmmﬁw

dfFr T Famad A mA § A o
& fay gmewdmfmmafer, &9 @
F I «Qrfg®, wF T W oeng
HEET g | W T Seed
wd, s&y ad, ¥ ax few o,

O qgaa derawawar g
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THeqT & g8 qar fewr @,
gl gft-ad ar gx feR ad wE
ot § | g ofar den g, i
W af a@ Wt 91 e A W
|t & W FE FreErm o g gay
AT | 9 HrEEAET @ A
w1 Wt T arfont #7 graa w1 gATA
w fos w81 o w® g
g ¢ B arl &1 st =4, 9@, €
FA AR FAFE TAE T AR 7 FEN
WX g mfeat 9 @mr @ 9,
WIS 48 AAEL 3F A A GA A G |
g ¥ AW qT AT N gHT A A
ST AT § | SF AR #T Al
Tl fradt AR 7 aft e g e
O FHM 4@ A R § | qodE
& 9w fafreet @ &t Adf 7w,
FUG F I3 TS AT 9 AT A A4,
AfFT ag araAT 93 ff O T8 wreHT
g fav &1 @ faq a9 @@ Ad" T8
T & | W AW &7 w4 qdf &
9, IU% WA T 7H 0 gwan g,
AT 37 T wufm T ¢, 5T &
qH &9 A 9897 AgY g | e
& w9 A 919 4G oA ¥ = omr
| = % 39 ofar # 9§ Set
g @ ST, 99 S A F gy
fear s, a1 % AT w1
st AgF & 1 2w T g, afea
Y T JYAT FIHRIC AGHGIT 1 g
TRt fifq Feel R waE g
WS g UF AISHT Fgar § % wAr
afgs gt §1 @ ¢ W) 79 wfaw
L R ARG
gq q@ g |

gt @ gicamt &1 avaeg §, afg
ot fg aroge # 3R R @ A
QHe QAo To IT qq'ofﬁ'e Eﬁ'ﬁ,
I ARt atww
ot w1 wf o we T QA

g fae g wa-sf-w
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g ghom Y farfs wx &
g9 g& } | 99 & sagfa ad
fart g | N gw A A T wA E,
# gEH T A A g

e qifee SR A9 # §q
TR w8 wEy TEr g1 § F@ar
g gmra st amaat diw w1 A
8 T Y TAT FT GTU FT ATA WK
AT TaTHE 93 T@T 4T §, Al
# FE 9Teadn § 5 T
TN WX &1 dg7 TG FLAFRAT & |
Tl 9 fawT AR o gon & |
e =y, ggd &g ot el
AT I T SHET FEAT AT gd—
g aAE #} a_mnaﬁ gaEqT FHT
srfe |

uifns wf &1 a@ &1 § fec
TIETAT =T8T g | Wi #fed W
afeact # ot FAET T R Y &
§ 9 F gME0 ¥ I fHT o9
gt | et o Tl T o T
qt Jwwfa #1 ara 7@ AR A ITH
W AT | WK T @y WAl ¥
e g AR wEY WAl # qw #
WET  STEd &, a1 99 &1 W@ar a3
grr Tifgd | 7 qF 9ITEw } a3
3 mET g |

% 9T faemdf &Y g F e A
qer f& & qear 9w § fF @ sk
T ¥ wgr s e g faadf
Tag fFAaraga A wgE ™
¥ v, ga fag a9 & amar 9t gt
g1 mwmar 7 qEr f§ A AR
HRC H agr F9 g fow & o< ®
faardt & g1 f& s agr g
g1 TEA 9T @ MR W W &6
qer, @1 gerd ferfad s geiv v
faadf 7 #g1 & wama @ AT
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[4T dTe &To ¥rETTH]

qw A §, 9 fag § ware A arw
W drae wife w1 qfaat 1 w1
I F! WA F AT AR WA AW
W FA F FH OF AHET |
W AWMAT AT Y mAE wF §
g AT W AT gar g A
wegfrer widd, At @ wdt pAfxT w1
qaT AT WY AfErRt & qar S
¥ i Figeng 73f & geamA & qrwATa
afEr ®1 Tz gz fwar qr 1 AN
T FEAY §, TOOE T GANT
g wew aqdfs 0 IA W
a% & g ofoarr args @
gafegd @@ @y AR werfaal 9
g & S¥arct wt fasr w< 3w A @A
# wgaa ¥ wifgr o gl
FAT F1  ART JAAT IgA AT
Ay ¥ v ogrew ¥ Avq 3
wfgd

7y @ fraw W@ & N I
Y F4 § T AT gW ardr At
g afFr 97 3% 9@ T A B
qrq ¥ agf aan, a7 9% @ "
F F TR AT AL WEATRAY, Aaw
¥ INRW G AF T, Iq_TF 9
AW FT F AG g AT |

Shri Himatsingka (Godda): Sir, the
plan has been discussed for the last
five days and g large number of mem-
bers have expressed their views, We
have had the benefit of the speeches
of the hon. Prime Minister and the
hon. Finance Minister. It must be
admitted that the Plan is a necessity;
it has been doing good work also. The
point to note is there must be proper
balance between agriculture and in-
dustry and between heavy industry
and basic industries and consumer
goods  industries. Similiarly, our
Planning Minister has stated that the
shortfalls in egricelture were mainly
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due to monsoon failure and certain
other things, We have now to examine
what steps can possibly be taken or
should be taken to see that our Plans
do not possibly fail in the targets that
have been put forth before the coun-
try, and gee that as far as possible
steps should be taken 1o prevent the
failures even if there is a shortfall of
rain on some occasion or certain other
failures in some other sector.

Take the case of agriculture. There
is a very great pressure of population
on agriculture and we must take some
steps to see that some of the popula-
tion living on agriculture is diverted
to other fields. So far as agriculture
itself is concerned, we must arrange
all possible steps which will help agri-
culturists to get what they want in
proper time and in proper gquantities
and at proper prices. But judging
from my constituency, I say that a lot
of things can possibly be done but
are not being done both for want of
imagination and also for want of ac-
tive work on the part of persons who
have been put in charge of the job.
There are potential irrigation facilities
which can be utilised, There yre
some small rivers and rivulets which
can be properly harnessed to supply
water in time of need. Similarly,
proper seeds, manure and agricultural
implements should be supplied, but so
far as I could ascertain, there is no
proper arrangement for any of these
things. Distribution of seeds and
fertilisers is ghown more on paper.
The materials do not reach the pro-
per persons at least in proper time, I
do not say that that is the case every-
where, but in a large number of
Pplaces that is what is happening, There-
fore, I suggest there should be proper
stores and storage facilities, so that
the people who need them can go and
get them at fixed prices. Government
can have such stores on the basis
of co-operatives or otherwise and
locate them in proper placeg where
they are likely to be available to
people who need them, That will be
a practical step which has to be taken,
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Then take the community projects.
The block development officer and
other persons under him are in charge
of helping the agriculturist and others
in their area, but unfortunately there
is not much heart in them for the
work that is entrusted to them, Un-
less you can enthuse those persons
they cannot enthuse others who have
got actually to do the work of agri-
culture and carry out other projects
or works required of them under the
Plan. Therefore, what is needed is
we must be able to have proper
personnel and enthuse those persons.

Wherever there is good public
spirited person in any particular
area, the result there 1is wvery
good. That can be seen even at

a distance of flve or 10 miles in the
same area. That area is having good
results; whereag if a person is wanting
in earnest work, there, you have no
good results. If officers like the BDOs
are competent and have belief or faith
and heart in their work, 1 am firmly
of the opinion that there should not
be much difficulty in raising the stan-
dard of living and raising the income.

As a matter of fact, the deficit in
our national income has been mainly
due to the failure of crops. But I
have no doubt that the crops can be
made more or less Independent of
monsoon difficulties if we arrange fol
more and more jrrigational farilities
by minor and medium-scale schemes.
As I said, in a large number of cons-
tituencies, water is flowing inta the
rivers and through the rivers into the
sea. There should not be much of a
difficulty in arresting the water that
is so being wasted, and channelling it
properly in storage tanks and other-
wise making it available for the pur-
poses of agriculture,

Similarly, so far as industry is con-
cerned, a number of difficulties have
got to be faced and resolved. Why
industry is not making such progress
as it gshould? Though there has been
some improvement in transport and
railways, there is gtill, the difficulty of
power and there is difficulty even now
of finance. There is also so much of
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procedural delay in getting permission
from one department and the other.
Even when industrial licences are
granted, the industrialist has to wait
for import licences, When he gets it,
there is delay in sanctioning capital
issues and so on, The procedural de-
lays take sometimes three to four
vears and as a result the situation, by
the time he gets everything, changes
perhaps to his disadvantage, Some-
times, the flscal policy also stands in
the way. The market conditions rome
time ago were very good. A large
number of industries are coming up.
But last year's fiscal measures created
such an impact on the markets that
practically no more flnances were
forthcoming for industries. The money
comes from what sources? Either
from profits through investment, or
equity shares or from borrowing or
aid or investment from foreign coun-
tries. Unless profit money is left with
the companies which earn it to enable
them to plough back such income,
they cannot expand. Similarly, if
the investing class is left with only a
small amount of money after taxation
they cannot invest any money in in-
dustry. Therefore, there ig difficulty
in money coming to the companies
and the companies cannot properly
get support, and therfore no new busi-

#5.

Similarly, there wasg criticism that
cement is not being deliberately pro-
duced by the companies. That was,
1 think, mentioned by Shri Indrajit
Gupta. He said that that was so be-
cause they, the manufacturers, want-
ed to make higher profits. I fail to
understand why he should have made
that charge. I made enquiries and I
am told that the cement factories are
producing to the extent of about 98
per cent. They cannot go beyond that,
because there are certain difficulties.
Sometimes there is no transport avail-
able, which creates storage difficulties
and so on.

Another thing is, the cement com-
panies which produce have to hand
the product over to the STC, since
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[Shri Himatsingka]

the STC is the only distributing agent
which distributes all the cement. So
far as the producers are concerned,
they have no say as regards the price.
They get a fixed price and then there
are distributors and others who deal
with it,

There was criticism that some of the
licences which were issued did not
fructify. The Finance Minister said
yesterday that a lot of them did not
come into being and did not fructify
because the licences were granted to
persons whose capacity was not pro-
perly examined, That was so because
the Government holds the view that
the economic concentration of power
should not remain in a few hands and
with that intention in view, they have
been granting licences to a large num-
ber of new entrepreneurs or new per-
sons. Some of them had not got the
capacity to raise any money, In some
cases there was favouritism also. I
know some licences for spinning mills
have been granted to persons who—I
know at least two of them—cannot
even raise Rs. 5,000, whereas a spinning
mill with 12,000 spindles will require
about Rs. 75,00,000. Therefore, there
must be an invesment climate also.
As I said, last year, on account of the
fisca] measures like the SP.T. all the
money that possibly could have
been ploughed back by the industrieg
and by the other investors disappear-
ed practically. Therefore, proper
investment climate must be created.

Something must be done for labour-
intensive work being taken up. One
ot them is housing. There should be
no difficulty in that. The population
of this country is about 45 crores and
we have got about 14 crores of pucca
houses at present. That is the entire
estimate, Therefore, to provide sui-
table accommodation for the pooula-
tion in the country, you require about
10 crores of houses. To make up the
leeway, you have to build about 83
crores of houses. There is lime, brick,
eoal and labour available. Why can't
steps be taken to utilise labour, to
give work to the labour and build
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houses in different places, when all
the materials are available in the
villages themselves? No foreign cx-
change is required. No other arrange-
ment is required. I think there should
be no difficulty in this.

Similarly roads can be constructed.
Most of the river schemes can be exe-
cuted without any foreign exchange.
These things, which will be labour-
intensive should be taken up. As the
new Deputy Chairman of the Planning
Commission himself remarked, there
is a good dea) of frustration outside
and also in India about delays and a
large number of persons who come
here for collaboration go away in
disgust on account of undue delay.
Therefore, all these things must be
removed and steps should be taken so
that the plan targets may be reached.
If a proper climate is created, there
should be no difficulty in those targets
being reached and even exceeded, has
in fact happened, as in a large num-
ber of cases.

Y qawTe Ty : SwTems wEnT,
My TR ®E | ™
W ¥ fod W saman wqm Y wE
Tl | W ¥ wuW Har A fred
TEA A1 £ w1 § Y & anfaa & amam
feafmam st & 1 wrm ¥ mwm
HAl T F

“Planning administration is in a
rut.”

o @ ¥ ot sumEr farRr 2 Ay
AT F T A T I FET & FF W
9 W 9T Sfqer Wt grew ag ot ar
o ®7 I qqw ot | avit Ay
A § R W o fifder WY T
T 9 T g

q% WA e i wer g 1
WX q ¥ W g T |

o Tare e - oY TR Y Hiww
t 97 ¥ qufas frw ag ¥ ag w=r
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g | A Wi Wiy w g AR T
&, 37 ¥ ynfaw g 3w & w
T FAT TH T § | 3 FAT
Tl & fad & FO0% WA @ a9
g1 TFY 3= O "t O § ag famr
WHHI & @ § | W TE qHA I EF
& w7 Frwa ¥ g WA Y @@ g
& Yo FA FUT vy Anfed fom &
WTTT FT STATET 98 AT § a9 Gt |
X9 5O ® i Jg g9 T 9%ar,
T TES B YY F90T FAa1 g S0,
S T 78 R R ag i g
2 fom ww ¥ Sfrr dw Ay vt @ s
wTer & AW F 9 A & afeR
o T wwwmy 1 P S oty &
ag AT Tt € & 9| ST AY 9 g
* e wF wEdY WY quear T8 8 )
el ag <@a s gf &1

orer 2w ¥ qEraT ;Y AE a9
&< & o a8 =9t e fem &Y
3W FY g foelt, N e fam

T AT F@AT ¢ | q@ oH F o

wHE FT W g1 @ T 59§, 56
s § o fE SRS 1 I ¥ war
7 &, e &Y v e vy
7 faadt =sifgd v | 3few e
R W ¥ aae A frewfew whed
* ama 98 T FT I fowr ww R,
TFQ T w0 foaw @ g o -
wifer® M ¥ § WA WY To o 2,
fﬂ'ﬁ'mﬂ‘lmﬁuﬂ'n@o?
4T 9§ Yo Fo o 2, I 9T TAAHL
w1 A AT AL &1 A A T WA F
g wiT G #Y 4t o were Y 7 e
T ¢ A fram Y &9 § w9 TR
fopadt o 7T fa T w1 #12 go arg
T AW TR F g & o ) oag
s oY § fF Y frermfas awec
T §13 AT [ T9AT 1R 37 ¢ g7
2w #7601 ¥ Evw w1 R AFR
e 7 2 @ § 2 frw wifes
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@R ¥ frem w few a@ ¥
e 2 aFhar & 1 gfTs Y & wwar )
afay 9@ ™ 9 Ft g 5 W
Y # G TFTET & aY TH T A
FH ¥ FH 3TL 9T AT @ TG |

@ & Ty £ arg fea ¥ faoren
1 M g foar srar g 9w w7 feaw
dar g | fg= W &Y faore fagen
HTEE A1 3 To o W gz qr & E §,
3 To o 5t gfz fremnfas 2ar & #R
foram, <Y g #1 oY FaT &, I fawrar
28 7o Fo Y gfe & weT | FEa-
FC A {8 Ao Jo ¥ gfe o 7T §
R fazay aga & 3 70 To w7 gfae
ot o & ) foe ag wew EfF A A
Ferae T8 T G OR

AT AL AT AT & A
wi%s qga & | IT F foery ¥ A
TG AFfER AR &
foer & g A &, S F e &
wieamgore 7 ¥, Afew wEE
§ fr @ oF mxT wfmt & ¥ w
qFar & | ¥ 5o 7 & 5 wmer & s
¥ T agrgdt 1 faaa faar smav an,
gqrT Fgrgd #1 faema fagr smar
W WA AT AT AT 1 HiFIT
T3 ¥ faare faar wm@ | § wiwsT
agrgdr feord v@ & wifF o7 & o
wiwst & faar ol &1 9 7@ &
A ATHE AT FLAT g aY g gy
¥ qgr 917 fF 97 A 99 aF I
w1 fear | W@ AW @ & ofar
¥ AT GAFIOH ATgd T T & W F9H
¥ o & € it e @Y, TTHE EEE
W gew ¥ Fgx § 5 A A a0
TET W@, o o FOHTATY TG
Fga & WO mfeariiz ¥ fF wrid gaea
T T TE W@ | F9 T GT AT
T # Frdw w0 § @ 9T ¥ gy
a7 fF A A=l a% w10 7 4
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¥R O aF W9 W7 FE R G |
RAfer & wuwr fas gafad swwn
goT & & oY wo o MZT sifHwd wAf
FHEHFCRE T A A H aga
AN § | N e 3 Y T 4,
forgir formait s ®w fean ar W
R g, o # w1 qEaT G

F O g T ¥ AR G
N, wafy @ fz 3F W e
staeft, fad sat #7 safa & fag

f femrerg w1 = 37 1 F awfa
g aet o fggem A\ AT
gromar | afes wieng ot oar e
gu dmrarwd | agr e afaEr faater
o g weerE fem gEr oo
sy fagom &1 o a7 gon fE
T g fed gu A Mg dar &
T df g AW F TgF A AA g
@ foeolt % w1 #x s o€ 1 wfeg
IE W AT &7 § F e It A
¥ (@ qEA FY GH FCA G, @ &
TWI U AEY F A FOUE A I
frqg & & T wErew Ay w
womar g ¢ fe dew AW @,
g T |

T FTEaw ¥ A 3 fagy Smar
ag framfes 3 Ye7 gu &9 &
ﬁ?: IIHTQI ﬁﬂ'ﬂ'l’m
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o To X AMTE 1 o [ RATE
W ¥ qar e § o wreoere vy few
TR Y FT AT &1 g G
Gleargee  wwdH ¥ FmAET )
frgd wx & T fafreT qga ¥
aT a1 fF sfeamgee ¥ ©F @ B
OTOFT ¥ 00 To ¥ @A AW
o fram Y agr sfeego< #1 0F
TT ¥Yo o H I AT Y | TF
1 9T fFam & %o zo T forar

AT R0 @ FIX gAAT qW
HATHT  FAT @ § |
17 hrs,

FFIC FTEEE ¥ A Ty ™
9T o T T IR J@ arE |Y
T T T A=Y & Ay ag e mifae
Y dofafad # #% AF qwd g

wgar  Afed 1 I @ A
ﬁa‘{r’mwgf‘*mﬁmgl
™ T ¥ qEER FT N AT R
qzqq:m’é #o wHo wIfFET § 1
qg FAACL §, AT IEHT ATH &Y 74T
1 e & AT § oA
& o F oW 9w
IaA  FAIET  HE IAT 9T, W N
g & 1 formy wOw W
qOET  guw foan ag srf s Tl
s aFar | a8 fenfadt wre T W
7€ AW @war | A% A€ wTW g
s wrgar | F wgar § v owo W
wa W g fam ¥ FooFET R A
i o) Tiiee 1 0% e
¥ Amgy Ao dET oA X ¥
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ot W@ AT W oA s
T TEEA FET | qgrgaas ¥
i M TR T AfREE R
fae ow onfta ) grert g g€ f aré
9 AF Ag wHE FEE TE @,
WA 7 OF §z a0 W\ A F WA
i

A

gy AE fFar 1 o097 gAAT A4S
qifearie  grew &Ar FT @2 &7 faar
afea onfam ot oF far e 7€
T afgmn SwAr #1oqF 7w faaw
affr oF qar wnfar qT @ A
forar |

oY FEOET A A o'W OH 9y
agT | w9 & fF & '
qgT a0 9T FUST w47 & qG
FET | TgT TF FUT  EIAT AW
fafaest & wu=t & foq gl &
faqr T & 1 wgw onfAm s
F TEEATEEO AT & ®9 B owEr
fem mr i, afer o= @@ gw
ifarr @ ™ ¢ W #favw ©
It i g grar foaar fw onfa
R A ¥ 1 Tg @ AW
ST STl W) swreeanfagt # 1 gwamr
arr wifgd @R Wyrar g
w9 ¢ 1 W fem & fag s faar
WA & 1§ WIUET OF IEEIr &
AT § | WRRAX ¥ OF 4 4R
TE W7 @A ET @Y A | FORT TRy
warafa & W 9T $Af 9T 8 9 WK
THeEATI o IV 42 § | 99 IH &
feam & wrve gy fF ag Far few
T § ¢, @ g A IEA
1732 (A1) L8—8.
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T 9FT $3 fAwre faar sl g7 fw
TR Aq9q FT 1§ T A& g
"I g ag ¢ 6 o 91w § 9Eh
AT W AL AT A ATGE F A
Afew F g 3 wgen  fF o aw
AT W fam ®Y ag 78w gem
fe nfar I9% fau @ a9 9% AR
LCUNE Sl

FIRHFT 1 qa8 I fowwa ag
g f&ag won wwr faw 9 3 o
&1 AT At ag Iifed fF S e
far gam faor, ¥fFs 17 M w9
qeft g€ Ot # g d9 w1 IT F—
fax d1 &1 wTAr TeT T ave
qrer g—foer a1 R 9T ¥ 9y W
FTr TGAT § TEET IARY 47 TATH
fasan @ fF S0& A9 w3 97 &1 feoar
o w1z fomr s § 1 fFwTa 16
A g ant &9 & NG FT—
faasr g7 =91 v ag 9 §- -
¥ wrar § W Sy a9 9T AT W7
fFommser @ ¢ 1 & TR
FgaT g 5 3@ arg &1 wge afad
THH F® IA F § FTH AG wowm,
gaE AT I af@dq FAT R0 |
g aF eF frema & e w0 §
% 9% IaN g AL WU AT §FaT,
g frems #1 waT § '’ #0 f6T
gq W ST "FAT § 40

Fr weAT & s fergrar =1 feera,
TG W gHTEI adt gEl g awar
2 s E i &) geEaT & §T
quiers ®1 ¢ faar

17.04 hrs,

OBITUARY RYFERENCE

Mr. Deputy-¥ COMMunithayve to In-
form the H- 7 Bocing ser) demise of

S‘rdar K DElhl, the poorwho pllled
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away at Mysore on the
ber, 1968, at the age of 68.

Sardar Pannikar was a Member of

10th Decem-

the Constituent Assembly of India
(Legislative) during the years 1947-
48,

We deeply mourn the loss of this

friend and I am sure the tTouse will
join me in conveying our condolences
to the bereaved family.

The House may stand in silence for
a short while to express its sorrow.

Members then stood in silence for a

short while.

17.05 hrs.

ALLEGED INACCURACY IN STATE-
MENT OF PRIME MINISTER—contd.

IS FEAA WMo iz
|Ted, AN SE™E AT WA 2 oEMTY
N | WG W9 STYE WA 39 O
gaey & T S

St T RA® mEAw (FATAFT )
IqTETH AZIEA, WO OF fAFTq qr 3q
faafed & | Jar f& sTec aed 7
T FZT AT, HT TH AT ATOAT A AF
A TAW F@ A g Fo
336 77 A% T1 % 0F A7 fgegeama
S MCET AT | F AAGT AT
g fF #87 & sAwrdvw mar g ?
sarw "4, fada "4 w@w ganr
wERT wE ag Nz 1 %
gt g #moameA or G g, a
Y ST &g o oEfEA w A g

garegw  wgEE faeme o
ot gz s fomr smoar ) wEw
‘“ﬁ*“’nfﬁ“é@‘“'

o vnfas ¥ e 1 (FEwman):
tEETaTm AT § o e AT
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9@ § d17 awa qarfaan qardy af §
g A Faml § gFT H AR @
¥ FAS F HG weer d asEew A
AT e Farfagl & it § gar
A YT FIATE |

st @t (fgarx) - o fame
Y A Sfed ) o AT sEe
Afer & Tt 4t swE oo Wi a8 ¥
Wi % 2T g & s fazm amoan
dyaF i w uve avag f-Feqa®ET
At g f& o gar ¥ qr aga F
FTL0 4 41T 99 FE4AT @ 7137 fgrgeana
AT AT & TART 94T A ATC Gl
T v~ fadg &y gafad
mgr ¢ fa {gegrarT &1 Swar &
WTATHI &7 WATA Tis FT G A &
gt % fog7 s anfe wd & aw
LTET TIA ATE B

17.06 hrs.

MOTION RE: REPORT ON MID-
TERM APPRAISAL OF THIRD YEAR
PLAN—contd.

Shri Shivaji Rao S. Deshmukh: Mr.
Deputy-Speaker, Sir, 1 thank you for
having given me an opportunity to
participate in the debate on this Mid-
term Appraisal of the Third Five Year
Plan. On hearing very carefully to
the varinus speeches made in the
course of the debate, it appears to me
that what is undergoing before this
House is not only Mid-term Appraisal
but it appears to be Mid-stream
Appraisal. It is said that when you
are in mid-stream and if you are in
difficulties, this Mid-stream Appraisal
only helps you if you have got the
chances of servival. And, I think, the
only conclusion that can conveniently
emerge out of this debate is that even
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though we are likely to be drowned
the chances of success are great and,
therefore, if the chances of being alive
are {o be enhanced or encouraged, then
the failures also will have to be
observed with a critical eye. In
English, they say that in mid-stream
we should not change horses. We had
a distinction of changing horses even
in the mid-stream and we feel that
even this change of horses will lead
to the nation floating its economy to
success, I have no doubt in my mind
that taken in this spirit, this Mid-term
Appraisal would ultimately help the
Third Five Year Plan to succeed.

It was very tragic to hecar this morn-
ing the Prime Minister, a5 the Chair-
man of the Planning Commission,
standing in defence of the philosophy
of planning.
after having undergone 15 vears of the
process of planning, the Chairman of

. the Planning Commission, who is the
greatest Indian living today and per-
haps who is the father of the idea of
planning, should even today be called
upon to defend the idea of philosophy
of planning. It is the height of tragedy
that Mr, Masani says that this Plan is
not a national Plan and, therefore, it
should be scrapped. As a student, I
have read Mr. Masani’'s book Cur India
in which he says that today's beloved
Prime Minister of India even in the
Congress organisation was in-charge of
the planning wing and even then he
had ideas of planned economic growth
and planned development and he is
progressing with the confidence of the
nation on the sound footing of eco-
nomic growth on the basis of a well-
thought-out plan. Therefore, I feel
that Messianic phrases which Mr,
Masani was pleased to deliver by offer-
ing criticism of the Third Five Year
Plan do not bear out anything even
to suspect that this Plan is not a
national Plan. I dare and I am bold
enough to say that this Plan is not
only a national Plan but it is going to
be an international Plan because this
idea of planning is gradually gaining
momentum in all the democracies of
the world.

It is really tragic that
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[SHRT KHADILKAR in the Chair]

If India can claim any credit, then it
is this that India has given to the
democratic world the idea of planned
development, and they say that the
first document on the First Five Year
Plan which was published by the Gov-
ernment of India was the finest docu-
ment ever published on the idea of
planning,

Shri Kashi Ram Gupia: And worst
implementation?

Rao S. Deshmuokh:
My opinion

Shri Shivaji
Worst implementation?
differs,

My hon, friend Shri M. R. Masani
was pleased to say that the idea of
planned development, and every deve-
lopment project that Government
undertake should satisfy the yardstick
which Mahatma Gandhi, the Father of
the Nation, had given to us, and he
was glad enough to quote him and say
that if you have any doubt about the
corrcctuess of your policy, think of the
poorest man in the society and if that
plan benefits the poorest man, then
proceed ahead and go ahead with the
policy decision which you arrive at.

My hon, friend was pleased to state
that the State should restrict its acti-
vities to the development of transport,
power and such things, and should leave
aside other economic development and
should not insist upon what he calls
State capitalism. For his benefit, even
though he is not present here just now,
I wish to advance the same yard-stick
which Mahatma Gandhi has given and
which he has been pleased to quote.
The development of power requires
ultra-modern equipment and the con-
struction of power-houses, and the
poorest man in society is not benefited
by the power schemes. Then, my hon.
fricnd says that the development of
communications should be the charge
of the State. Even if the most modern
developments of communication pro-
vide us with a Boeing service from
Bombay to Delhi, the poorest man is
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[Shri Shivaji Rao S, Deshmukh]
not going to gain anything thereby. So,
it Shri M. R. Masani's ideas are brought
into practice even within the limited
sphere which he has suggested, they
are not likely to benefit the poorest
man. So, what he hag done by bring-
ing in the name of the Father of the
Nation, he has undone by suggesting
that certain spheres should be the
charge of the State only so that the
benefits of them may be reaped by the
so-called free enterprise.

We in this country, and especially
on this side of the House have always
upheld that development of power and
communications and certain  basic
industries is essential for the economic
growth of the country. But what is
fundamentally essential is the growth
of agriculture. If this mid-term
appraisal is looked into from the agri-
culturist point of view, then I can say
without fear of contradiction that our
planning lacks the rural bias which it
must have,

We claim that India is an agricul-
turist country, and twoe-thirds of our
exports come from agricultural pro-
duce; the amount of funds we invest
in agriculture and its development and
the amount of services that are render-
ed for increase of agricultural produc-
tion are next to nothing, and yet, we
find that our greatest failure in the
Third Plan has been on the agricultural
front, and if anybody is to be blamed
for thig failure, it ig this House itself,
because we have our own ideas of
Socialism and we have our own ideas
of social justice, and on the basis of
social justice we insist on land reforms,
and we hope and pray on the basis of
land reformg that agricultural produc-
tion will increase,

We know that there were money-
lenders in this country who were sap-
ping the vital life out of the agricul-
turist because of the exorbitant rate of
interest that they used to charge for
the advances which they gave, and we
abolished the moneylenders by law.
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Thereby, we achieved the social objec-
tive of stopping the moneylenders from
profiting ag parasites on the labours of
the agriculturists. But gid we make
alternative arrangements for agricul-
tural credit? We did not. Did we
take care to see that in the co-
operative sector, the State loang did
not bear the same interest which the
moneylender used to charge before?
We did not. Therefore, we have no
right to say that because the private
moneylenders were depending as
parasites on agriculturists and because
they were charging exorbitant rates,
therefore, in order to protect the
interests of the agriculturists we had
abolished by legislaticn the institution
of moneylenders to give advances to
the agriculturists, but we did not make
alternative arrangements for credit,
and we did not make available to the
farmers credit at reasonable rates.
This is the reason why Indian agricul-
ture has not prospered.

Even the World Bank gives credit
to us at the rate of half a per cent
interest, just a nominal service charge,
One of the conditions of the loan is
that the amount shall be utilised for
agricultural development, and if it js
to be utilised for growth of agricul-
tural credit to the farmers for agricul-
tural development, then the amount of
interest charged should not exceed the
amount of interest charged by the
World Bank. But what is the actual
position? While we borrow from the
World Bank at half a per cent rate of
interest, we charge 10 per cent interest
on the agriculturist. This being the
position, with what face can we tell the
agriculturists that agricultural produc-
tion should increase? We know that
almost 80 per cent of India's agricul-
tural holdings are uneconomic hold-
ings. This has been worked out on
very careful analysis that in these
uneconomic holdings the total output
that comeg out of the land is only
75 per cent of the capital invested in
agriculture. Show me any industry in
the world which can hope to survive
if the output ls only 75 per cent of the
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input in terms of cost. And yet we
ingist that agricultural production

should be increased. We forget the
fundamental thesis that if the cost of
the output that comes from the agri-
cultural land does not bear a proper
proportion to the cost invested by the
farmer, then agricultural output and
agricultural production in this country
are not going to increase.

So, if we are very serious in seeing
today that agricultural production in-
crease, then we have to make three
fundamental provisions, The first is
the provision of enough credit at the
lowest rate possible to the farmer.
Our ideas of credit to the farmer are,
to say the least, very strange. We
believe that the short-term loan has to
be repaid by the farmer within one
year, the mid-term loan should be re-
paid within a period of two or three
years, and the long-term loan which
we call long-term has to be repaid in
ten years. We in this country have
given at the cost of the State ex-
chequer Rs. 10 crores for a private
industrialist to expand his steel works
at a nominal service charge or inte-
rest of half a per cent, and at the same
time we charge ten per cent interest
on the agriculturist; and our idea of
long-term for repayment of long-term
loans is only ten years. I submit that
these ideas are, to say the least, very
strange, orthodox and odd. We have to
revolutionise the thinking in regard to
agricultural credit, if we are really to
hope for increased agricultural produc-
tion. Every investment that has to be
made in agricultural land, as a long-
term investment will have to be on the
basis of repayment in 100 years, and it
will have to be at the rate of half per
cent or one per cent interest as service
charge; then alone, we can hope that
Indian agriculture would prosper.

The second thing is this. If we
have to learn any lesson, from agricul-
ture and agricultural practices in the
communist countries, it is this that
even if you put the entire investrqer}t
in agriculture, even if you give minl-
mum salaries to the labourers who
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work in agriculture, even then you
m4y not be in a position to increase
production. We find that the produc-
tion in Soviet Russia is hardly one-
tenth of the produciion in the USA.
Here lies the crux of the problem. In
America, the farmers get what is called
incentives to production. If our agri-
culture lackg anything, then it lacks
incentives to farmers, and the only
incentive that can tempt the farmers
to produce more is price-support.
‘Ine farmer produces 20 per cent
more but the price falls down by
20 per cent, then the net result
is that the farmer does not get
a farthing out of increased pro-
duction. In these circumstances, to
say that the farmer must even then
increase agricultural production is, to
say the least, unjustified.

Therefore, I feel that if our planning
is to succeed on the agricultural front,
then it must have the rural bias which
it lacks today,

Shri Ravindra Varma (Thiruvella);
The debate that hag gone on in the
House for the last few days reflects the
great concern that the House and the
nation have on the way that our Plan
is being implemented. Apart from
exceptions from the extremes, hon.
Members who have taken part in the
debate have pointed out to deficien-
cies and difficultieg not to rejoice over
failures, but {o do their share of the
exercise in self-introspection that the
mid-term appraisal calls for,

Very few will agree with Shri U. M.
Trivedi who said that nothing had
been achieved, that misery was in-
creasing, and that it was better to look
back to the past with nostalgia. Even
s0, equally few will agree with
Shri M. R, Masani that the conclusion
to which one should come is that the
Plan must be scrapped, that the whole
approach has been wrong and that “it
is not a matter of implementation.”

Shri M. R, Masani began by saying
that the objectives of the Plan were
unexceptionable, that socialism need
not be abandoned. He admitted



Motion re:

4325

[Shri Ravindra Varma)

that tne S.ate had a legitimate role
tv play in building wup the infra-
structure of a progressive economy
and even to intervene and regulate (o
stop anti-social practices. Yet, he
said: “the document represents the
summary of 910 days, because that is
the period it covers, of wishful think-
ing, wasteful spending, excessive inter-
vention, rigid regimentation, out-dated
dogmag and deepening discontent
throughout the country.” Yesterday,
when the Finance Minister addressed
the House he haid that he would like
to borrow Shri M. R. Masani's diction-
ary for the choice invectives that he
had used about the Plan. I did not
have the good fortune to be present
in the House when Mr, Masani spoke,
but when I read this part of his
speech, I was reminded of what I had
read a few days ago about Scnator
Barry Goldwater's criticism of Presi-
dent Kennedy's administration which
runs thus:

“It adds up to nearly a thousand
days of wasted spending, wishful
thinking, unwarranied interven-
tions, wistful theories and waning
confidence”.

1 am sure it was an utterly accidental
coincidence that Shri Masani chose the
same phraseclogy and expressed the
same ideas as the Senator did.

As far as planning is concerned, this
House does not need to debate the
necessity for it today, Anyone who
knows the problems of India, of an
under-developed country, anyone who
knows that democratically we have to
achieve the goal of rapid industriali-
sation that we have set before ourselv-
es, knows the imperation necessity
of planning. Through planning, we
hope to marshal] and utilise our re-
sources, choose our priorities and co-
ordinate our efforts to reach the physi-
cal targets laid down. It is known that
our country functions under a federal
structure; it ig known that here there
is a 29 increase in population. These
are not new factors that have arisen
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after the Plan was drafted. There-
fore, to argue in extenuation of the
difficulties the Plun has run into that
there has been a 2% increase
in population or that the f{federal
structure has come in the way or that
it is  through democratic method
that we hope to implement the Plan
is to beg the basic question. These
facts and factors were known to the
planners, and the Plan wag drafted
with that knowledge. Therefore, this
House cannot entertain these excuses
as reasons which enable us to under-
stang the failure that we are con-
frontad with today.

1f there had been deficiency in
resources, if it had not been possible
for the State to marshall resources
thay had been anticipaied, one could
huve undersiood the Plan running into
difficultivs. As has been pointed out
by an hon, Member, whether we look
at the foreign exchange contents of the
Plan or the inlernal resources raised
through taxation and borrowing, we
see thap there has been no paucity of
resources,

So, we come to the question, what
is it that i5 responsible for the failure
in achieving our targets. In spite of
iie facl that resources were available,
il gpite of the fact thai nothing unfore-
seen intervened, we find we have not
been able to reach the modest targets
in regard to incrcase of national in-
come, per capita income, agricultural
production, industrial production and
even the rate of industrial growth. If
resources were available, what was the
failure due to? It could only have
been due either to under-estimating
of cost of projects or to gross ineffici-
ency in implementation.

Let us take the question of indus-
tries. The mid-term appraisal says that
the total cost of industrial development
in the public sector is expected to be
increased from Rs. 1330 crores to
Rs. 1630 crores. There is going to be
an increagse in investment. 1Is this
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because the physical targets are being
revised upwards? Are we going to
have more production in these indus-
tries? No. On the other hand, simul-
taneousty with this increase in invest-
ment, we see a scaling down ‘of the
physical targets, If physical targets
are scaled down and yet investment is
increased, it is clear that the cost of
implementation of projects is increas-
ing. This is an alarming trend which
you see in every sector of industry.
We see that proportionately speaking,
in. the first three years of the Plan we
should have spent nearly 60 per cent
of what was earmarked for expendi-
ture. As against this, we have already
succeeded in spending 56% on the
average, Thus expenditure 'has been
in conformity with -the origi-
na] plan targets But what about
physica] targets? Apart from a
few sectors, we find that every-
where the achievements are lagging
behind.

Take the guestion of industry. My
hon. friend for Jhunjhunu yesterday
referreq to steel and fertilisers. I
shall not deal with them. But if you
take iron and steel, steel ingots, you
find that the increase in production in
1960-61 was 2:447. ag against the
targeted 5.9 million tons. Thus only
3966% of the plan target has been
achieved, In the same way, under,
non-ferrous metals, in copper the
increase is only 6'25% of what was
‘targeted. Taking manufacture of the
cement machinery, you find that the
increase is 15:38%, machine
tonls 33:88%. ball and roller
bearings 19-49¢,, bicycles 14'89%,
sewing machines 25'5%, sulphuric
acid 16'44°7, sulgha drugs 6437,
and cement 28'85%. Thus we see that
in spite of the fact that we have
succeeded in reaching the targets in
expenditure, we have not succeeded
in hitting the physical targets that
were laid down.

As far as cement is concerned, we
are told that the shortfall at the end of
the Third Plan will be of the order of
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one million in tons. The rated capa-
city in 1960-61 was 9°2 million tons, in
1963-64 we hope to achieve what was
the rated capacity in 1960-61, namely,
9-3 million tons. There is a scaling
down of target for rated capacity from
15'0 to 13-5 million tons and of produc-
tion, from 13 to 12 million tons. We
have the same story here. Is it be-
cause demang for cement has decreas-
ed? No It is because the manufac-
ture of cement making machinery is
alsn lagging behind, Indigenous pro-
duction now works out to only about
Rs. 70 lakhs a year which is 10 per
cent of what was targeted.

In this manner, it is possible to refer
coal. Tt is stated that the situation
ahout production has eased. Is it be-
cause we have reached the target?
The target was 98'6 million tons, We
are told we are likely to reach B89-88
million tons by the end of the Third

lan, But actual production today
is only 69:00 million tons. The tar-
get has been obviously reduced by
9 million tons. If the situation
has eased, it is not because we
have reacheq the target. We were
producing 55 million tons already at
the end of the Second Plan. It is not
becauss we have hit the target that
the position appears to have improved,
but because the demand has not
increased. That is so, because indus-
trial production has not increased.

I do not want to refer to coal washe-
ries and copper which relate the same
story.

Now [ come to the question of waste
that we see written all over in our

efforts at implementation whether
it be one sector or the other.
Lookeq at this way, we see that

the deficiencies are not due to
lack of adequate resources, but because
of inadequate care in estimating, gross
inadequacy in implementation, cum-
bersome machinery, lack of trained
personnel and lack of dynamic, energe-
tic administrative leadership,
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[Shri Ravindra Varma]

In evaluating the Plan, one has not
only to take account of physical tar-
gets but alsp to keep In view the goals
which are different from the physical
targets. Our goal is democratic social-
ism. From this point of view, the
tendency to concentration bf economic
wealth in the handg of a few is a
very important thing which country
cannot lose sight of. Here I must say
I was disappointed yesterday when the
Finance Minister said that it wag per-
missible to develop industries in such
a manner that production increased in
spite of the fact that it might lead to
concentration of wealth and owner-
ship. The very speciality of our
method is that we do not want follow
either the western system of indus-
trialisation which believes that we can
industrialise first and reach the social
values of democracy and socialism
later, or the Eastern type of industria-
lisation which achieves industrialisa-
tion at the cost of human values. We
thought we were experimenting with
a new method. which i= 3 democratic
method to achieve the values of Socia-
lism and industrialisation. Therefore,
I was disappointeq vesterday with
what the Finance Minister said on
this point.

To conclude, the Plan is a national
effort, as has been enunciated here.
We have staked so much, in fact nearly
everything on the success of the Plan.
The failure of the Plan will not be a
mere academic failure, It will be
nothing short of a national tragedy.
No frieng of democracy or socialism
can rejoice at the failure of the Plan.
Even as the people have to co-operate
for the success of the Plan, the Gov-
ernment has to overcome its allergy to
the mirror. It cannot bury its head
in the sands of dreary statistics and
deny the howling storm that is churn-
ing up the desert. The excel-
lence of one’s objectives does not
absolve one from the responsibility
for dedicated effort and dynamic
leadership. 1 hope we will not be
found wanting in either. I cannot do
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better than repeat what you yourself,
S?r. said yesterday, namely that plan-
ning is good, planning seems to be
failing, planning must gucceed,

Wt wgEm () o wwfr
HERT, §F AUy GrWT 9¢ 4W @
WERA WY o frear FAT wngar
g1 W X TS T g qgd
§OATEl A TS TR ) ST
#1, aZT ¥ gATE FAN gt ¥ o
T R ATANEAT # 1 SfFT W FT
arérs I 719t A4 Fr foa w7 wfrer
¥ F3 A g1 3 rard fafg
¥ 9gw @ woq fasreTEd o

st w¥ . gwmfd sgey, aww A
FTU OTE B #AT WA @RT
ord gIeE § & |
Shri Rane (Buldana): There is a

convention not to raise the fuestion of
quorum.

Mr, Chairman: There js no conven-
tion when the House is extended rela-
ting to quorum. If somebody objects,
I will have to take note Let the quo-
rum bell be rung. If there is no quo-
rum we will adjourn.

Shri Rane: Then the Minister will
reply tomorrow, if the House adjourns
now.

Mr. Chairman: He is on his legs, he ’

will have to continue.
A CeA™ e (I )

T a7 e % & o7 W0 6 Ay
T qT faear § & @ FT AT T
g S i TR ESASI AT A WY
daT 7E fasmT @)

Mr. Chairman: There is no quorum.
The House stands adjourned,
17.33 hrs.

Lok Sabha then adjourned ti'l Eleven
of the Clock on Thursday December 12,
1963|Agrahayana 21, 1885 (Sakg).
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COLUMNS

ORAL ANSWERS TO QUES-
TIONS 4091—4126
S. _No. Subject

go1, Serajuddin and Co. affairs 4091—97

502, Scarcity of fertilizers . 4097—99
503. All India Service of Scien-

tists " ' . 4099—4103
504. Inter-University Youth

Festival . . 4104=07
506. Uniform Scound.ary Edu-

cation 5 . 4108—I1
507. Sirike by Sml:ln Fertilizers

Worke s . . 4ILl=—14

508. Surgical Instruments Fa-
ctory at Nandambakkam ~ 4114—16

509. Uniform Syllabus in Uni-

versities . . . 4117—23
s1o. Fertilizers . . 4123—26
WRITTEN ANSWERS TO
QUESTIONS |
4126—72
S.0.No.
505, Age limit for cntry into
Universities 4120-27
s11. Standard  of Umvcrmy
education 4127
§12. Stupa of Buddha at Kushl-
nagar 4127-28
513. Correspondence course nf
Delhi University . 4128-29
514. Students for vocational
courses . . 4129
s15. LA.S. Officers ) 4129
516. Pakistanis in Assam . . 4129-30
517. Ncw drug for blood press-
. . 4130
518, Nntmnnl Resea.rch Develo;:-
ment Corporauon of
India . . 4I30-31
s19. Shortage of raw spmt 4131-32
520, Oil in Upper Assam 4132
521, Koyali Refinery ' . 4132-33
s22. Central Government Em-
ployees’ Consumer Co-
operative Stores . 4133-34
523. Explosions in Sindri Fer-
ulizer Factory - N 4134
$24. University at Belur . 4734-35
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WRITTEN ANSWERS TO
QUESTIONS—contd.

U.5.Q. Subject CoLUuMNS
No.
1447. Mobile Librarics . . 4135-36
1448. Post-Mauric  Scholarships

to Backward Class stu-

dents 4136
1449. Post-Matric bcbolarsh:ps

to  Orissa Backward

Class students . 4136
1450. Political suiferers in Orissa 4137
1451. Aid for cultural schemes

of Orissa 4137
1452, Welfare of S.C. in Mysore 4138
1453. Buildings for the welfare

of 5.Cs. and of S.T%. in

Bangalore . . . 4138
1454. Merit-cum-Means Scho-

larships in Maharshua . 4139
1455. Legal aid to Scheduled

castes and scheduled tribes 4140
1456. Political suiferers 4141
1457. Encyclopaedia 4141-42
1459. Personnel Manag¢mcx1t

Courses . 4142

1450. Reservation tor Schcdu]cd
Castes and scheduled wibes 4142-43

1461. Central Library Service . 4143
1462. National Discipline Scheme 4143-44
1463. Nadonal Museum, Delhi 4144
1464. Indian Wrestlers in
Ceylon . ) . 4144-45
1465. Export of wptu and betel-
nuts . 4143
1466, Hostels for lh-., dcaf and
dumb . 4146
1467. Nauonal ullas . . 4146
1468, Unauthorised archaeolo-
gical cxcavations . 4147
1469. Civil aviation spirit 4147
1470. Suicides by women 4148
1471, Law and order situation
in Delhi . . . 4148-49
1472, Qil wells in Gujarat . 4149
1473. Insurance of University
teachers . . 4149-50
1474. Ship for Andamans 4150
1475. Science teaching at ele-
mentary stage f . 4150-51
1476. Punjab Raksha Dal 4151
1477, Chinese spies in Pithora-
garth ., f ' . 4152
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WRITTEN ANSWERS TO WRITTEN ANSWERS TO
QUESTIONS—contd. QUESTIONS—contd.
U.5.Q. Subject CoLumMNS U.8.7. Subject CoLumns
No. No.
1478. Compensatory allowance 1507. Training of dogs for ser-
to Central Government ving the blind . . 4170
:‘“Plf’lm m H'Pl‘, ] 4152-53 1508. Acquisition of land in Delhi 4171
1479. ““ Indian Observer” articles 4153-54 1509. National Book Trust 4171-72

1480, Puniab  Police at New
Delhi Railway Station . 4154

1481. Cyclone in South 4154-55
1482. Tea Research Association. 4155
1483, Tribal Blocks in Singh-
bhum . . . . 4156
1484. I.!NBSCO Educational
3 . 4156=57
1485. Hmd: in Umw:rslty edu-
cation . 4157
1486, R.ehtbdmnon of dup!nced

tribal population . 415758
1487. Advisory Committee of

Scientists . 4158—60
1488. Working of Scientific La-

boratories and Organisa-

tions . . . . 4160-61
1489, Pre-University course in

Kerala University . 4161
1490. Ankleshwar Oil Field 416162
1491. Industrial  Management

Pool . . . ' 4162
1492. Gauhati Oil Refinery . 4163
1493. ** The Miracle of Vedic

Mathematics™ 4163-64
1494. National Register of ‘;an-

skrit Scholars . 4164
1495. Exhibition of Hindi books 4164
1496. Scientific and Technical

Terminology Commi-

sgion . 416465
1497. W.F.A. Memorial Shlva]l

College, New Delhi . 4165
1498, Welfare of S.C. and S.T.

in Punjab . 4Thc-hh
1499. Machinery for dcnlmg

with Public grievances 4166
1500, Hindi novel ‘Aavarn’ 416667
1501. Committee on contcmm of

courts . 4167
1502. Appointment of High

Court Judges RN 4167
1503. Theft of scooters in Delhi 4168
1504. National Physical Labora-

tory, New Delhi . 4168-69

1505. National Physical l.ab-
oratory ' . 4169-70

1506, Population of Scheduled
Castes in Madhya Pradesh 4170

1510, Education Centres for Tibe-
tan children . . 4172

CALLING ATTENTION TO
MATTERS OF URGENT
PUBLIC  IMPORTANCE 4173—87

(i) Shri G. G. Swell called the
attention of the Prime Minis-
ter to the reported construc-
tion of spurs on the bank of
the Feni river by Pakistan.

The Minister of State in the
Ministry of External Affairs
(Shrimati Lakshmi Menon)
made a statement in regard
thereto.

(i) Shri Hukam Chand Kachha-
vaiya called the attention of
the Minister of Defence to
the reported arrestof Group
Captain Prakash Chandra on
a charge of espionage.

The Minister of Defence (Shri
Y.B. Chavan) made a state-
ment in regard thereto.

(iii) Shri Ramchandra  Vithal
Bade called the attention of
the Prime Minister to the
reported tresspassing of Pakis-
tan Rifles into Lobacherra in
Khasi and Jaintia Hills area
and firing on Assam Border
Police.

The Prime  Minister  (Shri
¢ Jawaharlal Nehru) made a
statement in regard thereto.

PAPERS LAID ON THE
TABLE 4189, 4195

f1) Annual Report of the
Fertilizer Corporation of
India, Limited, New
Declhi, for the year 1962-
63, along with the Audited
Accounts and the comm-
ents of the Comptroller
and  Auditor eneral
thereon, under sub-section
(17 of section 619A of the
Companies Act. 1976,

(2} Review by the Govern-
ment on the working of
the above  Corporation.
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PAPERS LAID ON THE
TABLE—contd.

(3) A copy of Notification
No. G.5.R. 1209 dated
the 2oth July, 1963 mak-
ing certzin amendment to
the University  Grants
Commission (Terms and
Conditions of Service of
Employzes) Rules, 1958,
under sul-section (3) of
section 25 of the Univer-

sity Grants Commission
Act, 1956.
JEPORT OF BUSINESS

ADVISORY COMMITTEE
ADOPTED

Twenty-second Report
adopted.

was

MOTION RE: REPORT ON
MID-TERM APPRAISAL
OF THIRD FIVE YEAR
PLAN

Discussion on the motion re:
Report on Mid-term App-
raisal of Third Five YearPlan
moved on 5-12-63 continued.
The discussion was not con-
cluded.
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CoLumns

4195-96

4196

OBITUARY

The Minister of Home Affairs
(Shri Nanda) made a state-
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Corumns

STATEMENT BY MINISTER 418780,

4189—95
4317-1%

ment correcting the reply given

today to a supplementary by
Shri Surendranath Dwivedy
on Starred Question No. so1
regarding search of the houses
of Shri R.D. Gupta and Shri
K.D. Malaviya.

REFERENCE

The Deputy Speaker made a
reference to the passing away
of Sardar K.M. Panikkar who
was a member of the Con-
stituent  Assembly of India
(Legislative).

Thereafter Members stood in
silence for a short while as
a mark of respect.

AGENDA FOR THURSDAY,

DECEMBER 12, 1963/
AGRAHAYANA 21, 188
(SAKA)

Further discussion on the

motion re: Report on Mid-
term Appraisal of Third
Five Year Plan; and

431617

con-
sideration and passing of the
Indian Tariff (Second Amend-
ment) Bill.
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